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faen awan 7 vy WA (H) WA
W wrew ): 3 " fi—RfEsm s
THeT AT gaw F A7 | AW R ged
9 FT f7aw

SHRI G. RAMACHANDRAN (Nomi-
nated) : Madam, welcoming as I do the
announcement made by the Minister, I
would likstoaskhim two questions. May I
know whether the new scales which have
been announced meet the demands of the
teachers concerned? If it is so, how much,
and is that going to be satisfactory to the
teachers concerned? Secondly since this is
an agreement to which the Central
Government is a party, what would be the
effect of this upon teachers in other parts
of India? You have to consider that
particular aspect of the question also.

DR. TRIGUNA SEN : About the first
question, I do not know whether the tea-
chers will be happy, but I have mentioned,
Sir, that "I have no doubt that the teaching
community will respond in full measure to
the gesture now being made by the Govern-
ment in spite of the prevailing acute finan-
cial stringency." Regarding the second
question, 1 can assure the Members that
we are trying to raise the status and emo-
luments of the teachers oft he whole country.
We are discussing with the Planning Com-
mission and the Ministry of Finance. We
are at it.

RE ALLEGED BEATING UP OF
PRESS REPORTERS IN CALCUTTA

SHRI NIREN GHOSH (West Bengal) :
Madam, I want to call the attention of the
Minister of Information and Broadcasting .

THE DEPUTY CHAIRMAN : What is
it?

SHRI NIREN GHOSH : It is a serious
matter. I want to know . ..

THE DEPUTY CHAIRMAN : How are
you raising it now?

SHRI NIREN GHOSH : I have talked to
the Chairman in the Chamber before. You
see, the freedom of the Press has been
violated in Bengal . .

THE DEPUTY CHAIRMAN : You
should have raised it when the Chairman
was here.
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~ SHRI NIREN GHOSH : I could not do
it. I can raise it only when the proper time
comes .

THE DEPUTY CHAIRMAN : Is it on
the Order Paper .

SHRI NIREN GHOSH : I can raise it
only at the proper time before the legisla-
tive business is taken up.

THE DEPUTY CHAIRMAN : All

right.

SHRI NIREN GHOSH : Madam, the
Press reporters of Calcutta yesterday were
mercilessly beaten up by the police and
when they went to the Police Com-
missioner, they were told that despite his
instruction they were doing it. Press free-
dom has been trampled under foot there.
The police have gone berserk and mad.
The freedom of the Press is in jeopardy.
They cannot report. The reporters of all
newspapers, "The Statesman", "Ananda
Bazar Patrika", "Amrita Bazar Patrika",
"Hindustan Standard" and others were
have been beaten up. That is the latest
news. Thepoliceison a rampage in West
Bengal. The Press is in jeopardy. This is a
serious situation. I want the Minister of
Information and Broadcasting, Mr. K. K.
Shah, to make a statement on this
situation.

THE DEPUTY CHAIRMAN : That will
do. Now Mr. Ganga Sharan Sinha to
speak on the Official Languages Bill.

I would request Members to keep them-
selves within 15 minutes. I still have about
60 names and it will not be possible to call
every one.

THE OFFICIAL LANGUAGES (AMEND-
MENT) BILL, 1967—continued.

i sy wew g (fagw) @ wEAT
37 gty wEEar, T oA faeas
qv Ay 7 (o afefeafy # ama & fao
a7 gar § a3z ofefeafy 7% fag aga
#1 27 AT TvEnEr & 2 WS uE HY
U g4 T AT At TEEET FT A
w59 A ¥2 faed 779 & a0 svw
A IifeaT g4 g
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AT FTFTR AT wrEd gz d ) | @ ferfrz @ oweer 41, dfae

#ag wwmAr <@ g e waer wer w6,
I FA FY, A AR W] WA ATA FT
FIH T FT R | = gare fom qfee
feafrge wwaw Hiaa g fea
Hiw sET Al f 9% 9, 77 A
gfF ag ared avlt a7 fasw aw
aft B §

T AW HUF qOEr SATEE,

g @ HRT FT W5 &1, 918 FA F10ATA
fazi &1 weq 21 a1 @7 faely A
ST El, FLAMT 98 919 UF OHT w7
wArg SrEw H owmify #R o F
qaaifaal & faw I3 dar FvEEr 2
a7 gz wraar agf a% e 98 w0
0T & HAT | AGRAA, AT F GAT T
fasre fogsr wf ant § s @ &,
forerit ansifee aire 7, fagia g@7
fan #xawa, 3B w7 aFA Aw@gA
Teag a8t i 2 1w fomw faogw
SFT TP FE AFAT AT E AFAT 2,
I AT T avz & qAv A v
7z qend 2

ad qond St samg o fosq
6 WEMT FETay ST qrarTorEAT SHE
W SqIE WA 3% aul &, 1965 9,
wa aifaedTr # wnar & @99 § I0EA
20, IWE AT AR AMMT TWAT H
I Fvar w@Wig fegw g & fao
w1E v fawd i g ¢ gama
g A% 7 o gafan 4w war 2
fr st e 4 o m@wdEr o, Bawr
I fwm W gFE 9, I9ET 3T
AEl fwarmar | ag i T @ aE
¥ ug adt wAar f& aewr gEie dw A
A|A AEHl F| AZ AFEdT Zrazd
W AWA Ay 7557 fedl framrens
fawy av, fast oF e g7, f@d ow
qarz 1, fwdi ow foig o 78 og= avd
o daamar g fv wfagrr oftez §

afraz & st & &, for Paer w1 3 @9
#,8 = | AT A0F A 9 EH
% q, v e fAwa g% 4, 79
Aeg AgATe W A A TH AWE,
AGAZIT AWCE, AT TH ATE FT TEA
fasrar @y & %17 73t TET TwAE |
AFa  IEE Frar AE A AL

qIq TEEt AT A FEAT ARATE

¥ g Afgam ofaz 7 TrwaTar & €99

% 7z vt ferar a7, waw Az 99 faamr
o T F & faooam T4 T
T zaTd FAa Ao g, e
28 a9t ¥, 3a% F47 & M ¥o f
sAT ar, 72 487 & avEe few &7
wfgg @ 3d wA ¥ 3w o fFAn
Ta% fAu 7z GvFHT G99 T AL
2z A AwEw & (AU gEE w
ang @ war =g § fEew s A9l
¥ 7 fhat s AFAT 497

gt qAEmT fely wnft Al XA
arr &, afgwed T fodiv @
fow g@ 7 fear, a2 #r & FgrneT
g1 Ao f w fon A £
JNT qF FHG  ATHIT T AYT F AU
%8 FTr e ey andy da ¥ A
afmz ®a 7 ge $a A1 offeafa
Fo AT a7 awar 47| AfETaE e TS
A AT AT AT AT AT H
T VE F, TOAH AW FT FgA A (A€
gt .19 faw feafrz &, faw gfee-
For g A fwm W g% w@0E,

| gATAEl #aF  ATdT ATl AW A
AT FAAT AF IA GFAT AN AT A |

7% w9 § T W g gwian,
@ fama 97 79 fraga ¥ & 724, 9
HMTF ATHT  IF TEAL A I @A
g, 9t gare afgam oftag & qea9, 20e
TeeE gAE AT A, 12 faaeT, 1949 7
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[t e oo farz)
s s Ty wrae wfeam afry
FaTwd A a7, w2 90 frAe A E
fad ooz wwen qor gar, A9 A
T A & osfamr aforg
How fawy w19 %77 qug Afaam
afTrr & degw F wEr 9 ¢

‘wrfaag gzam swgfez faea 57
B A7t 37 qam i agwa gra F
2 A Foty dar gt fad
I T F57 0 afz g faig
a9 agwa #1 favig gar ow W
AT F38 T T6 e, arvafram
Fea faoty &1 ymar & e wferaar
sraa

Al Fafr wewig fFowwrE
d49 #or favg gaw¥, a1 @faaw
aferg & derw ¥ o1 FEv 4T, I A
Freq HvE FT 57 |

TZ AWEAT gARIE AT AFAC AV, AfEA
age Sar #Y FEifE %W 17,18 auf
Hgw T fen wm s gew g e
frzd 2y aqt & adfr 1965 Fama«dr
Iz T fFaraar) 7 aR AR 9w
Fam ¥ wgl v faer awrr & g fra
faa fasne <@T 1% AWl ®T0F a9
AT, AR HHA GO fABAEA ) EW
aRAE fFadt 77 ama Ea g fraw
o gat #1 fader w07 8, % geid afy-
¥ FfFA 97 AwF @A dz8 Z, A
FAAEd, W A oFAT, AEEAT, T
HAFT TAFIAT ZIAT &, TAH1 T4 &7 &
AT ZH AW 0F TrE| (AT Y ) Fiw
v 7l fear o | o awamg fF faw
FIARAE FA, T ACF F 00 faa-
fea #eq, Fam ag e fawga Az 8l
WA R HE W FEr ¥ i g, e s
famr Fagadrnd & s s @i am

Zrawdr off, s gww A, 9 fawer 4,
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At strwecafen 4, faw #1 A 5799
Fam 3 w7 T araFd ) § A9
AT AFE FFATE AT gLAAT zfe=2-
FIT F qRT Frer sqfE a7 Fraa s ag
AT W) AvA @ |wgar 2 o e
H @ 7, Tt faefl v 9 e
gl g av a1 iy ady A1
FYE SavEe) ®Y | I Ay A1
TAEE FAFIF A ALZ ) F Az A
aEY =g fir o sl adY agd & 3
% #AST ardr o | g e gEn
e aar 21 Sfere ziear @z 48 ar sir
AR AAAT | A v oA g g ¥
freft T g qurare AE0ET | I TS AT
a1, ATt § | Arwgw faw warfeartz
¥ ot At #1 FgF FTA T FAH
¥ Agal w1 Ar T T@ oawr 3N
Fa F4 F &Y Y 8, FEEr wearar v
d @ qFar g |

T ang L farsr ftawd 4 0%
fagen ITITgw & =T A9F AW FF |
ATH M9F WAl ®1 A Amfes afawe
721 frr 3, afes weaw wesa w1 afasw
faar 8,37 zfer & fr afg=lr wrdy 00
F1H15 frawer 781, F997 w9l ¥ AGT
feedy % w7 2 At foedfy wrar F W
AN AAZ | TAFITHA a2 FFAT AT
# fr fmavg 7 dfam # qomEa #77
¥ fau fas gufeaa st s agwa &
FIEN AL AV, Afew T weaTi w1 Agud
FIET FAT & IAF awra foad Anr
Ffeqr X E, AwT A frard e
Famgw wA F fav aifed o oandr
dfeam ®§ afwads ar woraa w71 faorq
7 wFa g gArAq WAy ¥ age # A
mifearite & agaa &4 Ff faofa adf
grm, afem afeely waedy o & 2 faard
TifeaE & e o faofr &9, adf
faofn @ gvm afn Sy faois oAy
N qET aadn | ag favia @1 aFar 4r
#fe srr aewa agy g1 Unterruption)
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it avga 7wl A Al § 2
fam$ sream ot = 4@y fa st S
F1 aft mifaef e WA WA, a% &
AT a7 AT awaan g fe Feedy Wi
1§ ST Trefgar a1 e, aRa-
arft w1 Zforwm &, @1 IA a7 T4
FHT Tfed A7 TAET FI9 T § AT
faet AET @AY 1 ATRS ATS ATTA &7 O
giT # afawe 2 w7 9@ W AEGEED
w97 gwA 97 SAET Frawn 77
& g afefefadi ool ZE )
9T 2|, AT HITET AEHD AT adr
afefeafa ¥, wx i dian § w7 8, 59
wra Wt g gfewm gErE
¥1 gwadt qfw A A g @ A
T FF FATE 4 HEA TiAd gAATEAT
#faeiz wAd, TOAT R ETGAL,
Hfrq wig ag awfed fF o @ @El
ofamiz # 4z7 4, W9 UF LS
A5 wTRY ATAE, UFFAL AT ATET A
qa‘amnmfwwa,a’tgnaq%ﬁmﬁ
¥ afeada FIAE | UE EAT WLARAT
#r fifrer FTAE | wipa  AF FAT
gtai # 4z w7 =W F AOE AW
qv,  HTEAT FT 9E A g1 g, A AfE
FIU IAN AF @ AAE, T AT
auma  fr A f % O 0T g
qaA g | W Foaw a7 A fota 2@,
zmr gfewm adr i fEd o 7l
argm fw wfet amf sl § AR
gz fefr @y @@ T AT HTAHAT ART
aEAE 39 9T AAA mA A | FTTE
fair ot ot #aW TETA W, IHE A OF
# Zomt | Sy S AT T FEH IIT
g1 @ofy A SreAifEd WA A |
it & frs i A7 Fe AT F AT
% aw §egAmT AT WO F4r gr,
qz zn A faoig 8 FT 33 &, SHEI
T Fifezzana & o & fe g AT
a7 faedy @Wfr s Wi F A A
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ATEA, FF WA FIE BZ T TH I
f gure ferd 18 faw 1 713q AT R
wdra ma.wawmiﬂrwﬁﬂfww
% af\r v gee # MEATE F1 oq1
¥\ ATt fAv A FIRE AT
At 2, gaw foim &R A fgait 2,
auré @ & AT A, A1 I R
AT AT T

qorft A a & e ag e §
T SEATT WML AP WiiEd 4 Gl
qr At FEf wT AW AAiEd A0 A
zwg, 39 wredi wy fawm fEEmAr Al
forr s feedt @Y & A1 @
ﬁﬁmmw{fﬁﬁmﬁﬁ
T2 ¥ @mmunamﬁmﬁ
¢ afefeafant draw & £ WAE
4T AN F ety ¥, ewAA adw
H, itz #Y AigW g7 s AT wifFA
Wiz FrE gy ¥ afed 7w AT,
37 A & fam Y w0 49 '
% fadgs S ST 9@ w0 ST AW
Fraen g Ao g o A AT
A W W AT A &, A

¥o won W §, T f A A
arr g w7 fem 2, am ¥ fa@ o
Tz e frar g T oF A ATE F AT
arrx a1 fzar & o Fmar afwed
Zwwt s i 7 2w o ®
ety g amaT fen ) Eegid
T afh FE A Arer AT ¥ AR AR g

Ty qr Ang ARl &, €T a1 W /9 A
A | E WA A, Tyt #
T 7 AT A AL 7, =1 faw fam
g A g g, o gaE
fow ga AT A FEd TET faarz
i weTE i @ A w9 T
g & mwamE g FAA gud Ga1 FH
g\ W @ wr el areT ATIEE
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At FEY 3, IET A 49T N A
TWHAT 97 FT wE AN A A
FE @A | 27-8-61 W AF-HATAT
FIAT qHIAT TAOAT, 21-4-62 FTqZ-
HATAT FT SN AFAAT AT AT, 19-8-6.4
T AEHAAY FTA ARfAT T A,
ELE I et e (s B
a9, oF favrr avwE fvig & amg a7
g fr sit 3 s 97 4 frar, 39
AT 15 9 T2 e § oag
At g fF 3w faw &, o0 weary § w0
g aE Frar o AT A grer #
TART UFAT F AN T, TAEHAT F AT
& ArF gz afrar wEM 5 A T g
w1, fadmw &1 amm & Aifed A
T OHT qAIATE g99 A fomd oz
A F fom 7 g9 Saen &7 99 )

# At At wreAAd & AN AT AE-
wigar ¥ fawam wvn g, AfEw 9w oA
WIFAT & A & 798 a7 ATTIAE AW
amaT a7 faw 2, amw ag g
@t fad  swaw a7 F A% = fAg
F1E werraw 74T fzar, A% wEAE 97 8
qEe foar A F faw ow @mmEE
faar | fe ot 78y adier 2, g1 a7 g9
e w1 # sw< Zmn, (12 B adEi
## gaE fad FrzrEvan @ § A aviae
arFTRaE W g, sEfad qE amd 6
Fgar 2 f& s wf avg a1 aafoar
T dar F7AT 0 oA AE AT 9EAE
B #1012, T9% AAATT 4 9 0F T
FAT ATAT H BAFTT FIAT | WA AR
a7 fF T@ 19 %1 AW @A HE A5 7@,
A AT AT F AR A AAAA AT
@y, A A foig AmA wmw A E
givsn ftr sy s ey ,3 0%
oG FT FTH A | Teg T wEA A ATIH
29AT 3T FHT gET] A S AE T
2,3 w3 I FEY =wEFw FIT
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2 99 1 S AT TEddREd afEd
TLFT AFd 4, 1 w9 aF{ar & qfeq
T FT HET A, AN AT DTG FE
FT AFT 4, A VAR F awd @
FT & A9 T 9z w4 F,
aqaq g2 o7 T £ v 9 2w oAie
arm famr T 8 Fw0H A6, 70 39T
foa svge e 79 w7 far &) 3 g
Z | URAT ® AR 9T F AMH FqleT
o1 aar g & oza fagus 1 @m
AT & AT AT AG @ AEATIT AW
F1 9 & Zifa7q 1 ama 3 3w F o
FT AT 39 H|T UF TAAT gAT T
e @t | ¥4 fae 7 ) 92¢ 92T 2w,
IAH AVET W FAT A, AF WAL 38 A7
&1 &oar g & g a0 faggs e 2,
T WEHE 41T 8, 30 fAugmw 9 S
F AAA A4 0T AT G F AH TT—F
AT 4 |Ear g s mfaw g, 9 9
argar g @ 9 o wmwc g ag fada
Arfas g1 T 78 g6 g8 a1 & a9
wriframof fig s Ao @i
FT 0F T g9 F A9 G 9 F fraraT
FAT, AIK FET AT F AT 737 T v
T A2 T ) UFHA AT TH EHIT
79 THAT A AT F AT ATEAT F) T
%A &4 % faw e T F A F oA
A1 7 & 0§20 ATA Az 9709 § 7
A1 7 AEAE B AA A@A F 7, AT
TH A97F W AA A AT T F ) qA
zuflz £ fF war ad 9% W) R
T T 39 97 @A F o wEl
2, 390 W 9@ @ A7 fer 0w A
ga9v fqare %7 =0 fAgaw § A eH
geTE A/ WgT Ta0 A AT B, IH
$ZT #1 UFA & A7 TEEr A A
a9y g Frf AfFEr 19w weE
AT T2 Z 100 1 W 4E fAFEa w7 f
THE DEPUTY CHAIRMAN : I may

request Congress Members to take 10 minutes
each. They are about 46 in number. Mr.

. Chinai.
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SHRI BABUBHAI M. CHINAI (Maha-
rashtra™ : Madam, I will finish within 10
minutes.

[21 DEC. 1

Madam, in the name of language during the
past fortnight a lot of undesirable and
fantastic things have been happening within
and outside the Parliament. The
predominant feature is violence in words
and deeds. I must say that this abundance of
violence does not redound to any body's
credit. This House itself has been a scene of
unseemly acts. So also the Lok Sabha.
Unconsidered and violent language has
been used with utter recklessness. What is
worse, is the proneness to play to the
gallery, instead of deliberating dispas-
sionately, with fitting dignity and deco-
rum. A clash of ideas and honest dif-
ferences of opinion is a different matter.
That in fac: provides the raison d'etre of a
parliamentary democratic life. ~ We should
welcome it. BuUT all this fuming and
frothing at the mouth is neither helpful nor
desirable. It is coarse and vulgar.
Parliamentary democracy is the most
civilised and sophisticated form of Gov-
ernment. Any misuse of this form,
particularly at the hands of the chosen
representatives of the people, may hit at the
very roots of what we stand for.

Forthe fust time we witnessed responsible
members of State Cabinet on whose
shoulders rests the responsibility of main-
taining law and order taking a hand in
breaking law andorder. And when
under the law of the land they were served
their just  desserts, these honourable
gentlemen started talking of their special
privileges and prerogatives. It is a curious
rony of the situation that the people, who
day 1n and day out speak of removing
vestiges of privileges here and there, are
so self-conscious of their own pr1v11eges
to break the law. I would have had no
objection against such political acrobatics
but for the dire consequences on the mind
of the youth of this country. Already a
great deal of senseless damage and des-
truction has taken place. 1 do not really
know what is going on in the minds of the
people who are out to break, burn and des-
troy.  Could it be possible that they
imagine that in this way the country will
become prosperous and united?

Another unfortunate aspect is that many
of the State Governments seem to have
forgotten their responsibility to give
protection to citizens on the streets or in
their homes. It is not much different from
the days of the Muslim League Gov-
ernment in Bengal, when during riots the
police did nothing.

967 ] {Amendment) Bill, 1967 5114

And it is an easy step from shouting
slogans and burning the Students' Union
building in Delhi University to coaltarring
a lady and trying to set fire to a newspaper
office, gheraoing a woman M.P's house
and besmglng a veteran and respected
leader like Jayaprakash Narain. Where
will all this senseless orgy lead us to?

I know that language can be—or rather can
be made—an emotive issue, but let us not
forget that every incident in U. P., MP.,

Delhi or Bihar is going to make people in
the non-Hindi-speaking States more
strongly convinced that it is imperative to
resist and retaliate. Let us not forget what
happened in Ceylon when Mr.

Bandaranaike announced that Sinhala
alone would be the official language of the
country. Up to that moment every Tamil
school was voluntarily teaching Sinhala,
and every Tamil child was learning it.
After Mr. Bandaranaike's announcement
the Tamil schools reacted and said, "No
more Sinhala". Mr. Bandaranaike had to
retrace his steps. Again, till very recently,
almost all the schools in Madras were
teaching Hindi up to a standard. Other
South Indian States are still doing so. I am
however afraid that, if the Hindi-speaking
areas persist with their agitational
approach, other Southern States may well
try to emulate the example of Madras.
People all over India were tyring to learn
Hindi out of nationalism, today it is
nationalism which leads them to resist
Hindi. For all I know, they are still willing
to learn Hindi, but if the Hindi enthusiasts do
not change their tune, they may soon reject
it altogether and out of hand.

The fundamental question therefore is
whether we want Hindi as link language
now, or we want to maintain the unity
and integrity of India. All of us must
ponder over the imparatives before us. We
can then make our choice either to wait till
the non-Hindi-speaking areas are willing
and ready for it, or to pay the price for
inducting Hindi straightway. A.
language, let me remind you, is not like
drug which any body can take if suggested
by a physician. It requires patience, per-
severence, goodwill and, above all,
capacity to understand the other man's
point of view. In my opinion this is what
precisely the Official Languages Bill at-
tempts to do. The Prime Minister and her
Government deserve our warmest con-
gratulations for introducing the measure
to redeem the promises made by our two
illustrious  Prime Ministers, Pandit
Jawahai lal Nehru and Shri Lai Bahadur

a
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[Shri Babubhai M. Chin,i]

Shastri. The whole object of the Bill, in my
view, while accepting the primacy of Hindi,
is to remove any misapprehensions in non-
Hindi-speaking areas that one linguistic
group will not be allowed to impose its
domination over the rest of the country. It is
the result of painstaking consensus designed
to prepare a way to a transition by which
Hindi will become not the language of a |
privileged group which others are coerced
into accepting for official purposes by force
of legislation, but the common possession|
of all the people of the country. That is the]
only basis on which Hindi can really|
become the sole official language of the
Indian Union. Meanwhile, English has to
continue to mexist side by side.

Unfortunately, the very limited purpose
of an official language has been broadened
into a wider issue because it has been for-
gotten that one thing common among all
the languages of the world is that it is
possible to talk nonsense in all of them.
Few seem to worry that the need to trans-
late every single document in English into
Hindi will slow down the wheels of admi-
nistration.

Obstructing the passage of the Bill will
merely drive the contending parties back to
their battle stations. If the champions of
Hindi begin by burning copies of the Bill
or holding noisy demonstrations, its
opponents will not lag behind. Where will
it end? Even under an authoritarian form of
Government it is not easy to make people
accept something which they do not like.
Under a system of Government by consent
it will be an utterly impossible and ruinous
undertaking.

It is perfectly legitimate to hope that
some day a national language will emerge to
replace English.  Champions of Hindi may
even be right in thinking that the successor
will be Hindi. Many countries <lo without
English. India may also do so some day. It
is the element of compulsion behind Hindi
which has made Hindi less loved .:han it
might have been. Those who really love
Hindi will be wiser to work for it rather than
against all other languages. The least they can
do to remove fears and suspicions in the non-
Hindi-speaking parts of the country is to
allow unhindered passage to the Bill now
before us.

Meanwhile, let us stop stonning of
schools, public and private transport, the
manhandling of citizens who do not
conform to the views of the rowdies in the

[RATYASABHA ]
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streets, punishing of even those who agree
but have not cared to fall in line, and the
wanton destruction of property.

Thank you, Madam.

st weef divfaeg T (d717) < wEman,
WNIT A F w frdaw ¥ AT aE
AT TEATARAT E, 9 feelt i vy
W EET R | F 9% Y ey Y o 7
FIE & #olY ot faedt adt ogr, 7 v
W, AAME A g T a9 wE
g, |CA WA F FEAT ATEATE |

H%HW e 8, wawr afware sy
aga FEa g 7 quegr  faame wea
ww%wrmr:r aga A T qEAET qar
frar g & =r=‘“r any aFar & & qmr
T, WR g feel g, W@ aw adde
e A I E, U Ty w ) TH
awea &1 fawre q@dw agrafa & ofar
FAT | AT ¥ 99T G F7, 1247
FIAAT FT, ITHFAL K AA FT AT
" AEfEl FT AW FIF o7 ey
FI FAm T2 21 "7Far | o qwedi 1 o
9% FZTE, IR GCHEIT T ATIT AT
efF o1 §3 FT1 E 4w AIHIT T A
far | AgtEaT, ALFTT FE AF AT aFA
U AT T AN FIA A | FAT F
WY AE AT W FFAE | AEHTT A AT
¥ om0 g wv awdr off, 97
§ wraAr g, wav fz=r qfagt 3w frar
&1 7z fe=h afaar 1 a9 &1 afag
WA H A1 F7 T oF a7 o299
w37 faan | feeft ww st 7 gfao wrem
T anear #41 ¢, faend #a1 F, g =
fear 1 w1 & fear ) S gw afam
7T ¥ feedt dAma s ssw 2 @
2,3z fa=h afaat & oo 78
Sradr amar TIH (AT 97W) : ooF
A% |

ot qeafn e Ted :
2 fe=ft afaqn &7

oz HIFAT

T
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ekt afwii s ww Wy wwE A
werwar o afmer ey wy siosh &
wrerm £, ferfi & gu s § oo feedi
F1 Hr@Ewi A4 OWEA AT TE AAS
Tt qgea At dw gE e A
faw, #@Wd w4 fma st T g
FEHT AT § | TR F TE T
FEa g magmit T @a g feo
WA § AW« fger & W e g
IART AT WA &, WiE AT A
Afr wwAr w1 oawAq ¥ f@E uE e
Fp? | wd wast ¥ 9w 4 2, fg
# S wEm g i et @ 97 saemwar
wfag wigmg ) zay Ao = @
F—A A T TAN ST AR TGN & AT,
ag fodie 1z a9 &——3741 799 1
799 & FEA[ 2, HIET FTHETE FEAl
g, azfrs w1 wzfea & sz 2 72
AME W FiT AT AT S AR FATAT )
A5 TN FA GO AU 2T W A 7
AT ar sl gt o wer @ o faedy
IRAN WZ AL T ATA §, TE AT IARI
JRAT Z 0 wEAE ¥ 4| ¢ fE oEE
Zigqor Aa & s =T w7 A8 g
g1 3t urew  fafaest & &t qmEs
fzar g ag fas zfaw wl & fadi &
fag @i fza &) w9 7 g awa A%
HUSAT # o agmEaT & 1 7w aaaw ¥ gaa
qv. 7@ v "y | 91 arEw et
sams fom g9 gymEmmaEafF
fedt dros wmar 78 & " 2, forer
auq % sfeedl WSl & dn st
WOT ® TEAT AEFAE qF A% duST
qmr @At wrfga, feamm wr wa
g F fAa gEmww @, owwomm
fadus Fqn ffaor fd 99 s w1
41w = faaas & e a@ s
M, #ifF vF I § @ AW A
FE AR FOTATA TAT H FAAL
-4 1 7T #ogqmE Em oA
LI U e T E
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g, we waag F fwoawdd w e
F uF fager sqnw & Sudr F oF
fawar sawd, @ 7z &
wft wd TE 1wt ol # el
qwdt AT wE T W WAL AT 7
AT 2 1

sfteeft sty T3 fo st s@ndr

ot qeefn wmifeg Twh @ faoig & op
aeam #nET a2 9w am FEaw
MY FH AT A W F T F o3,
zfaw & awit 771, feelt i & fod 79
AT FT FAAT ET AN 8 | TEe W1 Foig
¢ % wafawr Fw f& aapEs
feft w1 ww A wfed Awd wEw
i wrste o far 8 faedr dfwat
FAMCRT A | WO quA A AT 9wE 91
aw HEBl 9T |

®érRg, A2 faaas  afg= w4 &
ferd s aran ar, wie w faoig & fzdy
Ftazz ¥ fad goa 3o saw o e
219z a1 @=w M A2 A\ FoRie-
A W @I St w7 I 4, TH A
¥ faww 2@ E 2z fiw ssdr adf
az wr Tt & am W & e afeor
qadr @n oaga w7 daw
Fifoer 2 F &, e A9 siigw A
qIHIT H g Az gl wwe g afea
T w7z faamr &1 a1 o7 fdas w1 o
Fv9 ¥ FI amm § zfaw  awfaar a7
faa-siam & & 7@ & |

(Time bell rings)

# fedlr WA At wifaw s g
feelt dr@a & s o7 A g, e
T SAE AT 2 )

SHRIMATI YASHODA REDDY :

After all, an effort at speaking in Hindi
means some more time.

39 awafa : agF @ AT ¢ | & W
FrfeEr = |
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oft qedifor ntfam g 1w w1 0w | w0 zigw vmar af wifed, zw A

2 fx % ow swwa sooft ofgar s gat
% gaw fwe fRan omr A g
&, Wy dres 7 AT 99 99 § A A
wr@req #3fr gaAr & aww A 2, ag

aaaAar 21 @A gw anr 7= e
iz, A1tes A ¥ e adfi @
avq £ s B % dam oAt

AAAT BUEA F1 WAA T AT a1 W A
™ TN ¥ A% AEL &1 A% & | a1 s
#r o wrar 2 A1 2faw waredg @It
ATTAT ARTT £, A9H qET & AT FA
AR (T B T A B I i Cu R T k1)
AWT U FAATH, UF TG94 H 42 §C A

faEa, zo%r faqir £7 @1 92 AT
F B Fqits gfEer & & S 39T

¥ AW AT OF A W AIN, A (e
¥ #r amdAry g & 98 A FH ATIEE
Q:ITFT’“T:‘“I‘f?fH' FEAME | T8 A
¥ TA ®r AT E W, § QR g, 9 W
AR :-T‘ImITWWTIWHWﬁ'
F UF ZHT § am FT %S 2, a9 W
ATATRET FT TH | FWEI AT WrAATT
g}g | wETE & A faedr 7 9, IEY
e & W, S i o, A FA s
¥R AT, 97 IAR q9H g% F |
zq afigor % st @ & 77 fEe A
qqE TEA £ AH A1 IAT ¥ F0T HIH,
qre, WqT A WA, A AZ ANA q9A
Z, ATT FUAT § gty #7410 Jd ar
dar #vr s S0 wafie A e9T W
# fedt F1 osAT § AN AFAG el
2, i wqaTaF @4 7 =T £ 54 I

W AN WE WH WH #, FELaieE
A E, AT IET A AAI K AGRT W G
Zq oAl BN AFZAAT FC HTAT FAE
a7 & gz g & oFE dre Wy
GHId WA, Al OF HATET G
s w4 At g mfaer F e

AT OF ATIEE TR WET 0 U4
aiF ArF F81 & THfaw sadr ¥ fAa

cwar & foa faelt  Sfwat &1 a7 wzar
2fF sast v Aft S R 9w aw
fadt mi¥ o # Wy 7Y EvT & A7 A%
FUAT F1 TE FAT &\ gH KA wedl
®1 ot el & ver wnfed, fefr 0w
AEATH & | AT AT A w0 1T fE

Al

§us g q fadm, am fadaa
FTh H FEAT | FATE qET O EAT
& ot  wez A arfaer 2o i Fea
AT & AT A7 T ¥ T v §, W
aifra oft g=rz 7 st se 7evs
gq qifwsr 7E AT, W A1 w1 0%

WIE A FGAG EATE | F AT HANT
§ 9 T E AZ AT OF GECH qieAa 17 AL
FTHAFT | a{f‘? U W0 AT T AR

97 o & Ay guer 74 w40 | safew
q fzelt afat & wrdar s&m, AT
T AT AL w1 a4 gw @l w1 A
TENFTIZE | ATSAT ZHA 9 TT GEUF
gl & 99 aF Aaof § vEr & 1 qraAg
n’ﬂT‘i{“raq&mﬂ'mﬁrmmm
Ay w4t 5 wgaadr arad, B
T ArAFAT AAT &, 07 &Y Faw A 2
Zaa ot gy fran &, sast qra #rfam |

SHRI G. RAMACHANDRAN (Nomi-
nated) : Madam Deputy Chairman, I would
Like the Home Minister not to leave if he
can. I would like him to listen to< what I
have to say.

Madam Deputy Chairman, we have
ﬁarsed through a very serious crisis in the
istory of our country and in the history of
our Republic. This language issue is a
matter which arouses passions throughout
the world; it is not only here. When the
Pakistan Government wanted to impose
Urdu on East Bengal there was-terrific
trouble there. When I was in Belgium I
saw one of the oldest Universities in the
world —Louvein—split into two, French
and Fleming, on the issue of language. |
am not therefore surprised that people are
agitated over language. But as I said we
had a very serious crisis. The Lok Sabha
has passed the Language Bill and I have
no doubt in my mind it
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will be passed here, whatever be the delays
and the obstruction, because the majority
of those in that House and those in this
House will support the Bill and it will be
passed. I particularly want to pay a tribute
to the Home Minister; that is why I asked
him to sit down. No one could have
brought to bear on this problem a more
judicious and calmex mind than the mind
he brought to bear on this problem. I have
observed him listening to the Opposition
with the greatest patience. His words have
been soft, gentle and persuasive and he has
piloted this Bill with consummate ability in
the Lok Sabha and I am sure he will do the
same thing in this House. He deserves our
highest praise.

Having said that this has been passed in
the other House and it is sure to be passed
here, 1 clear the deck by saying I have an
attitude of mind which 1s receptive to this
Bill. I come from Tamil Nad and I know
the situation in the Tamil country. I know
Shri Annadurai and his mind on the matter
and the mind of his Cabinet Ministers on
this matter. Knowing that at one end and
seeing the attitude of the advocates of
Hindi at the other end of India, my mind is
full of forebodings about the future. You
call it—and I heard the Prime Minister also
using the same word—a compromise. But
the essence of a compromise is that it
should be more or less acceptable to the
contending parties. I am not sure we have
been able to achieve the consent of the
contending parties. I am glad Mr.
Rajnarain is not here; perhaps I am sorry
too he is away, because unless he is here
the thunder and lightning of debate is not
in the picture. Mr. Rajnarain thundered and
there was counter-thunder from this lady
sitting here, Shri-mat i Yashoda Reddy. It
was unbelievable that this lady could have
developed that courage and passion with
which she spoke yesterday. I wish the
Home Minister had heard her. She
pulverized this Bill into atoms; she called it
a fraud on the non-Hindi States. I came to
the House yesterday and the day before
with a kind of feeling that this Bill has
been passed in the lower House and it will
be passed here; and we should give a
quictus to this controversy for at least a
few years to come; and let none shout
against each other. I thought that would be
the attitude that would become possible but
I am not now sure that having passed this
Bill, you can say that we have given a
quletus to the controversy. I am afraid
there will be much trouble ; I am afraid 5-
4R. S./68
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there will be all kinds of situations which
we wDI have to face. I am not suggesting
that we can avoid that or should avoid that
but have we given to this Bill and to this
Resolution the utmost wisdom we are
capable of ? My freind, Shri Ganga Sharan
Sinha, was speaking before me. I do not
think he is a Hindi fanatic as my freind,
Shri Rajnarain. He is a man of great
understanding and culture and he
expressed grave misgivings that if this Bill
is passed, if we also pass it here, no one
can go back imagining that we have
resolved the controversy. On what he said
we all must think further.

Now take a man like Sri C. Rajagopala-
chari. There was some expression some
time in the House that he was a traitor to
this country. If Rajagopalachari is a traitor
to this country I am yet to know who is not
a traitor to this country. I will not call Seth
Govind Das a traitor either to this country.
These are the two extremes. Both are great
patriots who have done everything that
they can for the freedom of this country.
Let us not plunge into this controversy—
calling people traitors and so on. But we
must reckon with this that throughout South
India, nay, all over India, Rajagopalachari
holds an unequalled position intellectually
and politically. The kind of praise that was
given to him on his 90th brithday, perhaps
no man in this country received in rescent
times. He says, withdraw this Bill. I am not
sure whether it would be wise now to
withdraw the Bill. Because if the Bill is
withdrawn today, the situation in the
country would become much worse than it
is today. We have to choose between the
lesser and the bigger evil. Government have
brought forward this Bill and my plea is
that we must now stand by this Bill for
some years to come and face every
problem, as it arises from time to time,
with generosity, vision and understanding.

I have one concrete suggestion to make to
the Home Minister. I asked Mr. Ganga
Sharan Sinha. "Did you not know that this
kind of thing was coming through? Did
you not discuss it with the concerned
people?" And from what he said I find that
a man like him was not taken fully into
confidence. 1 am not particularly
mentioning any individual's name, except
that I have great regard for him. We have
now to think of implementing this and I
warn you that at every stage there will be
difficulty in implementing it. Some of the
points which Shrimati Yashoda Reddy
mentioned yesterday were points which
must make all of us think whether
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this can be implemented in the manner in
which it appears it can be. | am making this
concrete suggestion to the Home Minister,
putting my faith in him, in his ability, j, his
tact, in his capacity, never to raise his
voice loud and shout at other people, but to
deal with every issue from the point of
view of the unity of this country. Anybody
whoever he is, however big he is and
whatever his proposal be, if it militates
against the unity of this country, we must
reject it and then face all the consequences.
But if there are great patriots deeply
perturbed over the issues, who want certain
things to be reconsidered, we must be open
in our minds. As I listened to Shrimati
Yashoda Reddy and Shri Ganga Sharan
Sinha, I got a feeling that there are matters
which still require further consideration.
That is why 1 am making this suggestion
to the Home Minister. "Appoint, as soon as
you can, as soon as the Bill is passed by
this House also, a very high level Consul-
tative Committee or Implementation
Committee—call it whatever you like—
and 1 would love you to be the Chairman
of that committee. As and when imple-
mentation takes place and difficulties arise,
consult this high level, non-political
language committee and be ready to accept
changes and amendments for the smooth
working of the law which we are now
going to pass."

Great passions are being aroused in South
India. I have letters from South India
saying that the students have begun to go on
the rampage in South India. The drama was
first enacted in the North. It is now going to
be enacted in the South. Anybody, whoever
he is, who is an accessory to this kind of
thing is a person with whom we must deal,
in the sense that we shall have to face every
consequence that will arise. We have to be
firm, we have to be gentle, persuasive.
Coming as I do from the South I can tell
you that the passions there are terrific
against this thing. Governments will rise
and fall in Madras State on the issue
whether you support or oppose Hindi.

Why is Shri Kamaraj already raising his
voice against the Bill and the
Resolution? He is afraid of voters in the
Madras State. If he does not say what he has
said and goes back to the Madras State,
he will find what the consequences
are. So, let us face the facts and the
realities. Anybody who says that Hindi
will never at any time become the common
language of India is talking nonsense. If
not today, then tomorrow or the day
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after tomorrow, Hindi has to become the
Jink language of this country through
voluntary acceptance. J have Jived too
long and worked too long with Mahatma
Gandhi to repudiate that idea. If, on the
other hand, somebody thinks that English
can be wiped away with a wave of the
hand, he is another fanatic with whom too
we must deal. Therefore, between these
rocks of difficulties, I wish a calm voyage
for the ship of this legislation suitably
amended when needed. Stand guard over
it. Be ready to accept every amendment
and change that becomes necessary, as we
go on implementing it. Government have
gone a certain way with courage. They will
have to go further with greater courage and
greater wisdom. Thank you.

SHRI DEBABRATA MOOKERJEE
(West Bengal) : Madam, I share the appre-
hensions expressed by my esteemed friend,
Mr. Ramachandran, andIadd that
steps have to be taken immediately to see
#hat the provisions  contained in the
Official Languages (Amendment) Bill are
implemented. The steps that we contem-
plate will have to be firm steps. There is
no room in my view for ambivalence on
the part of the Government. They stand
committed to the provisions of this Bill
which, in essence, seeks to enshrine and
embody the assurances solemnly given by
two Prime Ministers, Neiuu-and Shastri. If
you study the provisions of the Bill and the
contents of the Resolution, that are
being debated at the moment, you will
perhaps succeed in picking holes. There
are very many things in them which need
not have found a place either in the Bill or
in the Resolution. Nevertheless, they are
justified, in view of the situation that
developed in the country which witnessed
al]J kinds of disturbances from all quarters.
The students were on the rampage. There
was the burning of this amending Bill in the
other House. There was a marathon
debate there extending over days. Outside
the Houses of Parliament, there have
been equally great demonstrations of anger
and violence. It is well known that when
passions are roused, it is difficult to cool
them. Language is something more
intimate than religion. An agnostic
might deny the existence of God; an
atheist might say that he can do without
God, but a man, be he a firm believer in
God or a denier of God, has to do with
language. Therefore, language, is a thing
which is susceptible of dangerous handling
and this country has witnessed in the
recent past the kind of treatment which
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this Bill received at the hands of wide
sections of the community.

Madam, I wish to emphasise one aspect
and that is; this. The Constitution makes it
perfectly plain that Hindi will be the
official language, but at the same time it
provides that Parliament will have the
power to extend the period for the use of
English until the whole country is ready to
accept Hindi. It is in pursuance of this
provision that the amending Bill is before
us. Leaving aside, for the moment, the
details of the Bill, you have to concentrate
upon its essential features and if you do
that, you will at once come to the
conclusion that the real purpose is to
provide a period of training and probation
to ths whole of the country, so that it may
evolve at no distant a date, one official
language, without, an associate, which
would be acceptable to all sections of the
community. Passions which were raised
lately in the country seem to suggest as if
we will have to do without Hindi, as if we
will have to do without English, and
possibly it will become necessary for us
tc have an Indian Esperanto, a Kind of
artificial language devised for the use of
Indians. Let us hope that when this Bill is
passed into law, all sections of the
community, people inhabiting the Hindi
areas as well as those inhabiting areas in
the South and the East, will be reconciled
to the position that one day soon enough,
sooner than later, we have to accept Hindi
as our sole official language, But it must
be remembered that it is essentially
necessary to give the different parts of the
country time to get ready to receive Hindi
with open arms, and unless you are
prepared to do that, you are likely to bring
the country to the door of disaster. We
know what we are heading for; and
having known all that, it is essentially
necessary for Members of Parliament just
as for leaders of the community outside to
put their heads together and try to tell the
country firmly that Hindi has to come; but
meanwhile people must be given time to be
ready for Hindi.

SHRI SUNDAR SINGH BHANDARI
(Rajasthan) : I want to know whether
Hindi is not yet the official language of
India. This I am prepared to concede that
it is not the sole official language of India.

SHRI DEBABRATA MOOKERIJEE
Hindi is the official language of India but
it is not the sole official language for the
very good reason that all sections of the
sommunity are not prepared to
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accept it. Perhaps we should at this stage
recall what the Father of Indian Renais-
sance did in the year 1823. In 1813 the the
British Parliament was renewing the
Charter of the East India Company. They
set apart a sum of Rs. 1 lakh for the revival
and promotion of literature and the
introduction of a knowledge of science
among Indians. The Commuttee itself was
divided. Some of the members were dubbed
orientalists; others were dubbed
Anglicists. In 1823 Raja Ram Mohan Roy
wrote to Lord Amherst that Government
should impart modern knowledge in
sciences through English. You cannot
deny true vision and perspective to Raja-
Ram Mohan Roy.

If you wish to hustle English out of the
country at a moment's notice, I say you
will be committing the worst mistake. It is
a window to knowledge, scientific and
technological. We have to have a link
language here for our own use in the
country. We have to have an international
link language; that must be English.
Therefore, if you go on desperately trying
to drive English out here and now, you
will be doing the greatest disservice to the
country. English has come to stay. The
English language cannot be compared to
foreign goods of which you can make a
bonfire in the 'swa-deshi' spirit. Today
English is not merely the language of the
English people. It is an international
language which is a rich heritage of the
entire human community. So, we need not
be allergic to English at all. At the same
time we must keep this in mind that we
have to have our own language which is
the official language, and that language is
the Hindi language. If you go on trying to
force Hindi down unwilling throats, you
will be doing a great disservice to the

country.

SHRI SUNDAR SINGH BHANDARI:
Nobody is doing that.

SHRI DEBABRATA MOOKERIJEE :
You will bring about a situation which
will go, I fear, completely out of control.
You will find that brothers and sisters are
flying at one another's throat. You find
that people in the South are dissatisfied
with the way in which Hindi is being tried
to be forced down people's throats. You
find similar sentiments in the East also.
So, there should not be any hurry at all in
making people ready to accept Hindi.

I would also ask you to consider whether
it is right to depend too much upon spoon-
feeding. Language is something like an
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organic growth. It has to grow from day to
day, from year to year. You cannot make it
a live thing overnight, and if you have
hopes that you will succeed in doing that, I
fear your hopes are bound to be belied.
Madam, I wish to remind the House
through you that Tamil has a rich litera-
ture. It is a heritage of which every Indian
ought to be proud. Sanskrit is also a very
rich heritage of which I dare say everyone
of us here is proud. I will remind the House
that the Bengali language with its strength
and sweetness commands a unique posi-
tion. But was there any official patronage ?
No. Bankim Chandra Chatterjee and
Rabindranath Tagore did not flourish
under the spreading wings of official
patrons. They brought the language to the
eminent position which it now enjoys,
under angry bureaucratic eyes. So, I say
whatever be the type of spoonfeeding that
you are trying, whatever help you propose
to get from Government, it will not enable
you to put Hindi on a firm footing. You
must always remember that it is only the
great writers who make the language great,
vibrant and alive. Geoffrey Chaucer wrote
in East Midland dialect, and that dialect
came to be recognised as the language of
literature of the English people. Therefore,
it is no use saying that Government has to
do this, Government has to do that. In
order that Hindi might live and flourish
you have to see that people are attracted to
Hindi, that Hindi is given a reasonable
time to grow. That being so you must wait.
Hindi, 1 say, has to wait in the wings until
it attains maturity. Therefore, 1 say,
Madam, that there need be no hurry to
force the pace of Hindi; there need be no
misconception either. We are quite clear in
our mind that Hindi is the official
language, we have all to learn it, but there
need be no anxiety on our part to drive
English out. The cry of "anrsff f2T3f)" is
there. Let the spirit of the crusader not
appear there. Let us allow the language to
grow. We hope some day soon enough,
sooner than later, Hindi will branch out
into a beautiful tree and that the blossoms
it will bear will make all of us proud.

2 P.M.

SHRI M. C. SHAH (Gujarat): Madam,
in the first place I would like to apologlse
to the House and to the Chair becuase I
was not present when called upon yester-
day. I was attending the Public Accounts
Committee meeting. Madam, our best
literature, a great heritage, about which
the country can legitimately feel proud
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is enshrined in Sanskrit. The Vedas, the
Upanishads, the Puranas, the two great
Epics, the Ramayana and the Maha-
bharata, the Shankar Bhashya, the Dvait
Bhashya and the Advait Bhashya, the
dramas of Kalidasa and Bhavabhuti, are
all written in Sanskrit and they inspire our
people even now. The lives of crores and
crores of our people are still affected by this
great heritage for which the country is
legitimately proud. In the times of the
Buddha it 1s said that he travelled through-
out the country and preached his sermons
through the local language which was
Pali. At that time Pali and Prakrit were
known to the people and the Buddha,
therefore, preached his sermons through
that language.

Coming to the recent past we find that
during the Moghul period Persian was the
official language, and during the British
period English became the official language
of this country. But if you take an objec-
tive view, we shall find that at no time this
country of ours had one national language.
We had our regional languages. Hindi was
spoken in certain parts of the country. In
spite of this we have seen that during the
great freedom movement, when Gandhiji
moved from one corner of the country to
the other, he spoke in Hindi, and the
meetings were attended by thousands of
people. He went to the remotest corners of
India, in the rural areas, in the villages,
where he spoke to our people through
Hindi. And he had his great impact
because he could carry the entire nation
with him into the freedom movement.
What did he say? He said that Hindi,
Hindustani in the Devangari script should
be our national language; it should be our
official language. But we have not yet tried
to implement it.

Madam, we know that after getting
independence when our leaders framed
this Constitution, there was a sort of con-
census that Hindi should be the official
language, the national language. But
unfortunately it was not acted upon and
implemented at that very time. There were
no fissiparous tendencies in those days.
Nobody objected to this. But then a period
of 15 years was laid down by which time
Hindi could find its place and Hindi could
replace English. But unfortunately for us,
no sincere efforts were made during these
15 years to boost up Hindi, to enable it
replace English.

Madam, I have been to the South. I
went to Madras. Whenever I go to the
South I make it a point to visit Hindi
films. When I went to Madras to see the
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Hindi films, the house was entirely full
and nobody objected to it. As a matter of
fact, our film industry has done a great
service because Hindi films are seen and
appreciated throughout the length and
breadth of the country. Therefore, it is also
necessary for our Hindi friends to
appreciate that Hindi can prosper only if it
is a simple language, a language which can
be understood by all our people.

SHRI AKBAR ALI KHAN (Andhra
Pradesh) : Exactly that is what we mean.
It should be an easy, simple language that
everybody should understand.

SHRI M. C. SHAH : I have heard that
when there were no Rallways in India
pilgrims went from South to North, from
East to West on foot. They had to spend
months and months, perhaps years
sometimes, and they had no difficulty
whatsoever in any part of the country
because they spoke simple Hindi which
could be followed, which could be under-
stood in any part of the country.

Madam, language should be a means to
unite and not disrupt. Therefore, the
national interest requires to preserve and
maintain the national solidarity and the
unity of the country. That should be our
lirst purpose.

Language should be a means to encourage
the unity and the solidarity of the country.
It should not be a means to disrupt the
unity ar.d divide the country.

I remember in the South the Hindi
Prachar Sabha used to do wonderful work
and many people in Madras, in Mysore, in
Andhra Pradesh used to learn H ndi
because of the efforts made by the Hindi
Prachar Sabha. But effort to promote Hindi
succeeded under persuasion and no; by
force. I come from Gujarat, a non-Hindi
speaking State. In my State Hindi is taught
in all the secondary schools and even in
colleges, and there is no opposition
whatsoever. U.P., Rajasthan, Madhya
Pradesh, Bihar and Delhi have Hindi as
State language. Gujarat, Maharashtra.
Kashmir and the Centre do not oppose
Hindi to be accepted as the official
language of the country. Nagaland has
accepted English as its official language,
while tie Southern States have no objection
to continue English for an indefinite
period.

Out of the 73 Universities in the country,
35 Universities impart education in the
different Indian languages, and 17 of
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them have adopted Hindi as their medium
of instruction. To allay the fears of our
friends in the South our late Prime Mini-
ster, Shri Jawaharlal Nehru, and his
successor, Shri Shastriji, gave some assu-
rances that Hindi will not be forced upon
the Southern States. This Bill is intended
to give statutory recognition to those
assurances given by our leaders to our
people in the South.

In the united India and a democratic
administration meant to serve nearly 50
crores of people, the official language or
the national language could only be an
Indian language and not English. And if
we look objectively we find that Hindi is
spoken by a great majority of our people.
Therefore, under these circumstances,
Hindi is the only language which can
become the official or the national
langauge of our country.

But, Madam, when we are discussing
this language issue, we have to be very
careful to see that we carry generally most
of our people with us. The objections to
Hindi from our friends in the South we
should try to understand and to appreciate.
It is no use brushing aside the views of our
Southern people and saying that Hindi
shall be or should be made the official
language here and now. They are all
patriotic people. They have equal interest in
the welfare of the country as we have.
Therefore, in such matters we have to be
very careful. We should try our best to see
that we carry them with us in the forward
march in introducing Hindi in our country.
Madam, if you want our democracy to
succeed, discussions, persuasions and
adjustments are very necessary. We cannot
insist one view and force it on the others.
We should try to meet the others viewpoint
and we should try to appreciate it.
Therefore, in running a democracy,
compromise and adjustment are very
essential. As a matter of fact, this Bill
represents a compromise between the
various views held throughout the country
and I personally feel that this is the best
solution which, under the present
circumstances, could be evolved and the
Bill represents that idea of meeting the
viewpoints of the various sections of our
people to a possible extent. It is a historical
accident that we have learnt English, but as a
matter of fact, by learning English we have
not lost but we have gained. By the use of
the English language, we have been able to
see how the world progresses on and the
progress in the world at large in science and
technology.  Therefore, we should
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utilise the knowledge of English for better
purposes and as a link with the outside
world. English has, therefore, to stay. We
cannot do away with English. For
international purposes and for gaining
knowledge in science and technology,
India has to continue to have this English
language. I, therefore, feel that in a matter
of this delicate nature, it is the duty of the
representatives of the people, the Members
of Parliament, to consider all these aspects
in a very ob]ectlve manner, with a desire
to carry the great majority of our people
with us. This Bill, I feel fulfils all these
objectives.

Then, Madam, I do not have authentic
figures regarding the amount spent by our
Government for the spread of Hindi and the
other Indian languages in 1966-67 and
1967-68. According to the figures that I
have got, an amount of Rs. 90 64 lakhs was
spent in the year 1966-67 for Hindi and Rs.
1,36,49,000 in the year 1967-68. For the
other Indian languages, a sum of Rs. 10
lakhs only was spent in 1966-67 and I am
told only Rs. 6 lakhs was spent in 1967-68.
I wish the Government would reconsider
this matter. We are proclaiming from the
house tops that we want to develop the
regional languages. If this is the amount
that is spared for the development of the
regional languages, I am afraid we are not
doing justice. Therefore, I would appeal to
the Government to provide necessary funds
for the development of the regionel lang-
uages. Thank you.

THE DEPUTY CHAIRMAN : Mr.
L. N. Das. You wanted only five minutes.

st WEHEEAT g (T ga)
wErEwT, & rwr agw seady g v oam
A TEA gH T WA AT brIT 47 a6y
forar | & &% Arrw & o @t s =g SR
IHT AN TE AN E T FA AT HA
oo fadas o% g araEAT o S

¥ e fev geq@dm A s S
A A ——EF A A A A H@T
# zfez & e g, 9 A7 e U &
a g4 wEw fEEeE ¥ & — 3
aras #r TgFEW g% | wAfF wd aga
drsr vy fan e § wwfed 9 @
¥ srof frage oft # 3@ & ak
§ & AT AT FEC FA & Fiw qd

[ RAJYA SABHA ]

(Amendment) Bill, 1967

97 7.d aga T a7 fomd e 79
ot ot mrgﬁﬁnw“r@qﬁ%w
a1 %2 fran i 37 aedl § = 5

5132

mw # ag ar v soofir dfaaTe
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AT ATFE F GAT TE | TAT G2 W 77
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AT FE AT FT FqT X IR (6| FOET
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TET T (AT G27 1T I L F T4
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R I ) F ¥ A w7 F qg dwehr
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zw fad & | F ow fafe § 98 v ax
A 30 ) of SR 99 TEH
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AT T F gper qrr # apefr oft & forar
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SHRI P. N. SAPRU (Uttar Pradesh) :
Madam, language is an issue which rouses
emotions. With language people's whole
culture is bound up. In it are enshrined
some of the noblest thoughts of a people
through the ages. It is not surprising that in
a multi-lingual State like India the
question of language should be given us so
much trouble.

What has pained me is the violent de-
monstrations for and against Hindi and
particularly on the part of the younger
generation on whom the responsibility
Ultimately for running this country rests.

The Bill and the Resolution we have to
discuss have got to be viewed in a spirit of
helpfulness and superiority. Even though
I do not agree in everything that he said, I
agree and congratulate Mr. Hajnarain on
the sobriety he displayed speaking on this
question.

When we were framing the Constitution,
ye adopted Hindi as the official or link
anguage for this country. We had accepted
hat language in the days of our national
truggle as part of our freedom movement,
snd naturally there was much attachment r
it. It is the most vitally spoken language i
India and it was obvious that the Quit idia
Movement could not have accepted nglish
as a link language for all times.

[ RAJYA SABHA ]

(Amendment) Bill, 1967 ! 5136

A tribute is however due to English for
the work that it did in bringing intellectuals
of the various parts of the cuontry to gether.
It also supplied to us statesmen, pdlitcians,
judges, administrators, scientists, busi-
nessmen, trade union leaders and freedom
fighters for this countury. But it has to be
remembered that we are a multi-lingual
state and to the building up of India not
only Aryan but Dravidian and other
cultures have contributed.

[THE VICE-CHAIRMAN (SHRI At"kR ALI
KHAN) in the Chair.]

Even a small State like Switzerland has
three or four official languages. Canada has
two languages. In our Constitution regional
languages have an equal! claim with Hindi
which cannot be ienored. Urdu too which is
a language developed in the Camps of
Delhi cannot be ignored. Nor could we
forget that English is a great language
which is necessary for our cultural,
scientific development and the efﬁmency
of our political and administrative systems
which are based on democratic foundations
and which give importance to what we call
the rule of law. The rule of law will suffer if
the knowledge of English gees down. It is
therefore right that Jawaharlal Nehru, a far-
sighted statesman as he was, and Shri Lai
Bahadur Shas-tri, a statesman of hard
common sense and reality should have
given an assurance to the non-Hindi
speaking people and in fact to all the States
that Hindi shall not be imposed on the
people of the States without their
consent.

In fact a definite assurance, if you so
like to put it, was given to the people of this
House and non-Hindi speaking people to
continue English and do their work in
regional languages as now they chose to do
so. It was not like a Polish veto but a veto
based on faith in the capacity of our people
to view questions from the larger angle of
national unity.

Let me say frankly that much as J
appreciate the feelings of the Hindi-speaking
people, I am entirely with the people of
Madras and other non-Hindi speakin
regions in regard to their demand that Hm(%
should not be imposed on them. I think it
wrong to view this question from the point
of view of Hindi chauvinism. Hindi cannot
and must not be imposed on any region
until that region is prepared to accept it.

Therefore, we should be large-hearted
enough to understand the feelings of tfte
non-Hindi speaking regions of our country.
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I am therefore bound to say that we have,
in the Resolution which we are going to
adopt for U.P.S.C. examinations and other
examinations, given an edge to the Hindi
regions over the South and Bengal.

I agree with the three-language formula
but even the three-language formula is not
completely acceptable to the South or for
that matter to other non-Hindi speaking
areas. 1 do not think it is quite fair to Urdu
either. 1 am therefore in favour of all those
amendments which have been promoted to
ensure that there should be equality among
the various regional languages of the
country. Hindi-speaking people should not
get an advantage in a quasi-federation of
delicate balances in securir.g
administrative jobs and other jobs over the
non-Hindi-speaking people.

I will not conceal from the House the
fact that from the purely educational point
of view I am alarmed at the fact that it will
be possible for those Hindi-speaking people
to enter the superior services with perhaps
inadequate knowledge of English which I
regard in the present state of our society as
essential for the development of both the
natural and social sicences, law, medicine,
industry and so on. Our aim is to develop
as a modern nation fit to complete on equal
terms with the most advanced countries
of the world.

In 191)7 I was asked personally by that
wise and sagacious statesman, Pandit
Govind Ballabh Pant, whose memory I still
cherish, to work as a member for the
special recruitment board for the I. A. S.
and other Central Services. In asking me
personally to take up this work, he told me
something which I hope the House will
forgive ms for revealing now. He said : "I
am asking you to take up this work as I
know you have experience of this kind of
work and will do justice to it. I want you to
remember that as I visualise the future, I
am apprehensive that our political
standards may go down, but I do not want
our administrative standards to go down.
Ensure in your selections that we continue
to get first-class men for our administrative
services." Obviously, what he meant to
convey was that it will be a calamity for
this country if the standards of our services
go down.

In the Resolution proposed by Mr.
Chavan for our examination, knowledge of
Hindi or English will be necessary. Hindi-
speaking young men will have an
advantage over those who come from non-
Hindi-speaking areas, for English is
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as foreign to the people of the South and
Bengal as to the people of the North.

What I apprehend is that educational
standards, which have gone down very
much in recent years, will go down further,
and it may be that we shall not be able, in
many cases, to have in our services
persons of a liberal education equipped
with the scientific knowledge of the world.
We have to compete with the advanced
countries of the world and so we should
ensure that we get for our services persons
of the highest quality.

I see no reason why Tamil, which is
one of the old languages with a rich litera-
ture going back to thonsands of years,
Telugu, or Bengali—to mention only a
few— the Bengali which has provided
inspiration for our Hindi writers, should
have a position which is less than that of
Hindi. Why should the people of non-
Hindi areas be placed in a position of
greater disadvantage than those residing in
Hindi areas ? This is not the way to
maintain national unity. This is not the
method whereby we shall be able to achieve
national integration in a country which
cannot be governed on unitary principle
and which will have to accept federalism
as the principal feature of the Constitution.

I cannot therefore hosestly say that I am
happy with all that is happening. I attach
the greatest importance to national unity
and integrity. I am proud of the fact that we
have acquired knowledge of foreign
tongue; knowledge knows no frontiers. I do
not think that the compromise solution
which we have accepted will solve our
problems. It may do so temporarily, but
temporary solutions cannot be permanent
solutions. I would be untrue to myself and
to the faith which I have nourished in the
greatness of our country if I were not to
give expression to my feelings on this
question.

I know that a man's best creative efforts
can only be made in his mother tongue. But
I also know that our mother tongues require
further stimulus and inspiration from
foreign sources at this stage of our
development. Frankly, while appreciating
the feelings of those who like to stick to
Hindi as the sole language, I would plead
with my friends both of the North and the
South for a rational approach to the
question of the retention of English for the
higher service examinations.

I know that this is a measure which was
perhaps inevitable in the circumstances in
which we find ourselves, but I think
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[Shri P. N. Sapru] that it is still possible
for us to explore avenues of settlement
with the people of the South and with the
people of the non-Hindi-speaking areas. |
had an interview with Mr. Manoharan on
this question, which heartened me. I do not
think that the people of the North will be
unreasonable and 1 know that it is
important for us to have simnle Hindi, and
I would like that simple Hindi to be drawn
and to emanate from all composite sources.

AN HON. MEMBER : It says so in the
Constitution.

SHRI P. N. S\PRU : And in doing so
we should not foreget the contributions
which were made in this part of the country
at all. events, by Urdu and Persian and
Arabic. Those are languages which have
coiltrlbuted to the main stream of Indian
culture.

I was very much impressed with the
speech of my friend, Mr. Ganga Sharan
Sinha, and I would like to say once again
that in his speach on this Resolution Mr.
Rajnarain has shown a sense of response
which I greatly appreciate.

THE  VICE- CHAIRMAN
ISAJI?hBAR ALI KHAN) :
inha

SHRI B. K. P. SINHA (Bihar) : I do not
propose to speak on this, Mr. Vice-
Chairman. We come from Hindi regions
and we are Hindi chauvanists, Hindi
imperialists. The roles have changed.
Those who all their life worked under the
Britishers are the patriots of today. We who
fought for the nation are imperialists and
disruptors of the nation, and our voice is
not the voice of reason. Therefore it is no
use our intervening in the debate. Let those
who ink they bring a positive, inpepeue nde
inentversf.l app oach to the problems only
speak for the Hindi areas.

st sftgen aer arefaT (397 gE)
s, T fadas a7 7 aw Fraa
AR A T9T & AT 2@ 74 A Faw
A9 Jwer 9T 499 fa=me gz s%q7
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4g %0 g % 59 9e & sfaga 9y oy
¥ #2q T AAAT g2t &1 o fATs
WA ¥ afrer & gd dn qeg A
ATw 9t § | agelt A ag & fr feer
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e wfY a7 4 a9 geRiw wEw ¥ feer
TEAT FAAT ATfAHt FT faar qn ww"
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TLET E | 7F we Ay ferd A
1 & a1 feft &7 arATT F14W HAT

Ry £, 98 faegw wwm €

SHRI BIRA KESART DEO (Orissa) :
He is wrong,

ot sirgow @ O YA : F FAE0E,
I e ¥ gfad | faam faab afafy
# o FAfCHed T AT AT FAT TE
F AT AT 9 UF T qgHa o I09 gATAT |
e afget wrdy w&ai & wrEaE &
AT 7 F fad agwa g 7 At I
g am WA ot of f s@e e
il

ot dv ¥ad 37 : v fad ame faEe
# o 3fear qgrE 9T 6 FEEr 7] FT
famr

sit sirwen g wa : wfET 77 feedr
arEt F B &

at & faary Paaffy afafy & samg
A T2l g\ s ag T gar fF Rl
TrorTaT g1 a7 T feedt F@ ¥ ag A
w1 & off fF asft 15 3 q% HAE T
s 15 a9 fad 79 afedy widr s2ai w1
feedy dva® & fad wast ot g2 =@ gar
a7 34 ¥ifram ¥ foir & faeg sar e
T Ao A 2T E o faAaw ¥ af-
foegqa @ & fad 9= aw f& g 07
Afgy wdt w3 gw iy 1 AT A
FY T4 oF AT ST IEA AT AT HE
€ ¥ o geaew ¥ 4 Ag wEe T
g 7 Ty & Sfaqi #1, awE oFAr
% afqdi #1 397 aga ard g & A
aTE S fadar g F T ag g |
e 7 foz oft 7z wean g 7 o g o
gW A #T A7Z TE FET FT v O F 1
T § FIT gL WL F onaAr 6 ¥
Zar, AfaeET wreft A3ert & AW A qg WEAr
ar omr & g saae gavaey fe=t 4@
HATEAT ATRT 2 |
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[ Foor =7 qrefiaT |

garer qg ¥ fazam & % ag a9 @
781 £ o ot gary afgedr wvdy w3 &
q1€ A} T AT AT AT w5
TezATaT FE AfEd | jA ar Ere UHo
Fo & ofy wram £ o 7 oft 9kt sw AE AN
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SHRI K. DAMODARAN (Kerala) : Mr.
Vice-Chairman, I generally support this
Bill. T would have been happier 1f this Bill
had been presented to this House in its
original form, if it had not been watered
down by some of the amendments accepted
in the other House. I hope necessary
changes will be made in this House so that
the real purpose of the Bill may be served.
The purpose of the Bill was to implement
Jawaharlal Nehru's promise that Hindi
would not be imposed on non-Hindi-
speaking people against their will and that
they would be allowed to use English as a
link language till they are prepared to
switch over to Hindi. The spirit underlying
this promise was to maintain the unity of
India, not to perpetuate English as the
official language but to persuade the non-
Hindi-speaking people to learn Hindi
without any compulsion whatsoever. That
was the idea of Mahatma Gandhi and most
of the other great leaders quoted by Mr.
Rajnarain yesterday. Mr. Rajnarain also
stated that he too was against compulsion. I
welcome that statement of course but some
of his amendments give the lie to his
intentions. His amendments seek to replace
English here and whether the non-Hindi-
speaking people like it or not, whether
India's unity is maintained or not.

SHRI RAJANARAIN : That is not my
amendment.

SHRI K. DAMODARAN
your amendments.

: T have read

[RAJYASABHA]
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Sir, Kerala, from where I come, is not
agamst Hindi. Thousands of Malayalees
have learnt and are learning Hindi, not
because we are afraid of a few fanatics in
North India, but because we realise that it is
necessary for the unity of the Indian people.
Sir, they also learn English, not because
they are slavish or as a friend said
Al L. 497 qra7 but because
they do not identify patriotism with narrow
chauvinism. Speaking for myself, I began
to learn Hindi as far back as 1929 because
by that time thanks to Mahatma Gandhi the
study of Hindi had become a part of our
national programme. Whenever I went to
jail T used to become a Hindi teacher and
with my limited knowledge of Hindi I used
to teach others and I am proud to say that
some of them who learnt Hindi from me are
now renowned Hindi teachers in Kerala.
There are thousands of Hindi teachers in
Kerala and thousands study Hindi. There
are perhaps more students learning Hindi in
Kerala schools than perhaps in U. P. I
admit that the number of Hindi-speaking
people is more but those who read and
write Hindi are certainly more in Kerala. In
U. P. it is not more than 10 or 13 per cent,
or at the most 15 per cent. Out of 100
persons, eightyfive do not know how to
read and write Hindi in U. P. Yesterday Mr.
Mariswamy was saying that Rs. 10 crores
were spent in 10 years for the propogation
of Hindi. I am not against more money
being spent for the cause of Hindi, more
than the money spent for Malayalam. More
money should be spent for Hindi but it
should be spent usefully. After spending
Rs. 10 crores 85 per cent of the people are
still illiterate. The energies of the Hindi
fanatics could have been better utilised in
going to their own areas and trying to
remove this illiteracy which is a curse on
our whole nation. Then they will also
understand that the artificial Hindi for
which they fight today is far removed from
the simple Hindi spoken by their own
r*">ple. Gandhiji wanted simple Hindi or
Hindustani but you did not care for his
advice. You are trying to transform Hindi
into a Babu Hindi understood only by the
upper middle classes and with which the
common people of the Hindi-speaking areas
have nothing in common and you want to
impose it on us also. Sir, a brute majority
can pass a Bill into an Act without any
difficulty but no power will be able to
impose it on an unwilling people. The
attitude of the Hindi fanatics, the violence,
the smearing campaign, the Angrezi Hatao
Movement, the attack on South Indian
schools, the forceful removal of number
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plates of cars and signboards etc which we
witnessed during the last few days have not
furthered the cause of Hindi or that of the
unity of the country These activities have
aroused suspicions and doubts in the minds
of the people of the South of the non-Hindi-
speaking people. The fanatics have unleashed
forces which have not only antagonised the
non-H.ndi-speaking people but threatened the
unity of the Hindi-speaking areas itself. Don t
forget that there are about 192 dialects in
these Hindi-speaking areas. Some of them
have already begun to develop into beautiful
languages; some of them like Mnithili
Raiasthani, etc. have already atta Sd reg
onal status and have been recognised Is
such. Maithili, for example, has been
recognised by the Sahitya Acca-demv
sure other languages also will follow.
More and more people in the Hindi areas have
begun to demand a Place for their own
regional languages. I do not know how you
are going to solve his problem. We saw
how you have been treating the demand of
the Urdu- <ne’\k1ns people. Are you going to
adopt he same"attitude to Maithili, Bhojpuri,
Raiasthani and other languages also or are
vou prepared to develop them and recognise
their status ? As for me, I am not afraid of
thouand flowers or ten thousand flowers.
They are necessary for the deye lopTnent
even of Hindi. I do not agree with he view
that no official or link language is necessarv
today, that all languages should have eSal
status and that the problem of the Unk
language should be left to. the future. Iam
for Hindi to be made into a link language but
it must be done gradually without impairing
the unity of India We were told yesterday
how England replaced French by English
and my friend, Mr Thengari, thought that
English can similary be replaced by Hind., by
a decision of ou Parliament here. But
fortunately ,,r unfortunately, India is not
England. Indfcis a multinational State. There
are Afferent nationalities, different
languages, different cultures, different
religions, customs, traditions, etc. The unity
of India exTsts only in this diversity. Those
who fail to see unity in diversity, those who
stress only unity at the cost of diversity or
only SXsUy at the cost of unity, both are
doing a disservice to the cause of India. The
unity of India can be maintained only by
recognising the diversity of India; That
means mutual tolerance, patience, a spirit of
give and take, a spirit of accommodation; not
smearing campaigns, not attacks on South
Indian schools but it requires statesmanship
not, madness, not

Iam
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a long irritating tongue but a little brain in the
head. Thank you. 3 P.M.

DR. GOPAL SINGH (Nominated) : Mr.
Vice-Chairman, in t he, first place, let me
make it clear that T am neither for nor
against any language as such. Hindi
especially 1s the language of my scripture
and, therefore, special sanctity attaches to
Hindi. So far as [ am concerned, I am a
scholar in Hindi also, besides other
languages and, therefore, if I say anything
about Hindi, I should not be misunderstood
that I am agamst Hindi as a language. At
the time of the Constitution-making, it was
decided, if not unanimously, at least by a
maj ority that Hindi shall be the language of
the federal Government. That has happened
durml% the last seventeen or el% hteen years
that the minds of people have been turned
against Hindi. Something must have
happened. It is not that people have become
unpatriotic  in the meantime. On the
contrary, whenever there has been any
assault from outside on this country, people
have stood together, no matter to which
region they belonged, no matter which
language they spoke. They stood up
against aggression from the North, South,
East and West. At that time, of course, we
saw that here is a nation working in unison
against foreign aggression. Therefore,
anybody who speaks here in favour of one
language or another language as the federal
language should not be dubbed as
unpatriotic or a post-1947 patriot as one
of the hon. gentlemen was good enough to
remark. Interruption). Please. Iam going
to analyse why is 1t that there is now a
suspicion in the minds of people, a resistance
to the so-called imposition of Hindi. Three
things have happened.  One is that Hindi
has not evolved as an all-India language. It
is a provincial language still and it 1s becoming
more and more provincial. It is unfortunate,
but it is there. The fact is that anybody who
stands up in favour of Hindi comes from the
Hindi area. Why is it that nobody from the
non-Hindi-speaking area stands up
unequivocally for Hindi today as he used to
do twenty years ago. Something must have
happened.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) :

Yes, in Maharashtra.

DR. GOPAL SINGH : I am coming to
Maharashtra. 1 am coming to Punjab first
of all because we in the Punjab accep.
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ted Hindi as the official language for the
Union of India, but what happened ? The
Punjabi-speaking Hindus, because they
were Hindus, stood for Hindi and not for
Punjabi. They disowned their mother-
tongje, in favour of Hindi, and that brought
about the division of Punjab. It was a very
unfortunate division against which I stood
and fought, but we could not resist this
division because people's feelings against
those who disowned their mother-tonjue
Punjabi in favour of Hindi in that region
could not be contained and could not be
suppressed. Riots occurred only recently in
Bihar over the question of Urdu. Urdu is so
much akin to Hindi that anybody who
stood for Hindi must have also
simultaneously stood for Urdu, but they
did not stand for Urdu at all. Similarly, in
the case of other languages, South Indian
'angeages or the Bengali language, people
from the Hindi region try to foist it with
such indecent haste that people think that it
is not merely a question of one language
versus another. It is somsthing more,
something for worse. They call it linguistic
imperialism and so on and so forth. We
should go into the sentiments of other
people also. We are a democracy.

I may give you an example of bow
democarcy functions in a small country
like Switzerland : There are three main
federal languages, viz., Italian, French and
German. The fourth was a language
spoken by one per cent of the population,
which is called Romanche. These people
also stood up and pleaded with the Central
Government to accord recognition to
Romanche, which is spoken only by one
per cent of the people, viz., 50,000 persons.
What happened ? A p lebiscite was con-
ducted and 99.8 per cent of the Swiss
people voted in favour of Romanche, the
language only of one per cent of the
people. It was accorded federal status. This
1s democarcy. We are here talking in terms
of majority and minority, in terms of the
North versus the South, the South versus
Bengal and Bengal versus Punjab. We are
not talking in terms of one India. Speaking
all the time in terms of one India, we work
against India and, in fact, it is on account
of the pressure that has been exercised on
the Government, they have now
compromised on their earlier stand and
have brought forward a Resolution with a
new change, which is devastating. I cannot
visualise a department, part of which is
functioning in Hindi and the other part is
functioning in English. Mr. Rajnarain
yesterday warned us and

[RAJYASABHA]
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warned us, I think, in good time. His
warning is always very much in time. He
warned us that the Hindi areas are not
going to send any English translation
along with their Hindi version of do-
cuments, etc. This is clearly a warning
from a responsible Member because his
Party is participating in several Govern-
ments, in Bihar, U. P, etc.

SHRI RAJNARAIN
have it in Tamil.

You can

DR. GOPAL SINGH : I know what you
will say. It is this type of attitude which is
creating resistance. You are talking in
terms of Hindi and manufacturing a type of
language which is not my language and
against which I build up resistance, even
though I do not want to do it. It somehow
happens and that natural resistance comes
when you manufacture an unnatural thing.
You have quoted the name of Mahatma
Gandhi. I am also going to quote him with
great reverence, because he never stood for
Hindi as it is now understood. I may not be
misunderstood. Wri'ing after the partition
of the country—and you, Sir, mark the
words 'after the pan i-tion of the country—
in the "Hanjan" dated January 11, 1948,
he said

"Sanskritised Hindi is entirely artificial,
while Hindustani is quite natural. In the
same way, Persianised Urdu is artificial
and unnatural. I find very little argument
in favour of Hindi.

Even if 1 were alone to say so, I am
quite clear that, ultimately, neither he
Sanskritised Hindi nor Persianised Urdu
win the race. Hindustani alone can do so.

Only when we have given up our
internal quarrels shall we forget these
artificial controversies and will feel
ashamed of having created them."

(Interruptions.)

Should you not b; ashamed, you, who
are publishing your newspaper in English
called "Mankind"? Should not the Jan
Sangh be ashamed for having their paper
"Organiser” in English ? Your Pratap ...

~
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DR. GOPAL SINGH : jft m rm|
My misfortune as Kabir said is this

Because I have understood you more I am
against you more. If I had understood you
less, I would be with you. I understand the
very mentality of those working behind the
imposition of Hindi. I am not against
Hindi. It is the language of my scripture.

But you have manufactured the language of a

pedant, an artificial language, a language
which is not spoken by anybody and you are
taking the name of the masses in order to
dupe them. The language of the masses is
their mother-tongue. You cannot choose
your mother, you cannot choose your
mother-tongue. You cannot choose your
family or parents. Similarly, the mother-
tongue comes juit naturally to you. For
anybody who is conducting h:s business with
the State, there is the mother-tongue. We
have already decided that the medium of
instruction at the university level will be the
mother-tongue. The medium of
communication between the citizen and the
State will be the natural tongue of that
region. Therefore, there is no difficulty
about the masses. Do not quote masses
here, because we are hce talking about the
language of the Central Government and the

federal Government, vis-avis the other
States and Vis-a-vis one department and
another. This is what we are discussing.
We are not discussing what should be the
language of an State. Tt will be the
mother-tongue. We have already decided it.
When you say that Hindi is the national
language, does it mean that the other
languages are anti-national ? Is Urdu anti-
national ? Is Punjabi anti-national ? You
have divided the country into North and
South. What are you seeing today ? Today
you have a new patriotism built up in you
minds. We are for every language. If you
are real'.y honest, should not Bihar
recognise Urdu, should not U.P.recognise
Urdu? In Rajasthan would you recognise
Urdu ? When we were in favour of Urdu,
you were cursing us, as if we were doing
something unpatrlotlc
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This is a very wrong way of imputing
motives to the Congress. You yourselves
were all the time saying that you would do
this. You have not been able to do this.
Only you have broken the heads of people.

Now we have decided that we shall
have two languages, one English and the
other Hindi, and it is not obligatory for any
of the entrants to the Central Services to
know both the languages. He can know
either one or the other, that is, English or
Hindi. It has been estimated only recently
that it will cost Rs. 65 crores in the Central
Government only for the translation work. I
ask Members of Parliament here how many
of you get the Hindi versions of your
parliamentary papers every day, how many
of you read them, how many of you have in
your possession now at this time the Hindi

versions, even those who are speaking
for Hindi.
SHRI SUNDAR SINGH BHAN-

DARI : I have got. I can speak for myself.

DR. GOPAL SINGH : Say one or two
out of the whole Parliament. This shows
how much love all of us have for Hindi. It
is not merely a question of translation,
because if you make the translation of the
Hindi version into English, who is going to
certify as to the correctness of the
translation ? You will also have somebody
to certify it, and ihat gentleman must know
two languages, and that gentleman will not
be the official himself, so that somebody
else will translate on behalf of somebody
else to somebody else, and the work of the
Eeople witl suffer. Therefore if you have to
fave two languages, make it compulsory

or
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everybody to learn both Hindi and English,
as Mr. Chagla has said. (Interruption.) You
know how you are going to kill Tamil out
of existence. This is all a political game

SHRI RAJNARAIN : You know how
you are going to have English for ever.

DR. GOPAL SINGH :1I am not
wedded to any particular language. It has
been said ....

SHRI BHUPESH GUPTA (West
Bengal) : Dr. Gopal Singh is a learned
man. He has translated many things.
Therefore, let us hear him.

i DR. GOPAL SINGH : I thank you for
this.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : You have got only
a few minutes more.

DR. GOPAL SINGH : What I have said
is that when you translate the Hindi version
of a document into English, it will be
somebody else who will certify as to the
correctness of that translation. Meanwhile
the work of the people will suffer. The
people will be waiting for the result of their
representations. You will in the meantime
be arguing as to which is the correct
translation to be sent to the person
concerned. Therefore, if English and Hindi
both are to continue, I am prepared to learn
both. Everybody should be prepared to
learn both languages in the interests of the
nation. We are all discussing here in terms
of the nation and not in terms of a
particular region. If you want to maintain
Hindi as a regional language you have won
your point in this Bill, but no more. Please
forgive me if I say so. But now what will
happen is there will be a tussle in every
Government office between the Hindi-
knowing people, and the English-knowing
people, and two nations will emerge out of
it, and God forbid, if you try to impose
either one language or the other on the
other group, then a demand will arise that
you should give opportunity to every
Indian language, all the fifteen languages,
to become federal languages.

SHRI NIREN GHOSH (West Bengal):
I have made that point.

DR. GOPAL SINGH : Thank you very
much. You also sometimes make such
points that I sometimes wonder where the
country is going to.

[ RATYA SABHA ]
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SHRI BHUPESH GUPTA :Ifall
the fifteen become federal languages, what
is the link  ?

. kDR. GOPAL SINGH : He will be the
ink.

SHRI BHUPESH GUPTA : Dr. Gopal
Singh, I do not want to interrupt you Mr.
Vice Chairman, the has raised a point.
Suppose all the languages are link
languages, he is a scholar, therefore, I am
asking. 1 choose Bengali as my link
language. A Malayalee chooses Malayalam
as his link language. Since all are on equal
footing, how do 1 talk to a Malayalee ?

DR. GOPAL SINGH : That is what we
are heading towards.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : I am glad you
have clarified and made him realise it.

DR. GOPAL SINGH : Mr. Raj-
narain and many others have also talked of
patriotism. When against the Moghuls or
whatever was left of the Moghuls, Ranjit
Singh fought and Shivaji fought, and they
built their own empires, do you know the
language of administration they chose to
opt for ? Persian. Shivaji had Persian as
court language and so had Ranjit Singh.
Many representations were made to them
that "there should be a change made to our
own language; no longer are the imperia-
lists or the Moghuls over us". But they said
: "We have to conduct the administration
first rather than choose which language we
shall have". Similarly if anybody pleads
here for the continuance of English for
some time more or for a long time, he is
not doing an unpatriotic act. He is only
voicing not merely the sentiments of the
South or of Bengal or of Punjab but only
giving a sense of urgency to those people
who do not understand that India is through
this controversy on the threshold of being
broken up into fragments.

st weETE ;o frEnt § st
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DR. GOPAL SINGH : Vivekananda
preached the gospel of the Vedas through
English, and that too beautiful English. If
Maxmueller first brought into our ken the

glory that is the Vedic culture through the
English language, if Rabindranath
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Tagore became famous all over Europe and
all over the world through the translation
into English of his Bengali verse, then
certainly we cannot discard English.
(Interruption.) Rabindranath Tagore never
wrote the original in English- Gitanjali was
not known outside as a document in
Bengali. It was made known and famous
through English translation.
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DR. GOPAL SINGH : Mahatma Gandhi
also employed this very language for the
propagation of his ideals. Most of the
mstitutions that we have are borrowed from
England. It may be unfortunate, but our
historic connection with England was such
that we could not do anything else. Many
people have said : Why don't you learn
Russian, French, German, etc., instead of
English ? It is because our connection all
the time has been with England and not
with any other nation. We have not
accepted the Russian legal system, we have
not accepted the French legal system or the
Swiss legal system. We have accepted the
British legal system. We have accepted the
English institutions. The Parliament itself is
the result of the influences which the
British had upon us and our literatures have
grown on account of our contact with
England. Therefore, if we really want to
progress as one nation, we have to take into
account not merely the sentiments of the
people of the South or of the North but of
the people who want to keep this country
integrated and united.

Thank you very much.

MISS M. L. MARY NAIDU (Andhra
Pradesh) : Mr. Vice-Chairman, Sir, thank
you very much for giving me this chance to
express myself. But I do not know whether
to laugh or to cry over this heat and passion
over this language problem which is being
discussed here. Sir, language, after all, is only
a means to bring people together, to
understand each other. But while I heard,
just before entering the House today, I was
wondering whether the people living in Mars
use this planet to send their lunatics, insane
people. I was beginning to think that they
have perhaps chosen this planet to send
their lunatics; otherwise we would not be
fighting over a question of language like
this when we have 6—4R.S./68
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so many economic problems, no food, no
clothing, and so many other things to be
discussed. We are going on fighting
amongst ourselves over the language
problem and I have begun to feel that we
all lack sense and that Mars is using this
planet for sending their insane people.

SHRI B. K. P. SINHA : I am sure the
hon. Member is a great exception.

MISS M. L. MARY NAIDU : I am not
an exception; otherwise I would not be
here. Otherwise, at a time when there are
so many burning problems we would not
be fighting over small things. Our ideals
are very high but our actions do not match
our ideals at all.

SHRI BHUPESH GUPTA : If you
g(z1 away to Mars, Mars will be depopula-
ted.

MISS M. L. MARY NAIDU : There is
always a big gul between what we aim at
and what we do. 1 have been listening to
the great speeches by speakers from the
North and the South, from those who love
Hindi and those who love English. I love
both Hindi as well as English, and what 1
concluded was that nobody has disagreed
to accept Hindi as a national language.
That was settled, and settled 20 years back.
Why are we here now to light ? That is
what I cannot understand. But what I
understand is this. We are here because of
somebody's neglect to do some duty that
they had to do.

From what I understood from my
honourable colleagues is that twenty years
back it was decided that Hindi should be
developed into a language to be accepted
as a national language. My first question to
the Government : Have they developed
Hindi as a national language ? If not, what
right have we got to pass a Resolution and
Bills to accept that language and to put it
across ? We have no right. The first thing
to be done is to develop the language into
a national language, and secondly, to teach
the language to the people of India. Have
we taught the language to the people of
India ? Both sides, the Hindi-speaking
children and the non-Hindi speaking
children understand our madness, and all
of them think that we are not fit to be here,
that we should leave this problem to their
generations to be settled.

Sir, why are the South Indian children
afraid ? They are only afraid because they
have not been taught the language.
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They are not resisting to learn the language.
What provision have we made to teach the
language to them ? Are there any language
books ? I ask the Central Government and
the lovers of Hindi : What missionary
work have you done to see that the whole
country learns the language that you love
so much ? Have you taken any trouble to
see that all parts of the country have
learned the language ? No.

Sir, we always criticise somebody.
Though I am out of the way, I will give
one example. We find all the time here
questions being raised about Christian
missionaries. Do they come to India
because they have nothing to eat in their
own country ? They come here, go to the
remotest villages of different States, learn
the language of the State and teach their
religion. They work among the lepers and
beggars and those whom we never
approach.

SHRI BHUPESH GUPTA : After all,
our Hindi friends have given us Seth
Govind Das.

MISS M. L. MARY NAIDU : Let me
tell you why they do that. There is one
sentence in their religion. Somebody went
to Heavens and Lord Christ said, "Come, 1
welcome you because you gave me clothes
when I had none and you gave me food
when I wanted it most." The man asked
why he had so much love for him and what
did he do to evince the Lord's love for him.
The Lord said, "When you think of the
lowest of my children on the earth, you
have done it to me. Now go and rush to the
places wherever there are the downtrodden
and work there." But without understand-
ing all this we criticise the missionaries
and complain that they are converting all
the people. We do not go and do what they
do to prevent these conversions. Mr.
Rajnarain isnothere. I wouldrequest him to
take these missionaries with him, go to all
parts of the country, and teach the people
Hindi. I am sure you will not meet any
resistance. Ask the Government to give
them sufficient funds, sufficient
encouragement to teach the language in the
schools.

When two years back the then Home
Minister announced that they were going
to switch over to Hindi, did he go to find
out how much Hindi he had taught the
people within 15 years ? He did not. Now
what right has the Home Minister

[RAJYASABHA]
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I to bring a Bill now saying that they would
translate ? I beg al) of you with folded
hands not to waste one pie on these trans-
lations so long as there are people who have
no homes, no food and no clothing. Spend
the money on education. Spend the money
on food production but not a pie on these
silly things. This is really a silly thing.
This work is going on. Let it go on. Spend
all your money on education. After these
children of the future generations are
educated let them sit together and decide.
Why are we wasting our energies ? Leave
the language business to the scientists or
whoever it is. It is for them to see and not
for you, to pass laws and force it on them.

Sir, they are frightened because they
think they will have no chance for them in
services. In these days when people cannot
get jobs, even this little chance is taken
away from them. That is why they are
frightened. That is why when you removed
the English plates here, they remove the
Hindi plates there. And where are you
landing ? You are going to force yourself
on the people who do not know Hindi. Do
these Hindi people want to step into the
shoes of the Britishers and become
overlords ? Certainly not. Teach the
language first. Make the national language
first. Nobody will then say, "No." We do
want a national language.

Sir, I have been a teacher myself for
thirty years and 1 know what it means
for a child to learn a language. Children
learn through their own mother-tongue.
You see, fifteen years or twenty years back
everybody agreed with Nehruji and

Gandhiji and everybody agreed to have
Hindi as the national language. Nobody
questioned them. Nobody said anything
because it was spontaneous. 1
(Interruptions.) But now language has
something to do with jobs. But for Heaven's
sake do not force Hindi down their throats.
Language should not create dissension in
the country. If there is dissension it is be-
cause they do not know the language. First,
let our Jan Sangh friends or whoever they
are take the trouble of teaching them Hindi
as missionaries and then come back and pass
the law. Until then do not spend one pie
over translations. We will do the translations
ourselves.

(Interruption by Shri V. M. Chordia.)

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Please wind up.
That will do.
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MISS M. L. MARY NAI1DU : You are
asking me to wind up. I have not yet
begun. 1 request you to ask the Govern-
ment to withdraw 1t; otherwise it would be
creating a double Government, and as you
know, we will be asking for another
Parliament House in the centre of the
country.

THE  VICE-CHAIRMAN  (SHRI
AKBAR AL1 KHAN) You should
finish. You have got only three minutes.

MISS M. L. MARY NAIDU : Why
was Mr. Rajnarain given so much time ? I
come from South India and if a Hindi-
wallah was given so much time, 1 too should
be given some more time.

SHRI BHUPESH GUPTA : I support
you.

MISS M. L. MARY NAIDU : If we
go to the Himalayas, we see a Himalayan
India which is very different from the great
central plain or the plateau of the South.
Despite this great diversity and variety, we
have come together. Two mighty civi-
lizations called the Dravidian Civilization
dating back to 5000 B.C. and the Civiliza-
tion of the Aryan hordes who came across
the North West Frontier of India, joined
together and produced the basic civilization
of the present India. If this had been a
static civilization, it would have been dead
long ago. But it changed itself from time
to time, although basically it clung to its
roots. The Sythians, the Huns, the Greeks,
the Turks, the Afghans and the Moghuls
came to India and affected us. However,
So great was our capacity to absorb that we
absorbed them all and made them
Indians. But we resisted the British
because they ruled us from their country
which is far away and which is foreign to
us. But why should we not absorb their
language which brought the North and the
South together to throw out their rule ? At
least why should we not allow that
language to continue for conducting our
business while we develop the language we
chose to be the national language and
while our children master that language ?
Marathi, Bengali, Malayalam, Tamil,
Telugu and Canarese are all rich languages
and well developed. Keralais a State
almost cent per cent educated and literate.
Why didn't we choose that language to be
the national language ? It was because in
the enthusiasm of our early days, for the
sake of unity, we submitted ourselves to
those great men like Mahatmaji who left
everything and went from North to South
and from East to
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West, in order to bring the people together.
Has Mr. Rajnarain gone to any part of
India and asked the people there whether
they would like to have Hindi and why they
did not like to have Hindi ? You come with
a political purpose and destroy the whole
thing. So that is why we agreed to Hindi
which is spoken by a large number of people
in the North and thus it became part of our
Constitution. Well, Hindi is a nice, soft and
musical language. 1 always call Hindi a
graceful language. But the fact remains that
it needs building up. As I have already
said, I request that it should be built up. I
do not understand why there should be this
indecent haste to switch over to Hindi. I
say that the Government should be strong
enough to resist this and understand the
views of our boys. I request the
Government to send for the boys of the
North, South, East and West, who are
going to be affected and ask them for their
views, and not these politicians, not these
people who give them the votes. It is the
children who are going to be affected.
Take their votes, and ask them how long
they would need to learn Hindi and when
they would like to switch over to Hindi.
Don't do it autocratically and get into
troubles and have two Parliaments soon.

I really do not see how any law can force
millions of non-Hindi people to learn
Hindi in the atmosphere of compulsion,
hatred, heat and passion. In the North, we
witness so many Western fashions—
lipsticks, sleeveless blouses, bobbed hair
and fashionable woollen and terylene suits.
These are all fashions of the West. We in
the South do not have them. But we admire
them and we appreciate them. But why
can't you appreciate a language that
brought us together and have it with us for
sometime more ? Why do you say "English
hatao" ?

I am told that 20 advocates of the Sup
reme Court in a joint statement have
said that the Official Languages (Amend
ment) Bill has failed to reflect faithfully
our late revered Prime Minister Nehru's
assurances that Hindi would not be imposed
on the non-Hindi-speaking people. The
Chapter on Official Language in the Cons
titution, they said I quote ----- "is a cancer
1 that will sooner or later wreck the health
of India". Sir, the turn the problem has
taken makes me fear that the wound is
starting to be cancerous. Since cancer has
no cure, if there are any real patriotic
people who love the unity of the nation,

they should take drastic steps to operate
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and save the nation from becoming paro-
chial, narro-minded,communal and caste-
minded. Political integration alone cannot
save us. Emotional integration is very
necessary. Only emotional integration can
save us from being swept away by
momentary passions. We see disruptive
forces at work in India. Some people are
deliberately disruptive, others are uncon-
sciously disruptive. They forget that India
aims high and has never aimed low. If we
are emotionally integrated, there would be
no necessity for this Bill. But since the
necessity arose and since the Bill is being
passed, I give my support. But I request
that if the three-language formula is really
to be implemented, then add "Hindi,
English or regional language" for the
entrance examinations. This does not harm
the Hindi-knowing people in any way but it
goes a long way in giving security to others.
But I do not know if I am asking for the
right thing even in that because if the
U.P.S.C. accepts all the 15 languages, it will
be a sure way of dividing the country into
15 parts. So I demand that if the
Government are following the Constitution,
they should first develop the language and
until the language is developed and until the
future generation—the present student
generation—Ilearns the language, they need
not waste money on the administration.
Though I have much more to say, I obey
you. Thank you.

ot qeFgEr G (ST 9EE)
ITEAF WERA, HT HE U G
g1 | A A 9z g v oAnm ¥ g«
F @ o i faggs & A § Iy
qg wE aF g1 v g & owwEr aww
afifrm sr e 2 e &3 wos fa=ic
TH 9T T AT |

nig

o) AR SWIR [ (TAT NE) o
wgrRa § fRaEw #FwAr w@y g f#

foegin aoew fer @ f& gz fadms
yac wfafy & g8 50 wg g
qgd dtaq &7 sAme fRam wif@d 4,
IR O I i T
¥t av TAvE gl faa ) fad-
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SHRI BHUPESH GUPTA : Mr. Vice-
Chairman, a serious statement has been
made by an hon. Member of the Congress
Party that those who have a different view
from that of the Government, are not, even
though they belong to the Congress Party,
allowed to speak.

St WEET watT uEw o wgEd, Ol
awar & &zl wdf & g g7 W@
gt gq 5w w99 Tf F1 S FT
# zw faggsar fade <) & 9
gfrzgimor & 41 gw g’ ol oft d3ed

SHRI BHUPESH GUPTA : Mr.
Vice-Chairman, please listen to me. This is
a serious matter. Now an allegation has
been made by an hon. Member in the
House that those Congress Members who
are opposed to the position of the
Government in regard to the Bill are being
suppressed. Their names are not included
in the list. They are being steam-rollered...

SHRI AWADHESHWAR PRASAD
SINHA (Bihar) : Why do you worry about
mhy friends on this side ? We will deal with
them.

{Interruption.)

SHRI BHUPESH GUPTA : I
always stand for your right.

SHRI AWADHESHWAR PRASAD
SINHA : It is none of your business.

{Interruption”

SHRI BHUPESH GUPTA : They are
being suppressed. 1 may disagree with Mr.
Shukla, but he should not be suppressed by
you. Therefore, I stand for the vindication
of his right. He is a Member of the House.

({mterruprion,)

“l W ST T : H 4%

Fgar Tgar g f& osw owwr @
aferi faaaEfa 7 g FHaw ad
g aifgn & @i &1 =Ry am
fagqr %2 1 4199 i oS
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F fega &1 lTP_"’jJ = l-'l'_J{,' @I
nfa & '_‘{;“o-l‘c] MY T ¥ aTEe [Bar T

q awe 9T arew f&aomi 1 s#ifE
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SHRIMATI YASHODA REDDY :
Sir, I entirely agree that no Member should
be stopped from speaking or exDiessing his
views or her views but 1 object to this one
statement that the Congress Party as a
Party or the Whip is suppressing the
people who want to oppose the Bill. I must
make it clear that there is nobody here who
is against the Bill or who is going to oppose
the Bill, but every member has got a right
to express himself if he differs from certain
aspects of the Bin. Therefore, it is not fair
to make such statements as the hon.
Member has done.

THE VICE-CHAIRMAN
AKBAR ALI KHAN)
sit down.

(SHRI
. All right. Please

#ft ML 9iF v FEaw £ 1 uE

A9 FT AT FT OZT O HITEHT HIA
AZATH IAT WIS | ST 'q':frq“’r e
TE BT & a1 | faad fao zzE

o ot T oyd) sy ol
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Tl "l faeem | Fafvm § ww
& 42 gt 31 ]

| avdTay wig : WA, ¥ AT

oy dvwr 27t 2, s dmr & SeAse
3_-1 &l g

£ wgrily s TES @ FH A
F41 W A #, gwa fsely ”1";?]’-’3_
¥fams e ...

(Interruptions,)

SHRI BHUPESH GUPTA : Mr.
Vice-Chairman, our views are well known.
They have been expressed here and we
have given amendments. (Interruptions.) I
am prepared to hear the views with which
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I violently disagree. Over a matter like
this which is not a party matter let all the
points of view be freely expressed. Now
what the hon. Member has said—you may
or may not agree—is that the Party is
deliberately suppressing certain Members.
(Interruption.) Shrimati Yashoda Reddy is
confronting us with menaces. We want
to be protected, Sir.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : I will try to
protect you and I will try to give my
friends as early as possible the opportunity
to speak.

SHRI B. K. P. SINHA : Mr. Vice-
Chairman, I would like to know one thing.
There are two ways in which debates are
regulated. One is that the whips of the
Party give the names and indicate who are
to speak. The other is that regardless of the
indications of the whips the Chair
regulates the debate. I have nothing to do
with the Members who sit on the
Opposition Benches. But so far as the
Congress Party is concerned, I would like
to know whether the list that has been given
by the whips is being followed and follo-

| wed in the order indicated or the Chair is
| picking and choosing Members, regardless

of the order in which the names have been
given. It is something which we would
like to know. Mr. Vice-Chairman, I know
that the ultimate right to decide is that of
the Chairman or whoever presides. I know
the discretion of the Chair 1s there. But, Mr.
Vice-Chairman,you have been a Barrister
and a lawyer and you know that if
discretion is to be exercised by anybody or
any organisation, that discretion is to be
exercised according to certain norms and
indiciously and not as one chooses.

(Interruption.)

SHRI BHUPESH GUPTA : Mr.
Vice-Chairman, let me tell you that the list
that has been given is an internal informal
arrangement between the Chair and the
Members. The Chair is absolute in its
discretion to call whomsoever it likes.
Therefore, the concept of catching the eye
comes. But if the list is there and it has to
be followed 100 per cent., then the
question of catching the eye should not
have arisen. Therefore, I say you are free
and whoever catches your eye, irrespective
of the list, you can call him to speak.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Mrs. Shakun-tala.
Ten minutes only.
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SHRIMATI SHAKUNTALA PARA-
NJPYE (Nominated) : Sir, I am a lover of
languages and cannot help feeling that this
Bill has created feelings of heat and
passion. In French there is a saying that
one possesses as many souls as the number
of languages one knows. I consider it a
folly to banish any language out of the land
or even to think of it. I am not anti-any
language. My mother-tongue Marathi, of
course, I love and am proud of. Though
both my parents had good command of the
English language, I attended a Marathi-
medium school and I myself put my
daughter in the same school much to the
surprise of many of my friends. My grand
daughter also attended a Marathi medium
Montessori school for eight months. Now,
however, the little one 1s in Delhi as her
parents work in Delhi and the question of
her schooling has cropped up again. I
wanted her to attend a Hindi-medium
schoolastheonly Marathi-medium school is
too far away from their residence. However,
my daughter assured me that the Hindi
school in her neighbourhood was not as
good as the Convent school and much to
my sorrow my grand daughter is now
learning her A, B, C, D. Not only do I
believe that the Shri Ganesha of all
education should be in the mother-tongue
in India, but I also set a lot of store by
giving a little smattering of Sanskrit to
children in young age. My daughter has
had that smattering and even my little
grand-daughter loves the sound of
?ubhashitas and Stotras and can babble a
ew.

Again, Sir, after the bilingual State of
Bombay was bifurcated into Maharashtra
and Gujarat, in the Legislative Council of
which I was then a member, I spoke only
in Marathi. I apologise for having talked
so much in the Ist person singular but it
was only to indicate that I love Marathi,
Hindi and Sanskrit.

But when 1 see this hate campaign
against English, I feel distressed. There is
no denying the fact that it is the English
language which united us. Lokamanya
Tilak himself said in 1920, "You must not
forget that it is the connection of English
and the education that it gave that have
given rise to the ambitions that fill our
hearts. It has been well said that British
rule is conferring inestimable benefit not
only in its civilised methods of
administration, but also in bringing to-
gether the different nationalities and races
of India so that a United Nation may grow
together out of it in course of time."

[RAJYASABHA]
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Raja Ram Mohan Roy welcomed
English before Lokamanya Tilak made his
statement about English and requested that
our countrymen be taught in that language.
Twenty years of independence have helped
the development of Hindi language. The
very fact that a copy of the Bill in Hindi
was not available to my friends on the right
just showed how indifferent we are to the
Hindi language, and 1 have often felt that
this is the reason for the sort of doldrums in
which Hindi finds itself today. For that I
feel, Sir, that the Hindi advocates
themselves are to blame. All our Prime
Ministers, Sir, came from U. P. and I am
told that all of them sent their children to
English medium schools. It was a sorry
state of affairs again that children of most
of the higher-ups in the Hindi-speaking areas
attend English medium schools. Why ?
Iftheprotagor.istsofHindi themselves had
sat about running good Hindi schools as
suggested by my friend, Miss Naidu, instead
of starting this hate campaign against
English, they would have furthered the
cause of their language much better. I can
even say that in my own State of
Mabharashtra people are taking greater pains
to learn Hindi— Mr. Damodarn said about
Kerala—than the people in the Hindi
speaking States are doing themselves. In
fact, even in the South, Sir, Hindi was
making good progress, and I am told that in
examinations the South Indians have often
beaten the Hindiwalas at their own
language and, Sir, if this Bill comes to pass
with the provision that has been made that
Hindi-speaking people need not learn
English and people from non-Hindi-speak-
ing States will have to learn English, I feel
that it will be the people from the South
who will stand to gain, and the people from
the Hindi speaking States will stand to lose
because they will know only one language
whereas the others will know two. I always
believe that you are richer if you know more
of English, know as many languages as you
can. No one hated Hindi a few years back.
It was the shameful hurry in bringing in
Hindi that created the furore in the South,
that brought on the terrible orgy of
destruction. And now I wonder if it is a
kind of vendetta in the North, the orgy of
destruction, against what happened few
years back in the South. Imposition of any
language will never help the language.
Devotion, dedication and laborious efforts
to develop a language can advance its
growth. Not a thousand taboos on English
will achieve the aim. Again one has to see
that the growth of a language is simple and
natural
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not encumbered with lot of jaw-breaking,
artificial and unintelligible words from
Sanskrit, Persian or any other language.
The world is progressing at a breakneck
speed in the scientific and technological
spheres and I strongly feel that we should
accept that scientific terminology from
English without tinkering with it at all. All
the Paribhasha Mandah should be asked
to leave science alone and deal, if they
like, with other subjects. Raghuvir type of
concoctions of words will entirely ruin the
cause of any language and waste a lot of
time and money.

The other morning I went to my C G.
H. S. dispensary and I saw a signboard
which read Panji Karan. I had to read its
English equivalent to understand what it
meant. It meant 'Registration.' Now what
harm was there in adopting that simple
word 'Registration' which every common
man and woman understands as
'Registration' and leave it at that ?

SHRI SUNDAR SINGH BHA-DARI :
Does a common woman understand ?

SHRIMATI SHAKUNTALA PARA-
NJPYE : Yes, they do, better than '"Panji
Karan'. Absolutely; you can carry out a
survey if you like.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Please hurry up.

SHRIMATI SHAKUNTALA PARA-
NJPYE : I am not even half way through.

Now I am afraid such verbal atrocities
that have been coined in Hindi and even in
Marathi, I can tell you, in my own State
that has been done. They should be
removed—the committing of such atro-
cities is only spoiling the cause of the
language.

English is the language of science and
its terminology is understood all over the
world, and even if education in our country
is to be imparted in regional languages,
the scientific terminology should be adopted
intact. Only then can a science student
migrate from one region to another and an
expert in science can communicate with
another from another State. Fancy the
technical terminology in medicine being
different from one language to another. It
will hamper communication between
medical experts, and all progress will come
to a standstill.
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The other day I was most disturbed to
read the news in a paper. Here 1 have it,
Sir. It gives the heading "Language Row
Stops Research Work" and writes this :

"The current language controversy has
brought work in some of the National
Research Institutes to a standstill. The
dispute has taken a serious turn in the
South where people have started sending
their letters in regional languages. The
sufferers mostly are the National
Research Institutes, which have their
wings in the South. For about las* ten
days, letters and reports from that region
have started coming in Telugu, Tamil or
Malayalam . . ."

I will not read it further because you are
keeping on ringing the bell.

Now, Sir, while laying stress on the
original scientific terminology I have
another suggestion to make. Another
reform needs to be conducted in our
country, and that is the reform of adopting
the English numerals. Although the system
is different from ours, we have already
accepted the system of weights and mea-
sures, a system which was not Indian,
which was not native to our country, from
somewhere else much t o our advantage. I
think we would gain a lot if we also
adopted the system of numerals. I will tell
you why I thought about it.

SHRI M. C. CHAGLA (Gujarat) : It
is in the Constitution.

DR. GOPAL SINGH : Yes, it is there.

SHRIMATI SHAKUNTALA PARA-
NIJPYE : Then I shall pass over that point.

SHRI S. S. MARISWAMY (Madras) :
But see what that are doing in Delhi. They
are writing in Hindi the numerals which is
absolutely wrong and illegal.

SHRIMATI SHAKUNTALA PARA-
NJPYE : Well, I think that should be stop-
ped. That is exactly what I meant.

Sir, I have got to say a little more. Our
country, as many speakers have said
before me, is unique in its position, and as
many people said, it is not one country, it
is a conglomeration of several different
languages, several different nationalises,
several different regions and so on. English
has so far managed to unite all these differ-
ent parts of the country, and I think it
should continue to do so. It is a language
which will cement the oneness of our
country.
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DR. GOPAL SINGH : Here I think we
must register our dissent from the hon.
Member who said that India consists of
several nationalities. Certainly there are
anguage groups, but there are no natio-
nalities as such.

SHRIMATI SHAKUNTALA PARA-
NIJPYE : All right, I withdraw the word
'nationalities'.

Our finances are in the doldrums. And
wrmt are we trying to do? Do we want to
bring about chaos? What are we working
for? Do we really want to see the country
go to ruin because of want of finance,
because of want of this, that and the other?
I think we are just going ahead without
thinking. 1 feel, therefore, that English
should be retained without specifying any
time limit. As Dr. Gopal Singh said in,
Switzerland there are three languages and
they are getting a'ong. They are very proud
gf all their languages. Why should not we

DR. GOPAL SINGH : There are four
languages.

SHRIMATI SHAKUNTALA PARA-
NJPYE : O.ily three official languages. Ro-
mansch is a national language, not an offi-
cial language, in Switzerland. And I think
with these two languages India would do
very well. 1 will also agree that everybody
who appears for the U.P.S.C. examinations
should be obliged to learn both the
languages instead of just one.

Thank you.
4P.M.

1 would still appeal to the Hindi pro-
tagonists to ponder over this matter and to
try to win the willing cooperation of the
non-Hindi people and not to try to force
something on them. As I said, before this
question arose there was not thh ill-feeling
regarding Hindi. This has come about only
through their being dictatorial through their
wanting to push something own the throat
of others. That is what has ought about the
present ill-feeling.

1 have said that the English language
has many words taken from the Indian
languages. I can enumerate them...

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) No, no.

SHRIMATI SHA KUNTALA PA-
RANIJPYE : All right. I won't do it. But
before concluding I would like to say that

[RAIV/A SABHA]
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we should be careful before we run after
something which we are not sure and here
with your permission I shall recite a verse
from the Subhashitani :
a: aaifn gfvas agag o@aT
gAifn &= Fof= sagag q=5a 2 |
THE  VICE-CHAIRMAN  (SHRI

AKBAR ALI KHAN) : After that beauti-
ful verse you should sit down.

SHRIMATI SHAKUNTALA PA-
RANJPYE : I will just give the translation
of it and then sit down. It means: He who
gives up certainties for the sake of un-
certainties loses the certainties and the un-
certainties are already lost. Thank you.

st AMFIAT ST : WEEE, TH WOT
fadas & famg # staeft wor 27 gAr E
N7 2 T4 § AT AT = w7 T
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qEAFTAR 27

s ATIALET qIT : FTUAT HHY O OA
T 4T SN &1 g & 7 faeigi T wraa
Z1
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w57 %z 2 & o far g 7 oawoum
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st arcdsar ofF : gz e AT & A2
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T #IT NG WA FOAT TAGT FAMT
& fod g wEEE F70

uz gavdy siewfa # fafa &1 et s9er
oSy § WF fomdt 28 8 F sewy fe
TE FT qFATE | T AT FY OFAT 7

AT UFA T FEHART F [RAT AR
ifraufda &, g & siwgdi € 9
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IR &9 F7 AT g gfom 9,
fowe g W & A wrdr aA ¥ fr #
TET %O IART WA IA F, A% DI AL
Zq &, wagr &9 2, oA fmE amA £
77 ®I H UEAl w0 OGAFE F ST AT
¥ favg wsdw 7 @A € W@ FW AT
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| wwfam @& % @ AN AN
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[ arF=at qiF)

Z & at fm fafehvdr fades a=m
ff e & s oic &, v feediadt ot
Z fre? gu éa & =y aw & famie
¥ EFT 9 TF AT AAAT FIT
qeq gam aF | fafewr semTF ey
I AF LI AVSIeal § g0l F5
#q1s fae 78 Wi & 1 T A gaaEt §
TAH AW FTA0 § A1 yA felrrdy
A flat £ iven awmy § gwrdy
ETR ORI 7 e S - (A i 1
i, ZHE AT AT 0 999 Z0,
FT AT FHTE AISH FT 9379 F 157 |
#az g wear F fE ag sy s
&V (Iterruption) W ATFIT F
7z daz ais gAifEm avd frow
farrdt ®1 227 i g =ifed, STt
W g foad siash sfrad g
aar st faedt g A wmaa
IH HuAT wr gEr fRmr A TEw
FUCHT ZT AFAE, 75T THATL &1 qFd
g a7 ffi agdt o ggw @ A
W FE Wi ! oFE g ghrm, #@
warr difwd T #1E gaew #ifed
T AT AR £ O ogw agt & ww Wi
JZ e ATYR FT UEHAT &1 407 45
SEEr T gl wAEen g #1739
14 Frdr as gwEr A faeE g
a1 9 &Wdr  wd™ uEAl g1 gW
sA afawre 7(fed str zd waw afase
fams =ifgd, sz aw @ &

ataifrs  Sfaw 2w G4, w3
oo 9T 3 g § fag ae
71 famewr fwar g, o= A T fomn
W | HITED TE AT HOEE HAE g ar
st afwsw, F@, swe f f w3
FI3W AFTE | T EAT & GFEA F
foat +fr fzd wsa & 3 wxfasd gqu
2 1T wEIEE, WE AT W ¥ U
fm ufafem =afs sGw @ 1 fow
afs §3 wafy sv@ & swafeaen
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gafa A8 s @ & & § g7 O
Figar § & gz w9 o uEar
% FET  WEAIAT  UHAT 1T A8
zaat fraT & oAy arEdT & sq T
9T #ifad

OF AT G FAT AEAE | FH A
feeit wrefy & &4 @ & agy o
ZUE | EWIT EMET  wrdT gese e
g ¥m uw @ E dvamad 53
9l ma s gwa gEa  fEoad g
fa=dr el % & @t &0 qean 6 g
T M AL | 9T § 9FH7 T2A40 A1
AWAYT AF & AR AG 9T T4H FA
& v FEt ¥ 9 vfre f7 2 €
w7 §E 1 WA AT GFC A AT
P12 A/IE AT GFE A & | 77 AT F
Fav oo faar g, saar  awmn g A
IHE! qOAT F; AWET g 1A oA AT
g A\fsd fF oa Il saEar w71
AT F1TET A7 A4 WATHY AATIEAT
AT AT AT aA T A2 F FHET w4 fzav
L G o e S s T €
31w g fan A W em T
AT W w9 !

SHRI NIREN GHOSH : What do

vou say 7 T want to know so that we can
understand,

off aksEAv qi¥ ¢ WH §@ gAT A
TETT AR & | FT H gAY AT FHEAl
1zt £ f @ i A afao wror
qaot & Fr feafg § 7 w4 @0 W0,
arvew FEl W ®w e o A
qrif ? e foafady & o w0 a
T 99 #Fa0 g It JoF for e
FaiE wE 2 afaer wrea & T g ae
TAR KA AT E N I A AW
afeqwr wrea & & & g & T
9 IAT WTT & @RI qT ATHA FT |
Fewn #ar gare @pr wr fameEr
FET WA & AT FvEd §qA0 w0 war
19T FAAT SAETAA ST &S A
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g WAEEIgT Wy St w1 o5 fzan g,
w7t g T FET I AEN a2
qaF £ AT T AT gWT AW FT A=
av fergendt & daT & FEr SR
( Interruption ) 7z Fwgfeafs & @
1T TAF! AITARIT A FL THA G |
T FAT  FOW TEN FTE T N2
afer ot wfedi & far g 2

w7 ¥ v Faaw o7 s g g o
Tg W WHFHEA & TAT qaq 7 X FEA
FEAr g | A FAW T FT agT GUAT
HFT E AL A AR qE I9RA 34 § ot
35 a7 IWE | AL FaAT W AW A wew
41 ¥ F1 & fowd & sy aww w5
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S 7 g gar @ | Afdw AT
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gafadl & @ 78 & 0 o ot & s
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TTAI S FFAT 2 A CATLAE UFA FT
Al & fau ft zfaxe Mg e d
FIAN AT qFATE AT TAH AIE AT

# A TEE

g et ov feelt g 98 s
g AT T EWT T v o qE ¥
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ATA ¥ AEI FI AT qE FT GET )
wifar 1963-64 § 73 397 gU, 78
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#r srewt # fee foar s AR
St FE F A E TefeT S GiEeE |

| aw a7t fao 7@ A

qZT T BEOAT TEIMEVE | TR
Far o1 fa &7 strmwa /7 fear & 3990
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f& zwiT =T ¥ A% W 347§
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At meEagigr wE ot anw fafreT
Arady g
AT AT T FAT FT AATAIT ALY A
FEATE | AN AT HEX T TA  TAX
et 487 &t @Far & 1 fo7 wmA wrav
HERT FTAT | A I @Al § I
TARdE 97, TH WA 9T AT gHEr
A w=ai ® wedar e g, faer s
1 AT 99 A #E AR a4 § fowy
# gy famr w7 w% & 399 FA0AAT
a1 argen § fF oswa o # 17
7z a3 foerfal &1 sty frar
s} wTRATTRW AW Faar &g o

sl MTHLET Qi ¢ AW HH O
T E 1§ AT Fawlady aaar agdr
g1 FEm avmie § 6 faga faga
fi st mfr wfeedr At A T

Tt % fad e fed o i A

At wfe= wrfv 4 & faash fadme
e fed ma faaa =x, safar &
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[ s wiE) | St A Wy v W our A S
FT 9FF 2| WwaAar AN eaaa | A dE A Awem | §  wwEd 417
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¥am o fgelr owndy w30 g
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vaimwEw ey amw @ # e
q qedAl wEAn E 98 719 f@ 9 agad
fF @z 9 a7 & wer 7 fE= w6
WET K AT Fer N EIE | BWIE
TEW F TEA A9 @ fwerd T 937 g0 4,
Tai Foor q371 g 4, @fwa g A
7 @ w0 fmwgw H 42 9@ g
W gAW F AW w0 aer & ser
| waw F @ w1 cfEmm gem
1w g faafas & @ 2 @ g9
qrent  wfem &Y € & 1 Ay AT AIOwr
AT wrfEd |

o7 § UF A1 AT FATF0 AT FHAT FAT
ft wa¥ d&a & g0 W@ g0#
P AT WEE F AT FAW AAl &
fa a7 9%z &9 § & T U
Al & #EifE 97 F9aT 1 Her g )
it & 7z %7 w0 ar & foan sow 0
T F & faw dwm A vw w9
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M IAH FE W wET 09 Ar 0
©o# wad (T oo

“Hindi will become the sole official

anguage when the non-Hindi areas ac-
sept it as such.””

T AL T THH g A A

“My view is that Hindi should be the
jole official language of the Union imme-
liately.””

T g A T ogw wfag o oAr
A, A AAET Fooreme 4, o7 g
T AT 1 A F, T4 THH 99 H
I A o tHe die ¥ yuyer ofy

| ARTTE T AAT TREAT

i featew Aw fagr 9 o a8 w099
F AW A TAH T A A

At fawEwAr waeres Stefean
gvr fedfar A oft gz §ifsd

fi qEEaAT qtF @ A7 ART AR |
fer sifyg faamm ov gwar f@d
T T wa = oAy ag fagas A
A gfead 2

T WET FAT WIUT FI AL § AL WEA
Yg9 wERfa F1 A9 & U W Fa
HTAAIHF UFAl FT A1 TZ AT
arfas wew 2 wifew zfe & gw W
¥ & gwar fauwon faweEe s
R w3 fAvwe a@
FOT AT G A ERT I9EF BT
freamens  FEazar o #1 awdr &
AT IART GHFAAT FT HT FLAT TIAT |

s H Al o en a7 & g9d weEea
ﬁ;ﬁ-z,-g,q;gmg; (Interruption) ¥ =3qFT
TE THFT
HAATT F7 AFA! & AIL FIE TGN HE aHA
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THATAN AT A CATIT B FEEA H
At uwq faT = fa E F 3w aw
ST TIAT TEE | WA N AT ITW AT
¥ oqure § AT 7 A FA A WAT
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§ gx@ § @ &N E | EW
AT A NF AWEATE | A ol W Aw
F1 wiwer g swremad £ st 15 s
g A 509 of ¥ wfew wmoan ¥
amwy g

str A it Az faa & f awdim

Cgmad 5w o g R sSar
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) i 99 O Fedal 1 I+ ¥
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4 1Bl i ¥ ¥ |
SHRI N. VENKATESWARA RAO

(Andhra Pradesh) : Mr. Vice-Chairman, the
speaker, who just preceded me, boasted that the
Hindi area was the land of Lord Rama, Krishna,
the Buddha and others. At the same time he was
vociferous in denouncing English. I wonder
whether my friend knows that until that great
orienta-lis. James Princep told us we lost all
memory of Asoka, whose symbol taken from
his rock pillar, adorns your Chair. It was
Princep, who found the clue to the Brah-mini
script, and told us that a great emperor like
Asoka existed in India. 1 would like my friend
to know that in Hindi the word "Budhu" means
a fool. Because of religious intolerance you
have come to associate with the sacred name of
the Buddha with that of a fool.
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SHRI N. VENKATESWARA RAO :

If you are quarrelling with that, I will give you

another example.

SHRI TARKESWAR PANDE : It
is not a good example.

THE VICE-CHAIRMAN (SHRI AK-BAR
ALI KHAN) : You listen to him.

SHRI N. VENKATESWARA RAO:

The great emperor Asoka was known as
"Devanam priya". The Asokan inscriptions
found in India mention the emperor by his title
"Devanam priya". For a long time Princep was
wondering who this "Devanam priya" was. It
was only when an inscription was found in
Ceylon, which mentioned the name of Asoka
together with his honorific "Devanam priya",
Princep was able to realise that "Devanam-
priya" stood for Asoka. Refer to any Sanskrit
dictionary; the word "Devanam priya" means
only a "Moorkha".

SHRI TARKESWAR PANDE : No, no.

SHRI N. VENKATESWARA RAO : That
is the root meaning, the meaning given in the
Sanskrit dictionary.

SHRI M. P. SHUKLA : When you do not
know Sanskrit or Pali and you hardly know
Hindi, why do you speak about that ?

THE VICE-CHAIRMAN (.SHRI AKBAR
ALI KHAN) : You must be tolerant. You may
agree or you may not agree, but you must listen
to him.

SHRI M. P. SHUKLA : His facts are
wrong.

o) farma aaf  (9=w gzo7)

SHRI N. VENKATESWARA RAO : I
challenge my friend to go and refer to a
Sanskrit dictionary. It wiJ 1 show the meaning
which I have given. Well, Sir, what I have been
trying to say is that the red s-covery of India's
history and culture was mostly due to the great
service rendered by a Western orientalist. It was
through the knowledge of English that we were
able to unearth our forgotten history and
culture. It is through English that we have deve-
loped the spirit of patriotism. It is English,
again, that enables us to realise that we were
slaves and fight for our freedom. It was
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[Shri N. Venkateswara Rao]

Sir Sankaran Nair who said that you cannot
talk a people into slavery in the English
language. For arousing the spirit of free-
dom, I maintain, English was largely res-
ponsible. Let my friends here try to read the
history of the Indian reniassance before
they denounce the English language. They
tell people like me, who say that English
has played a progressive role in Indian
nationalism, to go to England; I dare say
that they are ignoramuses and they do not
know the history of modern Indian renias-
sance. Sir, coming to the motion before the
House I would like to say that I support it
with certain reservations, but before I do so
I would like to give a bit of my mind to the
Hindi fanatics. I have no quarrel with the
Hindi people as such. They are a good
people, gentle people, guileless people. I
love them. But amongst them there is a
small, fanatical section and I hate the
people who represent that section with all
my heart. They are narrow, they are
bigoted, they are intolerant.

Well, Sir, we of the South have accept-
ed Hindi as the link language of the Indian
Union. We did it out of our intense patrio-
tism, our keen desire for unity, our zeal for
national integration. "English is a foreign
language", say the Hindi fanatics. It is so. |
am not disputing it. But they should
remember that for us of the South, Hindi
too is a foreign language in so far as it is
not our mother tongue. The Hindi people
are born to the Hindi language. They take
to Hindi as they take to their mother's milk.
We of the South have to learn it with
effort.

And yet we are prepared to learn it—
even master it—if only we are given enough
time. But the Hindi fanatics say : "No. You
should learn it here and now. We will not
consider you Indians if you delay in
changing over to our Hindi". I ask. Sir, is
this fair ? Is this reasonable ? Is this playing
cricket with us. If only the Hindi people
give up their fanaticism, we will one day
beat them in their own game of Hindi. We
have a knack, almost a genious, for learning
other languages. Sanskrit is an Aryan
language; it is the ancient language of the
North; and yet we of the South who are of
the Dravidian stock have excelled the Hindi
people in mastering Sanskrit. The four great
Acharyas of the South— Sankara,
Ramanuja, Madhva and Vallabha

were unrivalled masters of Sanskrit.
They have written original commentaries
on the Prasthana Triya—the Upnishads,
the Vedanta Sutras, and the Gita—in clas-
sical Sanskrit, and those commentaries are
still unrivalled.

[RAJYA SABHA ]
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South India has not only produced great
commentators on the religious books in
Sanskrit, but also on Sanskrit literary
works. Is not Mallinatha Suri of Andhra
the best commentator on Kalidasa,
Bharavi, Magha and Sri Harsha ? Is not
Kataya Voma, again of Andhra, the best
exponent of the Alankara Sastras ? Are not
Vidhyadhara and Singa Bhupala, once
again of Andhra, great authorities on
Sanskrit poetics ? South India can also
boast of some original writers, creative
writers in Sanskrit. Pandita Raya, yet again
of Andhra, was a great Sanskrit poet, and he
was the jewel of the Moghul Court. Even
today you may go to that seat to Sanskrit
learning, I mean Varanasi, and you will
find that the pre-eminent Sanskrit scholars
there are mostly from Andhra Pradesh. 1
have dilated on this point at some length
only to show that a day will surely come
when we will beat the Hindi people as
scholars of Hindi as we have already
beaten them in the field of Sanskrit.

Now, Sir, we do not claim to be masters
of English but, by and large, we have learnt
it much better than most Hindi people. We
know that each language has its own
idiom; we do not, therefore, try to translate
literally our idiom into English or English
idiom into our language. We do not, for
instance, ask "What is your good name"
translating "Subhanam" literally into Eng-
lish. More of such instances can be given,
but this one is, I believe, enough to make
my point.

Now, Sir, the Hindi fanatics fail to
realise that their language is the youngest
ana the most immature of the Indian lan-
guages. Our Tamil is hoary with age and
wisdom; it is as old as, if not olaer than,
Sanskrit. Our Telugu, our Kanarese, and
our Malayalamareat least a thousand years I
older than Hindi. I do not know whom they
claim to be their first big Hindi poet, but
Paranar of Tamil. Pampa of Kannada,
Nannaya of Telugu, Namputiri of Mala-
yalam are anterior to the first big Hindi poet
by many many centuries.

Hindi, Sir, in its present literary form,
is hardly a century old. The Hindi regions
of today had earlier a large number of local
languages such as Braj Bhasha,Bundeli,
Marvadi, Mewati, Jaipuri. Malvi, Awadhi,
Bagheli, Chattisgarhi, Maithili, Bhojpuri,
Ma';aahi,K.hari Boli,etc.,etc. Out of this
medley it is, I understand, Khari Boli that
had asserted itself as the present day Hindi.
And this has happened hardly a century
ago. In consequence i t is not as yet
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fully developed. It is rather wooly, lacking
both terseness and verve. It is not as chaste
as Tamil. It is not as sweet and resonant as
Telugu which as some western scholars
have put it, is the Italian of the East. By the
way, Telugu is acclaimed by Krishna
Devaraya, the great Vijaynagar emperor, as
the best of Indian languages and he did
quite a bit of creative writing in Telugu.
Again, Sir, Hindi is not as malleable and
expressive as either Kannada or Mala-
yalam. It has not produced to any great
extent the literature of social protest that is
found in Marathi. It has yet to achieve the
wide international status of Bengali.
Without going into further details, 1 may
say, Sir, that Hindi has to go a long, long
way before it catches up with the other
major Indian languages.

And yet, we have, Sir, accepted Hindi
as the link language of the Indian Union.
We agreed to a provision to that effect to
be incorporated in our Constitution. All
that we are now asking for is that we and
our children may be allowed some time to
learn Hindi, to master it to the extent of
being able to use it as Hindi people them-
selves. But no, the Hindi fanatics will not
hear of it. They equate Hindi with patrio-
tism, with nationalism, they think that ask-
ing for some more time for the induction of
Hindi as link language in the non-Hindi
areas is something anti-national, something
unpatriotic. Well, neither patriotism not
nationalism is their exclusive prerogative.
They seem to forget that every language
mentioned in the Eighth Schedule of our
Constitution is a national language. They
refuse to recognise that Rajaji and Anna-
durai who are opposed to Hindi as link
language are as good nationalists, as good-
patriots as themselves, if not better and
nobler nationalists and patriots.

Now, Sir, except for Tamilnad the other
three Southern States have no quarrel with
Hindi as link language. Even in Tamilnad
there is a sizeable section which is not
averse to Hindi. All that we want, as I said
earlier and more than once, is that we
should not be hustled; given patience, good
will and understanding. Hindi will become
the link language of India in another
twenty or thirty years.

The Hindi fanatics need not raise their
brows and exclaim "Another twenly or
thirty years". That is certainly a long time
in the life of an individual but not in that of
a nation. And in the meantime they should
allow us, the non-Hindi people, to
participate actively in developing the Hindi
language so that it might one day become
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one of the major languages of tl.e world.
Frankly, the Hindi fanatics do not seem to
be so much bothered about taising Hindi to
the status of a major world language as
they are in imposing it on the iest of India
immediately for ,'crre petty and transcient
politic?,l advantage and gains. We of the
South ‘eel otherwise; once we accept Hindi
as the link language of India we want it to
equal English and Fiench, Spanish ana
Russian. For winning this world status for
Hindi, the Hindi fanatics should listen to
us and allow us due share in developing
the Hirdi language.

Sir, my insistence that we should play a
role in developing Hindi is motivated by the
fact that the protagonists of Hindi are narrow
in their outlook. They have rather curious, I
would almost say, perverted ideas about
achieving the development of a language. To
give a concrete example, they are for the
shrinkage of the Hindi vocabulary instead of
its enlargement. As is well known, there is a
concerted move for some years now to
weed out from Hindi evetyword of Urdu,
Persian & Arabic origin. Likewise many
English words too—inspite of their extensive
use even by the man in the street—are being
pushed out. Now can any language grow if
1t eschews scrupulously, almost religiously,
all words of foreign origin? I wish, Sir, that
the Hindi fanatics would study the history of
English larguage. Till as late as the fifteenth
or the sixteenth century many English
intellectuals weie dismissing their mother
tongue as a vulgar language. They were
composing their serious work in Latin. And
yet English is today a world ! language. Its

rapid growth to its present pre-eminent
status 1s mainly due to the fact that it enriches
itself by borrowing and assimilating words
from every language in the world. It
borrows and assimilates words not only from
the European languages but also from
African and Asian languages. Thisisa
continuous and continuing process. It is said
that English borrows and assimilates foreign
words at the average rate of two to three
hundred per year. While the Hindi fanatics
are out to eschew all English words, English
has borrowed and is borrowing many
Hindi words.

= NPl NETE AW IUHErE
nEEg § vF fqazw &vAr =EE 2

qiArg R A 3an § v Eafas”
o afewar WA AL | Ag AW P
a8 FAT 2 TATRAH AT FET AETE 7
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[ wgrEiT garm g
TEM TAAT A TAH! FT G (6 AT AN
g7 gAq 9A fawew & #7 F2AT 0y
1T AR AT 9BAT TT T E

SHRI A. D. MANI (Madhya Pradesh) :
1 would also like to appeal to my hon.
friend who seems to be a newspaper editor
that it is our duty to see that all passions
are played down. This is a matter on which
persons on both sides feel strongly. No
word should be used which will bring down
the standard of debates in the Rajya Sa-
bha. Let us set up very high standards.

SHRI M. P. SHUKLA : Sir, either the
word "fanatic" should be defined or it
should be deleted from the proceedings.

(Interruptions)

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : No more. Please
sit down.

SHRIMATI YASHODA REDDY
The hon. Member being an editor knows
what word he has to use. He is using a word
which has been used by everybody, other-
wise he would not be using that word.

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN) : You continue.

SHRI N. VENKATESWARA RAO :
This very attitude shows how unreasonable
are they when they object to the use of an
apt word.

(Interruptions)

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : Order, order.

SHRI N. VENKATESWARA RAO : 1
have been watching the hon. Member. He
gets excited all the time. His very be-
haviour shows how fanatical he is about
language.

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN): You must finish now.

SHRI N. VENKATESWARA RAO : 1
feel. Sir, that we of the South who feel that
English should continue should have a
right to express our views. I repeat. Sir,
that we should have a share in the deve-
lopment of the Hindi language. It is no
longer the prerogative of the Hindi-speak-
ing people. In the development of the
Rashtrabhasha every non-Hindi man should
have a say.
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Sir, I would, in the first place, suggest
the necessity of reforming the Hindi gram-
mar which is now irrational and unscien-
tific because it has no neuter gender. And
unless this reform is immediately thought
of, it will be very difficult for the non-
Hindi people to learn Hindi.

This is one immed iate reform that should
be effected and there are others also. If the
Hindi protagonists have any imagination,
if they stand forthe unity of the country, if
they want that Hindi should become one of
the major languages of the world, they
should try to enlist our active cooperation
and allow us full scope in the development
of Hindi. Once a language becomes
national language it ceases to be the
language of either Uttar Pradesh or
Madhya Pradesh. It ceases to be the lan-
guage of Bihar or Rajasthan. It becomes a
national language and every Ind ian should
have a say in the development of that lan-

guage.
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THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): If there is anybody
who has to say something he will represent
and it will be considered,
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SHRI D. L. SEN GUPTA (West
Bengal) : Mr. Vice-Chairman, Sir, the Bill
plus the Resolution means nothing and the
Bill minus the Resolution means some-
thing. I wonder why such a lengthy dis-
cussion over a matter which was already

enshrined in our Constitution. Hindi is the
recognised national language.

AN HON. MEMBER : Official lan-
guage.

SHRI D. L. SEN GUPTA : Yes, official
language. I cannot understand what this agi-
tation was for. Do the supporters of Hindi
believe in the theory of putting something
in the throats of the non-Hindi speaking
people against their will ? If they so desired
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they have lost the battle. At the same time
I should say that those in the South who
want continuance of English for some time,
they have not won either. My point is this,
Let this Bill be withdrawn. Let this Reso-
Iution be withdrawn and let a climate be
created that by natural process Hindi may
be accepted as the official language of In-
dia. That will be an ideal thing. That was
intended by the leaders of the Nation. That
was intended by the great leaders of India
before independence. When Mr. Rajnarain
quotes them, Mr. Rajnarain should know
the background. A national emotion was
necessary to be created. A national
language, therefore, was necessary to be
put before the public as a link language.

Dr. Gopal Singh said that Mahatma
Gandhi never thought of Hindi. He thought
of Hindustani as the common language.
We did not get Hindustani. We got Hindi.

Sir, two speakers before me used the
word "Hindi fanatics". I am not happy
with the term. I see the views of the others
too. At the same time I want to be very
clear that fanatic is a proper word both for
the Hindi-wallahs as also for the non-
Hindi wallahs. It applies to both. What
happened in Pondicherry in 1965? What
was the fault of the Aurabindo Ashram?
Their only fault was that it was considered
to be a Northern institution. I should say,
Sir, it is an international institution. It was
damaged and charred. It was attacked. The
people there were molested. What for were
they molested in January, 1965? When the
impression was caused that Hindi had come
to stay, the Ashram was attacked. Was that
not fanaticism? Did anybody from the
South then condemn that fanaticism ?
Nobody condemned it.

Sir, it will not be a surprise to say that
this Bill has come because Madras was
lost to the Congress in the last general
election. If Madras was in the hands of the
Congress, this urgency about the official
language would not have been before this
Congress Government. It is a dismal fai-
lure of the Congress Government at the
Centre that in the last 15 years, they have
not done anything to make Hindi the link
language. Now it is impossible, I should
say, for the South to agree to it as the link
language after the so many promises that
have been given by the leaders of the South
that "No. no, we are not going to tolerate
Hindi." This promise has been given to the
people. So the South cannot at this stage
accept Hindi. But at the same time, what
are the Northerners doing? On the 5th of
this month, I had been to Allahabad.
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[Shri. D. L. Sen Gupta]

In Anand Bhavan there is a dispensary and
I saw with my own eyes that the English
name-board was tarnished with coal tar.
What is this? Is this not fanaticism? You
go from Delhi to Calcutta and you will
find that the English names of all the rail-
way stations are pasted with coal tar. Those
who do not know Hindi will not know which
station it is. This is the situation you have
created. My suggestion is this. Develop
Hindi as a language also before you can
expect others to accept it gracefully. Now,
for example, here Mr Gopal Singh has
both moonch and dhadi. But in Hindi,
dhadi and moonch are feminine gender
Now how are we to know this without
reading meticulously? I also want to speak
Hindi. But I am afraid of this gender. I
have, of course, to address labour meetings
in Hindi. But nobody is there to correct
me.

SHRI BHUPESH GUPTA : Under a
feminine rule, we have so many lathi-
charges.

SHRI D. L. SEN GUPTA : But if I
speak in Hindi in this House and I get
confused in the gender, I shall be laughed
at by those who speak Hindi. Once, I was
talking to Dr. Lohia—he was a great man—
and at that time Shrimati Sarla Bhadauria
of this House was also present there. I said
'l want to know Hindi' Then Dr. Lohia told
her, "You live in North Avenue, why don't
ﬁou teach him Hindi? Why don't you train

im up?" But that did not materialise. So
that is the difficulty. There are men who
want to learn Hindi, but there is no
institution, there are not enough people to
teach Hindi. Now, when there 1s no
teacher, when there is no school, when there
is no 1nst1tut10n you don't take any prag-
matic view of the thing and you try to im-
pose Hindi. You cannot introduce Hindi by
force of the lathi or by recourse to coal tar.
Now this coal tar business must stop. This
coal tar movement is not any progressive
movement. It is not socialism. It is my
friends there who had a brain-wave and
suggested this coai tar business and now
people go from one place to another past-
ing English name-boards with coal tar.
This is not socialism. I repeat, people in
West Bengal can learn Hindi, if left to
them, as a natural course. People in Bengal
are not less patriotic than Mr. Raj-narain
or anybody in the North. If I am to learn a
language for commercial purposes, I shall
learn English not Hindi. If for that reason
alone my patriotism or nationalism is on
test, I claim myself to be a nationalist and
patriot and I am prepared
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to sacrifice everything for India's indepen-
dence and solidarity. Please do not confuse
Hindiism with patriotism or nationalism.
Hindiism is different and nationalism and
patriotism are different. Why do people
learn a language? Language is learnt for
various purposes. People learn a language
with a commercial object also. Those who
learn the higher things, take into account
the international aspect also and students
of science and technology will not waste
their time in learning Hindi if choice is
between English and Hindi. They will
learn English because that will give them
better opportunities of learning modern
science and technology. Now you want to
force a student in West Bengal to learn
three languages—English for higher edu-
cation, Bengali, because it is his mother
tongue, and then Hindi. Why? You must
first create a climate if you want to do it.
You cannot bring Hindi by force. You
must create a climate for it and it must
come from the heart. You cannot make
Hindi the link language or a better language
by a show of favour or by threats. So the
position is very simple. The position is
this, that you have lost the battle. Those
who were in favour of Hindi became too
enthusiastic and now a settled fact is going
to be unsettled. In the Constitution, Hind1
has its place. But now by this Bill and Re-
solution, that place of Hindi is being shift-
ed. So I tell my friends who want Hindi to
have a place of some high dignity and
honour that they should insist that this Bill
should be withdrawn. Those in the South
have also not gained anything by this Bill.
They may not have lost anything, but they
have not gained either. This Resolution has
watered down the Bill. They must have
eyes to see it. I am one with Mr. Kamraj
on this issue. He has said that tomorrow
the flood-gate will be opened for all the 14
languages as link languages. Mr. Kamraj,
President of the Congress, is not happy
with this Bill. Mr. Rajagopalachari also is
not happy with this Bill and the Resolution.
So the South is not happy. The North has
no reason to be happy. So let the South and
the North accept my suggestion that this
Bill and the Resolution be withdrawn and a
climate be created so that we can think
about it. Now, Mr. Vice-Chairman, English
is a language to reckon with in the world.
This is not only for this issue but also for all
actions of the Government. By a Bill, you
cannot introduce a language. By a Bill you
cannot make a language. Language is a
medium of communication and thought.
This medium of communication and
thought must be developed and must be
encouraged to evolve. But we are not
doing that. We are not
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really introducing a link language by this Bill. I
would like to tell Mr. Rajnarain— he is not
here now—that they must change their attitude.
He said on the floor of this House that he has
instructed the Government in U.P. not to
communicate in any other language and not
give any translation also. Now, Mr. Vice-
Chairman, I do not know whether he is the
Government of U.P. His party may be a part of
the Government there, but who is he to say "I
have instructed"?
(Interruption)

SHRI DAHYABHAI V. PATEL
(Gujarat) : Mr. Rajnarain is everything.

(Interruption)

SHRI D. L. SEN GUPTA : Now if this
attitude of Mr. Rajnarain is followed by other
States also, what will happen? We stall give my
communication only in Bengili and give no
translation. Tamils will give in Tamil only
without any translation, and so on. If he can
give a challenge, everybody can give such a
challenge. So the paint is that this attitude must
change. Tnis attitude is not a patriotic attitude.
This attitude is not a national attitude. This is a
fanatic attitude and this fanatic attitude is
responsible for all the trouble that has arisen.
Thank you.

5p.M.

SHRIN. R. MUNISWAMY (Madras) : Sir,
I am sorry I have to sing a different song
altogsther. Tne whole trouble is that this Bill
has not satisfied the Hindi sections not has it
satisfied the non-Hindi sections. Both the
sections are utterly disappointed with regard to
this Bill. Sir, the circumstances under which
this assurance was given were that when a
Resolution was brought forward in the Lok
Sabha to make English as one of the languages
in the Eighth Schedule, the Prims Minister was
asked to come and intervene in the debate.
After having seen the mood of the House and
the sense of the House he said that English
would continue to be the associate language
until the non-Hindi speaking people wanted to
switch over to Hindi. This is a very simple
thing. And this was reiterated by Shastriji. So
in that context we have to see that these two
languages should continue as such. If in the
Biil they had simply said that English shall
continue as the associate language along with
Hindi, without incorporating several clauses in
the Biil and several paragraphs in the
Resolution, we would certainly have approved
it. As a compromise this Bill was circulated to
all the States and the Southern States concurred
in it and that is why the Chief Ministers
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of Andhra and Mysore blessed the Bill thinking
that there will be no departure from the Bill.
Unfortunately there has been so much pressure
from the Hindi revels—I shall not use the
expression 'Hindi fanatics' and that way they
can also say we are mon-Hindi revels'—that
they deleted some of the things and added some
other things. Sir, originally the Home Minister
and the Home Ministry were very honest in
drawing a picture of Ganesh but after these
pressures it has assumed the shape of a
monkey. What was intended to be Ganesh has
unfortunately become monkey. The Home
Minister may feel himself very unhappy over
this and after having gone so much it is not
right on his part to gracefully withdraw it. So
he has to somehow or other see that it is pushed
through. Half of the battle has already been
won. That House has already passed it and his
House has only to stamp on what has happened
in the other House. Whatever it is, my only
respectful submission is that we are already
cracking and breaking. As a result of creating
linguistic states we are Balkanising the country.
We are all aware that India at one stage was
never a single nation as it is now being thought
of. India was a sub-continent consisting of
several nations and each nation was different
from the other in the matter of art, culture,
literature, music and all that. There is no
gainsaying this fact. After the advent of British
they integrated India as one India and Sardar
Patel further integrated it by liquidating the
Princely States. India now has become one
India administratively. Just as Sanskrit is good
for ritual purposes, so also English will be good
for administrative purposes. One is good for
one thing and the other is good for something
else.

Then, Sir. I want to say another thing. The
words 'link' and 'national' are nowhere to be
found in the Constitution.

[THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) in the Chair]

It only speaks of the official language, not link
language or national language. Somehow or
other the other expressions have gained
currency today. We have as a matter of fact got
15 national languages, not 14 and Hindi is a'so
one of those languages. It has been very ably
argued by the first speaker when he started the
debate—Mr. Setalvad—that this is a compro-
mise. I respectfully beg to differ from it. This is
not compromise; the original Bill was a
comprom'se. This is an imposition.
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[Shri N. R. Muniswamy]

What was originally stated was that compul-
sory knowledge of Hindi was not required
for recruitment. Now they have made it
compulsory—Hindi or English. The
second speaker, Mr. Chagla, was stressing
the unity of India and he said that unity Is
the prime consideration, language comes
next. And the Prime Minister set aside that
word 'unity' and she introduced the word
'mobility’. But unity embraces mobility
also. We are all aware that India at one
stage was a country consisting of Pakistan,
East and West, and India and Burma. In
1935 Buddhists went away to Burma, Bur-
ma being a Buddhist country. The Bud-
hists formed Burma on the basis of religion.
Likewise the Muslims thought that they
should have a separate nation based on
religion. So they started the idea of Pakis-
tan on the basis of religion. Now we find
that Pakistan was formed on the basis of
religion. So we see that the country was
divided on a religious basis. Now India is
being divided on a linguistic basis. That is
a great blunder that we have committed in
having linguistic States. If we have got
multi-lingual States, it is understandable.
By going in for linguistic States we are
going to Balkanise the country. Each State
will have its own language. Linguistic
States are the worst enemies of Hindi and
if regional languages are developed, they
will not care for Hindi.

Now, Sir, the Resolution says knowledge of
Hindi or English is compulsory. I may tell
you that South Indians are already well-
versed in Hindi and they love Hindi,
although they may not say openly that they
are learning Hindi. North Indians also
learn English although they will say that
they do not want English. So if this is
insisted that knowled%1 e of Hindi or English
will be compulsory, then the South Indians
will have to learn not only their regional
languages, Tamil, Telugu and all that but
they will also have to learn English as well
as Hindi, because Hindi is ultimately going
to be the official language. What the hon.
Home Minister has said is that he will have
a translation cell in the interregnum. He is
taking a great burden upon himself because
he might have been blessed by the Finance
Minister. He might have told him, "Don't
worry, there is plenty of money."

Let us take some illustration now we
know that there is one language English
being used in the various offices. It takes
about two to three years to make a file and
its weight is one pound. If you have a
translation cell, there is going to be a lot of
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trouble, because all the notings etc. will
have to be translated in so many languages
and everything will have to be checked up
and all that. And the weight of the file also
will increase from one pound to about three
pound's or so. When a simple order to be
1ssued in one language now takes two years
or so, it will take five years if it is to be
done in other languages also. The result
will be that files won't move and the orders
won't be issued and the Administration will
never be so mobile. The hon. Prime
Minister says it will be mobile, but I say
that it will be immobile. 1 do know what
plan the hon. Home Minister is having,
because he has already conceded that the
burden is not equitably distributed, the
burden is very much on one side. It would
like to know how he is going to relieve that
burden. I do not know whether he has any
concrete proposition in his mind. At least
he was not said any thing to that effect in
this House or elsewhere. Probably he is
postponing the evil day. I won't be
surprised if he comes forward with an
amending Bill later on deleting paragraph 4
in this Resolution. Sir, I do not mean to say
that T support the Bill wholeheartedly. I
have got my own limitations, not that I
totally disagree with it. Not even in one
portion I find the name of Nehru or Shastri.
It is after all their assurances that we are
implementing and they could well have
said, "Nehruji Shastrl]l Assurance Bill for
Non-Hindi People". One sentence or one
paragraph or one- _clause Bill they could
have introduced. The rest continues as it is.
Now they have said it is concurrently
English as well as Hindi, So, if we are
going to circumvent it and then dilute it in
so many fashions, I should say, Sir, they
are not doing justice to themselves.
(Interruptions). Some of your questions I
will answer after I finish my observations.
I am already running against time. Please. I
know you are a clever man but still you can
put the question after I resume my seat. 1
am running, I do not know when he will
press the button. Just 1 do not have
anything written to read it. As it comes I go
on in my own fashion. Therefore, I may be
excused, Sir.

(Interruptions)

I was telling about Nehruji and Shastri-
11, whose names are nowhere found except
1n his preamble and in his speech, and if he
had said "Nehruji Shastriji Assurance Bill
for Non-Hindi People" at least their names
will be perpetuated in the statute book.
Now all those things which we say may
not be there. Therefore, now it looks as
though their names are being utilised
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for our own purposes. But the intentions of]
those lamented Prime Ministers' views have
not been implemented. You are diluting
ithem. They never meant anything else.
What they have not meant and what they
have really meant, nobody is aware of. A
few of the Members who are here must
have been present in the Lok Sabha when
the debate was there. When it was pleaded
that English should be included in the
Eighth Schedule, in that context he said it.
It means that English also is spoken and it is
not by a small section of the people; it is
spoken by the Anglo-Indians who run into
fifty lakhs of people, and if the language of
fifty lakh? of people is not to be included in
the Eighth Schedule, there is nothing in
saying that Hindi also is not a language of
India. It might have come from other
countries, but now the English language
must be regarded as one of our own
languages. The reason is : Don't regard
anything as foreign. We take to fashions
which are foreign. We have the hair-
cropping which is foreign. We have
got shoes which are foreign. We have the
foreign Caravel le and so many other things.
We want foreigners to come and help us in
so many ways. Now are they not
foreign? Do you accept that theory? No.
We say 'mobility’. We have to get them
and we have to get our own things also.
Therefore, Sir, to say that English is a
foreign language, to that I am opposed. To
that I can say that it has become our own
language as much as our other languages
are. In the long run Hindi, for example,
which is the largely spoken language, it
might possibly be the language of other
countries also, they might adopt it. Now
the Hindi language by nature is good, sweet
and all that; the only thing is, see here.
There is no rule and rhyme, and you have
seen in this House that some people speak-
ing the Hindi language, they don't submit
to any rules or any regulations. Even when
you say, "Order" order, there is no order.
They rise on points of order, the reason
being that Hindi language is a martial
language. They don't care. (Interruptions).
Yes, yes, they have got martiallity; the lan-
guage is such a language, it does not care
for anything. Hindi language is such a
language in that sense that they don't obey
any rule, any reason, any rhyme. But they
will talk all rule and rhyme. For example,
we can see on the roads people going
without bell, without brake, on a cycle with
a whole family, with a bundle of
broomsticks also with them. And in our
side nobody can go on a cycle without light,
without brake. Here it is because they
don't mind breaking the law, because Hindi
language is such and Hindi people
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are such that they want to assert their own
right in that way.

(Time bell rings)
Please excuse me, I am finishihg up.

Now, Sir, the Hindi language will not
come to any set rules because it is in its
initial stage; it is the most infant language
in India, and I cannot say that other
languages are major languages or some-
thing like that. Why I say 'infant lan-
guage'? It is because it is not yet fully
developed. Because it is an infant language
they have passed on the baby to us for us
to rush it through ...

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : It is time to wind up.

SHRI N. R. MUNISWAMY : And we
cannot do it without bestowing proper care
on it.

Please excuse me, Sir. I am winding up.
I won't take to other methods. I will with
your indulgence just take a minute or so. I
am closing it. Therefore, Sir, I shall not
take such time of the House. The Bill and
the Resolution are such and the Resolution
conflicts with the Bill and that they do not
satisfy any of us, not even one section of the
people, and I would be happy if they
withdrew at least paragraph 4 of the
Resolution and see that the original Re-
solution is restored. In the Bill also there
should be a fundamental change substi-
tuting "shall" in the place of "may" for
which amendments have been tabled. In
the other speeches made from this side—
Members have been dishonest to themselves.
They may be loyal to the party but one's
conscience is to be respected. I only re-
quest that this will be considered by the
Home Minister. As regards equitable distri-
bution or diminution of this burden, how he
is going to eliminate, in what way he is
going to do, I do not know. With regard to
this translation I have brought up the ques-
tion of the mobility not going to be main-
tained and stagnation taking place. 1 feel
that it would fail in the long run to achieve
mobility and expedition. Thank you.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : May 1 request hon.
Members to co-operate with the Chair and
limit their remarks to ten minutes, because
there is still a large list of hon. Members
who want to take part in the debate ? Mr.
Ramaswamy.
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SHRI V.V. RAMASWAMY (Madras):
Mr. Vice-Chairman, Sir, [riseto oppose the
Bill. Our Chief Minister, Thiru An-
nadurai, has already communicated to the
Government of India his Government's
considered opinion on the Bill when it was
circulated to that Government. Their
fundamental stand is that nothing short of
an amendment to the Constitution
embodying the assurances given by the
two successive Prime Ministers of India
would satisfy them. But anyhow the Bill
has been passed by the Lok Sabha and is
now under consideration by this august
House.

I am not going into the details and I
want to be as brief as possible to give my
opinions about that. Before we attained
independence we used the English language
as a convenient tool and vehicle of expres-
sion for all our deliberations. Sir, when I
was a school student, first of all I come
across an English verision of the Gitan-
jali. T was very proud of it and tried to
learn and understand it, and when Gurudev
Rabindranath visited Madura I had the
proud privilege of meeting him in 1912 or
1913, I do not remember, It was in 1914
that 1 attended the session of the Indian
National Congress in Madras where I
heard the roaring voice of Suren-dranath
Banerji in English. A year later, in 1915,
Gandhiji, fresh from Africa, came to
Madras, and we students had the honour of
receiving him and hearing him speak in
English through which we learnt all his
activities in South Africa. Then came
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Pandit Madan Mohan Malaviya in Con-
nection with the starting of the Banaras
Hindu University, and we heard him in En-
glish. We have also heard Bipin Chandra
Pal, Lokmanya Tilak, Netaji Bose and also
Chittaranjan Das, all through the English
language. Then our freedom struggle began
and Gandhiji entered the arena. He said
that until and unless the masses were
roused and made to feel the urge for
freedom there would be no mass struggle
in the real sense of the word and there
would be no real cohesion and unity among
the masses. Therefore, he proposed and
advised that every State, or rather the
people of every Province should from
themselves into linguistic Provincial
Congress Committees. Accordingly these
linguistic Provincial Congress Committees
were formed and we had in Madras the
Tamilnad Congress Committee, the Andhra
Pradesh Congress Committee and the
Kerala of Malabar Congress Committee.
The fundamental idea was that through the
regional language alone could the people
be roused. And then time went on. The
struggle for freedom was continued. And
yet, in spite of the attempt at the
propagation of Hindi and other languages,
all the deliberatins were going on in
English. Some attempt was made to
propagate Hindi on a voluntary basis. I can
assure my hon. friends here that although
hundreads of people studies and learnt
Hindi through the Dakshina Bharat Hindi
Prachar Sabha in the South, you can take if
from me that those who passed their tests
only used that Ilanguages for some
particular purposes. A few of them did it
and the rest had no use for that language at
all. You know for post graduate studies
many persons learn German, French and so
on, and immediatly they get their degrees
they forget those languages also. That was
the case with Hindi also as for as these
people were concerned.

As soon as we attained freedom the
Constituent Assembly was formed where,
after a bitter struggle due to the stiff
opposition from the people of Madras,
Hindi was adopted as the official language.
Still, in order to assuage the feelings of
south the English language was allowed to
continue as the associate language. But
suspicions were lingering and the actions
of the Government of India and of the
Northerners increased those suspicions,
that somehow or other they would bring in
Hindi as the compulsory language as soon
as they could. I may say that we are not
enamoured of English. We are very much
attached to our own ancient language
Tamil which is more than
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5,000 years old. But we want English to
continue for some time more. We want it
to continue till a common link language is
developed by itself. And then you formed
the linguistic provinces and naturally the
Education Minister gave the bait to the
states—each a crore of rupees for
developing their mother tongues to be the
media of mstruction. These languages were
to be the official languages and the media
of instruction. Therefore, they would be
encouraging them. Every State will be deve-
loping its own language as the official
language and as the medium of instruction.
So where does the link language develop?
Where does the link language come in?
My friends have been telling us that when
they go to Rameswaram they meet people
who speak to them in Hindi. I may tell my
friends that there are certain professional
purohits who know almost all the
languages of India. These professional
purohits come in advance a few hundred
miles, receive the pilgrims and take them
to Rameswaram or other places in the
South. Likewise many of our people from
the South have come up to Banaras and
other sacred places in the North and there
are purohits on the banks of the Ganges
who speak Tamil. Do I take it that Tamil
has, therefore, spread in Banaras? Some
four years back I had been to Haridwar and
when 1 walked into a hotel for meals
though the people were dressed in the
northern style they accosted m; in Tamil.
There are persons from Malabar who run
hotels and they know so many languages.
People from the South come and when
they see that a hotel business will be
Iucrative they start it and they can speak
Hindi Tamil, Telugu, Malayalam and even
Sanskrit. Therefore, we cannot say that just
because here and 'here we find some
professionals  speaking a  particular
language, therefore, that language has
spread there. My own people in Bombay
were talking in Hindi and Gujarati before
Bombay was carved out into a separate
State. Now they are learning Marathi. My
relatives in Trivandrum speak Malayalam.
My granddaughters in Vijayawada speak
Telugu as sweetly as any Andhra and my
grand son in Calcutta speaks Bengali.
Other relations of mine in Agra, they speak
Hindi. So this is all for ordinary purposes, for
commercial purposes. It is this politics that
makes all the trouble. The common people,
the business-men, they are not worried
about this link language business. They
may want to aporoach a particular business
man or a particular government department
and so they learn and used the language of
the State. They become profi-
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cient in that language. Now you say there
should be a link language. Very well, there
shorld be a link language. But this
language should be a link, between the
hearts of people. It must grow gradually.
The Prime Minister said that English should
be retained for international purposes, it
should be a pipe line for international
things to comi from the West to Delhi.
Why not you kindly extend tha* pipe-line
to Madras also so that we may also draw
knowledge through that? If you want to
have English for international purposes
then necessarily you will be having an
English Department and a  Hindi
Department in your offices. Why should I
not use that English Department ?
Therefore, we say, let the link language
come up gradually. Let it grow. But let
English continue for some time more. Sir, I
will be finishing in a minute or two All the
trouble is about the assurances given and
about the word "shall". Prime Minister
Nehru should have immediately brought in
an amending Bill. Then there would have
been no trouble. That would have been
enough. Or as soon as independence was
attained they should have said Hindi alone
should be there and in the popular
enthusiasm everybody would have agreed.
You failed to do that and now people ask
for assurances. The assurances given could
not be kept. Prime Minister Nehru passed
away. There were agitations. Again
assurances were given by Shri Lai Bahadur
Shastri.But what is the nature or use of
your assurance ? I am not pleading for
privy purses of the Princes or Maharajas.
Sardar Patel gave assurances to them, but
the other day the Home Minister said that
the resolution of the All India Congress
Committee was a mandate to abolish privy
purses, which should be carried out by the
Government. Likewise if in the ensuing
session of the All India Congress
Committee at Hyderabad a resolution is
passed that Hindi alone should be the
official language, then he will come and say
a similar thing aboi t Hindi also. Where
will be your assurances then? lherefore, I
insist that there should be an amendament.
Shri Lai Bahadur Shastri gave the people
certain assurances. Poor man he could not
carry them out because he passed away. Mr.
Chavan says that everything depends upon
implementation. But I know how an Under
Secretary was able to send a Cabinet
Minister out of his office, in 1965. The
noting was done in Hindi even up to the
Joint Secretary level and everything was
approved. When it was brought to the
notice of the highest authority—
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[Shri V. V. Ramaswamy]

Sastri—the objection was ruled out.
Therefore, the Tamilian Minister had to
resign. Now you see how things are
implemented, I gave notice of a Bill to
change the name of Madras State to Tamil-
nad. But the Secretariat people told me
that under the rules I should do it in Hindi.

SHRI A. D. MANI : Not rule, but
convention.
SHRI V. V. RAMASWAMY

Whatever it is, you are imposing it on me.
If T do not carry it out then you will ask
me to stand up on the bench, just as one
asks a schoolboy, or to get out, your name
is struck off the rolls. Sir, we have lost
faith. When Shrimati Indira Gandhi came
in we had great hopes, she being the
daughter of a great Prime Minister. She
came to Kodaikanal some four months
back and the students of Madras wanted to
demonstrate.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Ramaswamy, it is
time for you to wind up.

SHRI V. V. RAMASWAMY : Yes,
Sir. And the great Annadurai told the
students, "No. You should not do it. We
can trust Shrimati Indira Gandhi. She is
the best advocate of the non-Hindi
people." So everybody became quiet. She
came and went. We expected some
fruitful decision. We expected something
hopeful. And now the Bill has come. If
Bill alone had been left we would not have
troubled. But Shri Raj-narain and others
made in her parliamentary constituency a
successful revolt against her and this gave
a jolt to her and this has resulted in these
amendments which have now been
accepted. So how can we have faith in
them? Today she spoke about the
Australian Prims Minister. Very good, but
she spoke in Hindi. This is how Hindi is
coming in surreptitiously. How can we have
faith in their assurances? If you make Hindi
necessary for appointments then we will
be left out. Mr. Chavan said Hindi or
English. We have lost faith in all that, we
are not going to believe that. We do not
want to decry Hindi or English. Leave us
quietly for some time more. That is our
plea. Anyhow we want to win the
confidence of this House, and take if from
me that we will never be a party to secede.
We will never allow any circumstances to
develop by which our relations become
strained, but by your own actions, by your
own attempts at compulsion you will allow
un-
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necessary and unwanted situations to deve-
lop when you yourself will say : "Baba,
will you please get out?"

I WgHET 6RO YA 0 FTHATHA
wERH, qgq &1 999 fawa ¥ A a7
A1 HH T wwa fadas a7 aoy faar
SFe F F1 wgwe fon § 3o for o
AFT gZT ¥ Arnd § |« w3z fAEEe
T & g § 5 ava mawfaw s
u A aF Fiw fadre g ammm a0
TE # T & wA wgd w8 qd o
AR T gq WA §, a9 wA7 7 fF =@
7@ & frne g Ad st afz 4=
T AT F F9917 fGmaw @ T Em
gl ardf & st Aaw FvA T 2
g AT 7 I oA = g

W, | geqd fFaas av aoq e
TH qEF F AT @A & qF AT T
ST & 90 WFAT TR 797 ST 2o
TAE FWE T IT A A W g &
T wEal 3fad gwear g9 §fEma
afvaz & wwma % A § T
wrEed| aAgEE AR 343 9T A
MTA E ¥ @ IR 9T F FEed)

FI AT FA U Igid T 47, 7 IH
IFT E —
"Let us not forget that whatever

decision is taken with regard to the
question of language, it will have to be
carried out by the country as a whole.
There is no other item in the whole
Constitution of the country which will
be required to be implemented from day
to day, from hour to hour, 1 iiiignt even
say from minute to minvte in actual
practice. Therefore Members will
remember that it will not do to carry a
point by debate in this House. The
decision of the House should be accept-
able to the country as a whole. Even if
we succeed in getting a particular
proposition passed by majority, if it
does not meet with the approval of any
considerable section of people in the
country, either in the north or in the
south, the implementation of the Con-
stitution will become a most difficult
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problem. Therefore, when any Member
rises to speak on this language question
I would request him most earnestly to
remember that he should not let fall a
single word or expression which might
hurt or cause offence. "

"z, Faft @ faaas o faam
AT FHTST TT: F AT 5T ATEAT T
& qudt &t aen = av, o T At
F1 Ty § zafaq v @ g 5 e
faa17 wwz w77 23, 4w 94 g4, 999
qTHA A AT TEA F AL FE |

grEY, § 9 989 § 9fq qqn. o7 A
FY s F wfe A a7 o ofam FAea
qaweT g i wegmar F avaew § ot 790
WA AT AAT 45 A9t F qezfoAr iy
ST & 9T F FEET F4A7 FO 4T R £
TAFT TIA & WA FAF ®] F @A T
qMT FE AT THT R FFT FA g0 T4
iy A7 Jo= 7€ fF 7Y A7 & w¢ g4
oz Agar M99 ° fAee foas =9 939
§F faeft w7 ® 42 gu feft wrefi amen
#1 faeft wFe &7 amfas 39 a0 419
q &1 70§39 & A1ET =N A @ A
wEH waar F B A w eHd A A
a1 | wfergn or AR A3 30; =W
T |TAT & 50 FUT dF, AT 7 WTE
afgT a3ra ava €1 97 %7 uF sifee quen
FTEAGE WE, TAH gowwl F, T F,
UF FHL T Aiew @ w1, (R &
e T AT AT FT T4 AGET FTL0
& | AT A0Z FI0T E A1 ¥4 g9 ITHI
faeregas @™ &v 99 war § oo fager
FTH F1 A AG1 FL TF |

HFGAT, WMT & 959 9% B9 %9 A%
A& A | AT g aefuar 7, @
gmie BT FATAT q #H &1 uw |
faar % 7 fra=mmar & | Far ars ga fog
foare % 72 & a7 gart fad 7 & )
st qarw & arfs # &, a9 v9w
1T F T quEAr FT AT ZACC A
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qEr war a7 | eyl ST g1 F
N7 ey &1 ZHF TH WA T FF T4 F
saia 721 far, s afagm afwag § oar
F1E 7% 37 fa=.7 adf sq97 fear mar a0
ST T T9 wE § a9 9 A1ET A
fFm o vz 21w wvE wfaard agn
sifemar oAt § fomt e 3% awa =
T o ogqr ! F AT F
qFAdT AT 40 79T F F@THIAAT AUTH
® TG & A LA F A I AT
FT FFAT F AT OF sAAR Ao TEN &

2!

HIFAT, ITH W FF FAAT F AAA,
THATF frarai S amA T s AW ®
TeAfa® qATAl F AR FATHAAT HATH
& waad! aut & mdafas aaral 7, fagaq
nifezal # s gurETTeAl § ary ¥ FHf
afgs aondl o AT & a9 W
F5 9% faanT gar ¢ 4t afaae afirg
# &1 T qT &Y ad T 99T 9 q79 F
AT AITAITF ®7 F q97 G AET
JAfes =7 &, Wy F7 9%, 9017
=91 1 faay g0 1 iy o § o g
A & oA e a1 Arfaw wms) § gara
wrEizEa fFar 491 3w e
F1 weq 7 Fawr ghearndr gfe aa
faseor s Fagm wf w0 oW
faam ¥ oft 3217 arvew § & gwrnn, ™
W F TAEES &7 qEiasT fear o wa
A A 4 qF RN AEAAF G
A1 FaTETATa qzE ¥ 4 faww vz v
AATzaT § W afaaer afveg & s 13
faaeas, 1949 #t 9%z f&7 § | W
F weeg § iy ofr & fasndl agr =
ARIEA T A gATAT 37 g4 997 iz i 7
Fel 41 -

"A very wise man, the Father of our
Nation, thought of this question, as he
thought of so many important questions

affecting our national future. He paid a

great deal of attention to it and
throughout his career he
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[+ wgrEfiT wwg |
went on repeating his advice in regard I to
it. Now that showed that, as with { other
things, he always chose the fundamentals
of our national existence. Almost
everything he touched, you will re- [
member, was a basic thing, was funda-
mental thing. He did not waste time
thought or energy o%er the superficia
aspects of our existence. Therefore be
took up this subject in his own inimitable
way, thinking of it always not as a literary
man, though he was a very great Hteraty
figure, possibly unknown to himself, but

always thinking in terms of the future of

the Indian people and the Indian nation
how to build it up brick by brick, so that
we can get rid of the evils that purused us
Whether those evils were foreign
domination or poverty, or inequality o
discrimination amongst ourselves, of
untouchabi'ity or the like, he put thig
question on that same hlgh level and
looked upon it from the point of view of 4
step which might either help us to build 4
powerful and enlightened India or be 4
disintegrating or weakening factor.

Now the first thing he taught us was
this: that while English is a great language
—and I think it is perfectly right to say
that English has done us a lot of good
and we have learnt much from it and
progressed  much—nevertheless no
nation can become great on the basis of
a foreign language. Why? Because a
foreign language can never be the
language of the people, for you will have
two strata or more—those who live in
thought and action of a foreign i ongue
and those who live in another world So.
he taught us that we must do our work
more and more in our own language."

wgiad, aw e weim uefmmr &
faar<t #) sy wea & 15 TSI &
aray ¥ gH amw § sy TR # 59
oregi i awe frar i dfea sl A agwar e

"The last thing in this matter to which
the Father of the Nation drew our
attention was this, that this language
should represent the composite culture
of India. In so far as it was the Hindi
language it should represent that com-
posite culture which grew up in Northern
India where the Hindi language specially
held sway; it should also represent that
composite culture which it drew from
other parts of India."
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WElRY, TH Wi § W7 & €49 §
qfaq st 7 =9 a9q fa=ndl 1 o1 =2

o g fRar g . .
st =TT ;w19 gz of) 7

=il FETEIT THE A gy qfed TEni-
AT AgE | W ENT T & I qfEadn
FEIE | IRIA HAT AT :

"We took to English obviously be-
cause it was the conqueror's language,,
not so much because at that time it was
such an important language, although it
was very much important e\en then, —
we took to it simply because we were
dominated by the British here, and it
opened the doors and windows of
foreign thought, foreign science etc.,
and we learnt much by 1t. And let us be
grateful to the English language for
what it has taught us. But at the same
time, it created a great gull between us
who knew English and those who did
not knew English and that was fatal for
the progress ¢’ a nation. That is a thing
which certainly we cr.rrot possibly
tolerate today. Hence the problem.

However good, however important,
English may be we cannot tolerate that
there should be an English knowing
elite and a large mass of our people not
knowing English. Therefore we must
have our own language."

werEg, @ sy (&g 3T Wear
g far o' weATa 7 FTF A1 §, (A
g #Y qEEr 5T gy T2 g afed |
F9 Afgs aug faawr afgd | ofea st
F I faaey &7 =4 w9 & 42 WErew,
d g fo TATRTATH Age & (a=17, St
ot fadas & |49 ¥, o7 9z faaas
19e3 ¥ sirgr av, Ivaiq saua fwar 4r,
F1 ot Az & FAA WA FE AT
2\ gaw faarel w1 waq & e & F aqy
famn < &1 qeqa FEar. .

gaawres (st wpEiT swE wwie)
afedr srrwr g faaz & sawr
& |EAT
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o wgEe wawE A o AOET A
garddz s | faar 3o 52 45 913

Sagwa (st AgEr g4w waa)
start s s a9 |

w7t agrdrT SeTe qu  F geEa AT
# aran g f6 OF wgeaqel weAl av afz
frdft & gea & e ws gian fF @=e &
ART 1 AT IART 71 FHA 71 Al T ofas
a7y, fgar san =fed | 4 fafer zew
# SWATE, W ALY At gy Fg aF 2,
a@fFw g1 g FF afeq weq w@Ea oA
7292 AF UK VA QG2 qLATH G | 0
T AEIT A T AT H AT AEY § A
foar & 7 a1 § I aug 7T v
F aun # g s, |

o7 ool ey ¢ (AT §RW) ;3@
qgT AT a% g !

=it WEyaT w4 wrw (mufag faa) o
92 &1 919 a1 37 4527 2, 9T A9AT 4%
Ffezrgaanmd |

i WEWET 9ETE e 6 AeEl wEn
f aga siedt @wrey FT 7 |

grawman (st Wi selg qee)
ST #HEA 3g A g faaar F ama
a1E qFF N F 2 ey wma A AF A
UANT AEN g | gET &1 4 favmm e g
f 7 2z &7 w1 W g e EL

¥io QHo GHo UHo fag (IwTuam) :
ITHWEAE AEIET, WH UF A FEAT
f& 58 vl & am, st qraq F {7 faa
ST # 4% T FUT T A g, WA AN
g T & | FUT AT FT TEG A1 AT
farz fumr o & a1 faar & 3 qiw
faez & g & 31 an fuyaz &9 o
g | Far FmAfenz a1 o F1E 77 FAT
F1 FZ FT 994 7, werd, fr Far a9z
g T3 @01 &7 MW 0 A 97 97 #19
qze arar T sawr am fF A%
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AT T2 GF NG A1 39% Far A
fa 77 a0 af« e aar omr | gag azaT
2 20 A 1A a1 S4T30 ASBT |

stwet fromeet sgadt (wer g37) ¢
w 7% fasma g af aF 2 o g
AAT AT U0 AT A1 gA AL (T
A7 Ty war g fF gack seme faen 5%
A F o7 awg /g7 &1

SHRI BHUPESH GUPTA : The
Congress Party seems to be in utter con-
fusion over this matter.

oft wgd gwE TER 6 aAEAT §
T AT awy gare @ud | § fawar fean
ST Afgd | g fafeeT s
agE F vy fagaw 97 faaw & ava
AT A 0 AT F AT TZ FE 9T ¢

"Mr. Chairman this question which is
before the House has been discussed in
the other House and in the country for
some considerable time. Criticism has
been made, I believe, in this House also
of the fact that this does not fulfil or
carry out the assurances or pledges that I
gave, I confess, Sir. that 1 am wholly
unable to understand that criticism.
What is this Bill? It is essentially a Bill
removing a certain, barrier in the
Constitution which laid down that
English would practically cease to be
the official language of the Centre after
1965. It removes that barrier. It does not
put another date even except to sav that
in ten years' time there should be
consideration of how Hindi has
progressed and other questions like that.
I should have thougnt that that in itself
was as much as one could expect from
any point of view, and it was suggested
that one should put in in the form of a
statue, when this matter comes up, that
it should only be decided by
representatives from the non-Hindi
States in India. I have been unable to
understand how this kind of thing can
be put down in a statute. That would
create and extraordinary situation and
would be a wrong precedent, I think."

wg1zs, 9% 98 3o safay faar & %
w7 F gag 7, famg =9 T 3w fAgaw
F gaw § A1 Fg9 & F | &7 arw
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[+ werdiT s

Fo FARTATA A€ F #1§ UHIHAT 4,
IE A wrEmT 4 | w3 dqfew fl A
1963 ¥ fdag 1 s 17wy SN
FEM 97T 98 §9 TH qa4 % AT @ a3 |
g wez g f 1963 F1 wmy fasaw
ST g9 WA & g 97 48 ofed ot &
USRI 20 & A% AT 47 (¢ 39 qHA
A1 Avorrgar W7 gET ARl ¥ W AW
T AT F) A T T IR F FAAA
dfaam & g arfed agan da faaas
Faar wifed fa wrd afeads sios 1 gz
& fad anT wgr ma & Faw A fael
waart #7 agafa F & dar fadas #§ am
W AT FEIAE § AT g q Afaae §
afvada far sa 1 aee e i & FRr
fr adi, zaar FrE Arazagar T8 § A
Al § 4z fAdas St qOr F7Ar 2 |

ar foera smanaa faan sist 9% W
F1 AT 3G AT (T g0 AT #T 1 & I960
T | wERT W g ed 9 1A
e " foad v o maa £ 6
1963 Fi a99% &1 FIH & I9% AreT0TAH]
F QU FIA & (A4, T AT FH AR
& 77 7z fadas v /&0 ar | ar fex
# AT ST qEAE | A wEga (s
TH ATAEA G FLA F R T AR
%\ wzE 1§ 32 WiAar w8 g i w
tH ®1E sEEA faar ar S srEer
o fadms & £t 7€ &, oy afz gar w8
Aiegiaa fzac 9y a1 wFaT, g8 g5
gafe 2z wEAEEE 7@ g, 6
AN UF HOWAT 8, W w9 92
a| wan, Tha son, a§ d@fEam
#1 afvfa & Ty 97 a7 740 s @Fan
dfaam & afwadw & fa=r =7 s &1
fadas #dt 7oA § 49 48 § | 7afy
FAA ¥ @ wgefed, = faaae @
grral it § w9 faone = agv ¥ =\
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AT FT AL HAAT § A GAET GAT HAN
g, aarfq wgf a% qIveT 343 IO
(3) # w92 30 ev= @ f o fadas
e Fi7r wzw afvfa & e §, s
fraffea o & aey & o w@faam F
faez 3 | 9w fwe o gz wa warsa
#1 qfer w=ar &1 forrds fardr @8 sy o 8
&1 ot 7z Frar o1 wwar & 5 o awEe
faFar s saar A |

AT AT, 954 47 & ZATE 97 & e ?
z & A e wrr Kfaaw # e =i
BT AEY AT A BT 9T 14, 15
WIS AT &4 & fr ofeww d
TATA | AU W FHA T FHT B GIAAT
% fardr wifaar &1 oifes &7 a97 15 a0
& fma =i foar 41, @ ft g0 =i
FT qFG & | a1 39 au7 wied w6
BUTC @WA 7 39 a9 A wwElaE w1
F74 9 39 H, 9% 39 999 7= 98
F A7 afr Gd miwawatat § fray fzay
¥ oA qedr @, T AT AT FOIN HIH
dfaam ¥ ovzg T & safy = af 3
AT T FH FIF A T A2 A 40 TG
#T H954T ¥, 35 AT F7 ATEGT ®, 38 AT
T FTEIT & @ B AN TEE A91 ¥ 77
7 gt fezmedez #7 o 9% 9@ Taw
T fer el daq A sigmsa =5
fad =&t enft #9ifF S Fdy Foft s
WEA W FH T b A9, 7 ey A
FT QAT | FERA, TET AWT T TEE
auf # famfaareat & faeaa 715 o
faeft "t w7 fAFaT 77 q@EaE 9r |
@i g 93 AT @ 2 fF el am ol
dghs 78 el & awdwi w1
1 78X & o fawlt faedft oft 2mfry o et
T S | qg S wer S & fwogw dvare
g wd # feedt w1 felt @ wEw & A
ag gaar Ao , wEaar g &) o aaw
¥ AT g A FE A FE @ & froaw

4§, AT A BT IW GHC A AT | wd gy ol wadedr qerd s o
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wfpr ag ot faRely wrar 2w IO @y
gt 2 fors gwit aned AT Saal & 61
Famfraddarsc&T g, e AL H
gfza off T 9 T 47 IAFT I & TLAT
FE ATEAC FAF TET AT F AU A9
¥Z WANT | T AR AHA LA AT
oY, TTHFI AT OF A AT G F | A
F Ao FiET 2 F wEe ) sa I
gfaar & fao &\ = 3@ § RS 2
qAAT B, ANIAAE AT WA § 0T
99 dffem smar # #@ gfaar ¥ oo
Z0 72T 7T FASAY WAT H T FES § v
qas Fr i & A= fFv @9 ) s9%
WA T AT FA 46 AT AN &, ST AT
Fr wfedt or 437 aiwr vy ar faaman
HGAT IAFT ATEAIE T G FAALE
T T AT & AT G9% & | W TRl &
f gy glaa & fag w0 40, &0 #@d
& fw aw gl gfaan & fom %1 aeag
&, e W agdd, wamd o @ i
T A7 ¥ g AT 6 qveny fed
@ | THA gW @A, R a5 @ |

#I9 gW TH A% &1 a9 7T @ §
f st aw stasft & T 7 wEw e g
ATAN T TF EH 59 I A1 (FEr AT TIEY
ST A Er | a8 a1 g9 £ )

qiae, wa @ fqadf a1, =9 awx
fewr, 5, afwer, Fwar agwe w8 o sy
T FT TEEET W OASTE &1 ST 97,
FEATIT ET AT g1, B2l HIET T FT
HFAT AT, TEEHT ET AT AT JT T q1E
¥ g SN FH KT GHAT AT | A0 o
& W W€ oY, A FT AEAT TG AT
&1, =g errr St 10 g, A 7
A Fiq G, AR I3 AAA AT &Y,
a1z faedy s aren 21, o e H, o
Al ¥941 FT A9 q9q7 8, oAl & 99
¥ gaar &, TEEr wE IE S Awd
ot TE 97 FEAr § S AASAT T AT 2T
ug St faewaar & soat o WA seAr
ot AT wET awWowT awdt § ) s
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UL &7 AT IR &Y AT A TF AFAT
gl = T AT wAar wr A A
™ awdr & #ifE a2 T T oA
qAET F AW A & T I oawm
X SAAAT AT AT AEY B TH AT AT
AT ¥ AT T ATHT FA o A Af7
farefr 77z & o ® & o 3o ww W oow
aeg & fasaw stwar & woww |9 7 € ar
A 99 K AFT W A & A IAR,
orar AT & a1 9E | 9T Az w2
qw FHIL AT A FUA, FAIL GET F
AFEATE A1, FW U FT TR AT TR
ATAT 6 TN A T TAT A7 Jg A(A
A AT ATAT AGL 2 |

FHIL BT F1 AT T HTAT A4 qT900
g, fedi @ afwm &, ward) &, =4 &, oot
¢ @ @ warg gt faqo sadi & foar
are ardy & foad fe ey 2 o1 ey
waar 8 | gwa faEef @E & afe
T 0 AT S A g1 77 dEw e
aff frar f& o afE o swsht sma
A% Fo sfmuewy feww, s
# @7 gu i 4z s 67 T W
far o gefaems @ sdT | %W
qE AV ST F FAT g€ 2 aET F7 Il
#t, IR A a@E frawr @ e
UgeH q% q2 TA AGAT HAAT AT F(oA
AR 4 AT SUT AW HT St #
fa=t ar =y 3 arar ST FE w1 A
@ 4 7ifF 3 77 T 4 99 & a9
AT FT TF | 1o gare afeeft qredf
Fr wrafe v & 7 g o oo @
2 fr aw aordy At § w3 o a2
q T AT SHT AT ¥ q AL I AT
71T 77 £ | 3% uF fegedt &1 avard
AL | A & o T s arwamr
i & vata A 0 =wifzd, w=E fag
FATANEMTEAE | T T
g9 o a3l wmr fF o7 3 g
T T ASAT9F & 50T, TE FHE HAW
HAT &1 T &V A TN TeEafa g w |
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[t wEmEiT wmE G )

[RAJYASABHA]

ST ST AT B | i frafaag g

Fuadl § w57 TeETE 7%, W F o9
F AT § AT gar 7=y 4%, o afowg
% waey § F4v vifaaraz qar fFam gfoeg
#  fanw amst & oA o wew g
q ot oot s ars &1 W7 =y |
ZHIL 39 F FIW F41 AF4 § AR AL
o 3% FT WA AET AT AKAZ | TEE
gare dfama § & gf avadr #7 qaw
U ATAT 34 F7 07 H 30207 | gL
anit ¥ for 2o & wiewfa @, gwdl ad
o T T &7 qeea<r g1, 99 &9 H s
70 A< #1 fage & f o9 ame s
FAT AN AT T qFAT | qFgAT | IAE
Wz ¥ mifoe ae # am away € @
T ¥ T@ @0 gardt 1A o 9% w7
& o g Ut st 7 s it
g &, EAfew-drT w2 2 )

T AN A AT & AT A FAT
e AN IR Wl 2 A1 s qEw
W & 28T A9 Sfra W At Ea i
aeTE FE A7 o 2o fasah vy A mgar
T werd A v 1 WF W% 3 A
I a1 ag & 5 gze 7w @ maa @
FEA 4 ATT AT E9 TH WA T w20 faat
A T AFFT WA § A1 5w wrogwe
w7 fazaal & ) 29I e W 98 A
fop = v Fr agr & fror d, 9@ 97 e
ey & fapelt ofr o & i 7 &) @9 HgaTS
& St AT ANl & A1 SOAAr F) vt WA
T WIZTIS B | WA A 9T FH oo # )
garer fodm, gardy ot @ § &1 Az
oo Ao &y A ¥ Ao 2 7w ool v
F@ &, W Awe ¥ &, 72 o & Ao
s § ! g Wl wa
f& ot am g wieee w9 § 457
@ fsmwradf g @ft, 97 4 @ &%
sit fFare &di & F19 Fear & 399 s
F T S 7 THH AN TAZT BTCATAT H F0H
FTAT & T T WA F1 A A | 37T Jbgar

(Amendment) Bill, 1967 /AN

- fiT st s § |7 Fesd Hasi|

# 9 Ffwe Al § Fe g g %
AT A wTA R HOSGAY AE A
TIEq & A1 FHIC FAT FAAT F AT
TigA &7 gmarsusr s At H ¥ 2w
forr a7z & st & wmaw % fardw & 4,
2T 7 & Fasly A F fEOw ¥ E )
ot fad wafan #v@ & fF sash =it
wrr @ 3 fazferat v woar 8, 7t #r
st # ey 7€ @ e gt s
TR TAA AL T AFAT § | qWO A
qg Fal A i 2 gerd wrw § e
&1 5w & Forar fp g9 safr mar & 21

WY, T A9 TEH F AT T
72 ggmr | 7 3g qfaafadr § w4 A
ZW & famaa $79 @1, af guT Far 397
aa 7gr, qw w et sy w4 drefr ar
Axdr ey @ waw g fv e
g @ el Fagelt wrar & sfqam =7 &
TOFRT A | FIT TedF GAT ATNHT F
Al § wfaaed e & qgrr s w0izd |
9% T & wR wIA & fow f5wowmr
ar fafeas fear & gaa §faam & 94-
TET H F F FT A (aar g | 3A afag
¥ zaq el wrar # Trwmar aqaE 21

| FST A H, A |, #7990, 1A 7

ST W WEAE T W, 9 IR
HIET S0 A A, TS F & g 7,
#79 A wRA F vgAr g oM F 3
T #ig @ ga 9w qF  wrE amfE
A& % | smT 3w feeelt ® s woEan
&, faeefy 9 staar & Yy F Fov w0 [EAT
g AT W STHT q@T W qAAr v AT
T FLAT AEAT §, AT § T TIEET
B AT D AT FA AT TEZAT E, AT
AT F AgT At A% o w0 71 w7
& g, WAl 97 gas g2 fama &
AT FAET AGT AT AT AN FA AT
| A AT FgAAT FA0 AT 7w
FHET 14 A7 HyaAy Ff? saw a7 0w
A SrEr q1 T wer g ¢
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7 4l zmdam i fr g e ag | SOME HON. MEMBERS : Yes,
Pl o " | yes.
quay £ fr gw aee At e afw T |

T T 6 AT AW E | FHA I HAT
aixFer £ & awd At w4
#Afsrr A< g1 Fiw AT Fa & fw
g & afeww sim 7 Afd W
ot sox fadfr mmar & e
AT TAT T 75 0 Fr19r7 | gH qg e=nfa-
wi gifaa &, 2% 999 For A AT O A=
2, oAt wepfa ox F § #W aw = A
F gl ant & sfaga w1 =niw @ #@
fefl fazsft wrar 7 "@7 98 & 957
g1 #fr wrar ® FF g fagEm
gu & wwdAtfa A guE, mETwEEn
g o wier & 39 93 & ) T e =
¥ oam Y ¥ O3 E, M owmoEw
FAFT AT TFT w4 ! T avg q
ATAT (57 & 1T AASAT FIT FT T E |

i3 frefy ¥t #4017 &1, Foaelt awd a9t

7 2, @fF ag vw fa3sf wor g 1
TAET AEAT F A T A A ST
FE FC FHAT & | 597 AT FEA ¢ (5 ey
T o7 F 9FrEA, I ATE H F FEAl
g g & quefy 71 o T ¥ 9w
fomr a7z & oo faasft amor & =9 #
aré & o< forr a7 & gwd ST & TIEt
T ST I T A w1 g2 e, e
Ffagiwmrezrfaar g, =t a@aaw
ststy wrrar F1 A gEE 9y 4 wlEe
ag wrar Ay w1 o amwT g e
et g8 8, oy sewfa ot forerelt s
§ &1 gw Y AT W FH FIAT AT
AT FACL 3 F =TT FATT A0 E
SHRI BRAHAMANANDA PANDA :
" (Orissa) : Mr. Vice-Chairman, how long
will he continue? How long will you allow
him? Will you allow all to talk like this?
it WEEIT SO TR HEET A gare
FL@E |
THE VICE-CHAIRMAN  (SHRI

M. P. BHARGAVA) : Does the House
not want to hear him any further ?

SHRI BRAHMANANDA PANDA :
If he goes on like this we will not
have time to speak. It is not a public
meeting.

ot RETET TR A : AT AT (0w
8 78 foelt awem v a7 96 77 2
7z g saian 78 wear & i afeor 3 &,
L TG A=A At WS TF v
Y AT TE & | W I F A oy
dqe @ |
- ITmwTeRs (o wgE we W)
& 17 7 A T g o o i 0w Az
fd=m #7 | a7 A9t a1 T o
FLEE

T WETETT NETE 0ad : F gy w7 @
g
SHRI BRAHMANANDA PANDA :

Because he belongs to the Congress Party
| you are tolerating.

=1 FETET T A A, F a7
Az % @ a1 5 37 fadas faefr
#g TE F7 A% ¢ | faw Fiq #7 v
afewz & 21 aai § fearar saa7 7z &t
Az azar | e ofonw az
grm o e § st vy o et £ ol
} it | g o s & waw wg
fo gzl ot & ST wemar ER a7
Faeft Nt T sl e wstamr
At | aET X TEEErE #Y feme
M WA E | TAEAT TAT T2 Ay
AT A AT AT TF FTAL T 5 47-
AR FNEE ) T aF UAT F1E 3y
& g 5 Az At adi Enlr ) R
| USEAEY FEAS ARHT 991 T8 | 7y
: 777 7 fe ) frar ol e Srdw
fﬁp,u_ﬂm FHisf1 @' SATEAT | -1
fodas & adi sw< 2 o Z1

; wErg,  fraar wger
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graarerd (=t WEETT S W)
FAT EHAT I ATT FC L § | ATTHI
ATaT ST F AT |

SHRI M. P. SHUKLA : I am finish-
mng.

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : What finishing?
This is not the way to behave, I am sorry
to say that.

ot AEMEIT OWIE T ;A TRl &
g HTEL, A1 gEa 99 fwar & @ a9
F wmwa fF a8 wega faaas gm aew
F1 ga< afwta #1 g9d fFar s, sast
§ wegd war g | 9 Az Sfaa awaar
g & s o fasa® &1 aa | 7 |
qz wfaam & faeg o7 &, 72 f5eft #1
AT FgwE TG FLA1E AT W & T
Tz TATH ARl & | EAiAA TEE! 4AT
afafs & aWT 999 HT AT TEHT
FT EIHIC FCAI AT, T H ALHIT
#1 To a9 A SO AT TAAT
FT| A AT TIRI W F15 g fasa
aFar 21, a1 st fawreEr mfEg
Tq AT ¥ WA HOA A w1 AT
FAT E |

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) I am sorry the hon.
Member has not exercised the restraint
which he should have exercised on him-
self. He has encroached upon other
Members' time. Mr. Jairamdas.

SHRI JAIRAMDAS DAULATRAM
(Nominated) : Sir, the atmosphere of the
house as generated by the last speaker,
who of course spoke with the greatest
sincerity of feeling, makes me hesitant to
express fully what 1 would like to express.
Still 1 will try to do my duty and speak
briefly and as quietly as I can.

I, along with so many other Members
of this House and the other House, had
also functioned in the Constituent
Assembly and I rember the night when we
reached a complete deadlock on the ques-
tion of the official language. On no other
issue were the differences so acute as on
this issue. We were afraid that the differ-
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ences seemed to be so irreconsiliable that
the Constituent Assembly would break.
After having fought the British, we, the
representatives of the people, were not
able to come to an arrangement on this
question of our official language. Some-
how the leadership of the time saved the
situation and the matter was adjourned to
one and a half year, not deliberately ad-
journed for that length of time but because
they realised that they must come to a
settlement of this question before they could
frame the Constitution properly. And so
one of the basic issues which came up was
the language issue. Which was thelanguage
that was to become the official language?
Hindi. But on that there was no settle-
ment. A compromise was achieved, after
discussions over months in committees
and sub-committees, that the Hindi would
be a representative Hindi. It would be a
Hindi which would also represent the
other languages in the country. Jt was after
that that article 351 and the Eighth
Schedule came into existence. That is, the
official language was to be what I call
National Hindi.

Mr. Vice-Chairman, Sir, I can understand
the emotion felt by speakers whose
mother-tongue is Hindi. But the Hindi
that was intended to be the official
language was the language in terms of
Article 351 which was later on
incorporated in the Constitution and so also
the Eighth Schedule which mentioned the
sources from which that language was
to become representative. I do not want
to blame anybody. It is we who are to
blame. We did not try to see that in the
course of these 19 years this Hindi should
have become in form National Hindi sc
that all the representatives of the other
linguistic groups may feel that they would
also be in the picture 1n this language. We
could evolve a representative language
taking something from all those
languages. Some other mistakes also
were made. ButasI said, I blame
nobody, and the situation went from bad to
worse. But when we decided upon the
above compromise, I remember the
atmosphere of the Constituent Assembly.
There was, if I mistake not, only one
solitary  dissentient in the whole
Constituent Assembly and that was
Seth Govind Das who again recently re-
gistered this dissent. All the others ac-
cepted that National Hindi, in terms of
Atrticle. 351, would be the official language
though it was put down as Hindi. But
Article 351 and the Schedule were also
there to operate as one whole.
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At the present time we are facing the
same question again. But the atmosphere
in which we are discussing it is not the
atmosphere which we had then, T consider
that behind this issue of the language is a
larger, more fundamental, more basic
issue, and that issue is political, that issue
is about the dominance of the national
sentiment in the heart of each one of us.

After all, our nation is a composite
nation. We cannot get away from that fact.
If I may use a simile or metaphor, the
nation is very much like a garden with
multi-coloured, multi-scented flowers. It is
a composite nation. It is a union of units
each representing its own variety. Now, in
such a situation, we must develop the
feeling that we are a national family. If we
are a national family, then in a national
family there is place for elders, there is
place for youngsters, there is place for the
weaker and the stronger, there is is place
for the richer and the poorer. We must
develop that national sense. Since then we
have begun to lose it. Today we are in my
humble opinion, certainly strengthening
Hindi in the Hindi regions. We are also
strengthening, to some extent Hindi in the
Indian Union administration. But I feel
that we are weakening the structure of the
national sentiment.

We are really suffering in one direction
while we are gaining in another direction.
We see exactly what is in front of us. Do
we not see what is in front of us? We see
how some of our friends in U.P. or in
Bihar or in Delhi are functioning. We see
also how Madras and some other parts of
India are reacting. If we function in this
manner, we may appear to solve the
language' question, but we will create far
bigger problems before us. I, therefore,
suggest that, having that as our basic
consideration, we have to function as a
national family unless we have made up
our mind not to function as one family. In
tnat national family, surely, even
Nagaland has got its place. Pt. Jawaharla]
Nehru did the greatest act of
statesmanship in creating a state even for
that small area. There is a place also for
our Tamil friends, also for our Anglo-
Indian friends who fought so bravely
againrt Pakistan only two years ago,
whose mother-tongue is English, and
whose mothers anciently were our own
Indian sisters. Therefore, what I say is let
us function as a national family.

In this context T would like to say
oneortwo words about the English langu-
age and our approach to the Hindi
8—4 R.S./68
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language. Let us not continue to feel that
we are slaves. Let us not continue to feel
that the British are ruling over us. Those
days are gone. The British are gone. If we
have not the sence of being free men, if we
have not the sense of living in a free
country, we will never be able to function
properly, suitably and satisfactorily. I use
English but I have not the sense of being a
slave. I do not fee] that I am using any
master s language. I am using a language
which has utility value, not a mere library
language: it is not only a language for
international contact but it is a utility
Jangage. In what sense is it a utility
language? First of all, let me put it plainly
that it is a utility language for inter-
communication between one section of
Indians and the othersections to day. It
may not be hereafter. But to day it is the
instrument of inter-communication among
the intelligentsia and the top leaders who
do count. The masses also count but they
are also influenced, instructed and guided
by the top leadership in every party in every
country. For the top leadership of tne
country in the cultural, political, economic,
educational and other spheres, the inter-
communicating link with a section of our
own Indian brothers, who are members of
our own family, happens to be to day and
for some time English. Now look at what is
happening after freedom? What is our dress
? Even the strongest supporters of Hindi, I
find, are dressed to day in the western dress
or the English dress which we copied from
the English. I also find that the students
who are creating all kinds of interesting
events in this country are mostly putting on
English dress. There is a tremendous rush
for the English and the western form of
dress and western modes after freedom. That
is all a question of choice. They are not
copying the British because they wen our
masters. They do it out of free choice.
Because they find it easy, convenient and
advantageous from the utilitarian point of
view, they wear such dress.

Let us, therefore understand that our
approach about English must not be on the
basis of any sentiment. We must, as
politicians rise above that kind of sentiment
and prejudice if that sentiment and
prejudice is irrational and is coming in the
way of unity. Therefore, I say that we must
give a place in our political thinking, in our
political action, and in our legislation, to
the factor that a part of the Indian nation is
thinking in a particular direction. We must
go to the utmo?t length possible to bring
them towards us.
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[Shri Jairamdas Daulatratn]

I request the Government that what they
have not done these 19 years, they must
start doing from to-day, that is, from today
the Hindi language must in terms of Article
351 begin to be representative of all the
languages which are in the Eighth
Schedule. After all, what was Mahatma
Gandhi's way of dealing with won oppon-
ents? He never appealed to the brain or the
mind of the opponent except through his
heart. He functioned in an affectionate
manner. He functioned in a reasonable
manner. He functioned in a receptive
manner. And that enabled him to persuade
his opponents to see his point of view. I do
say that our own approach to our friends
who are to-day against Hindi must change.
There must be no coercion, no incidents of
the type which have disfigured U. P., Bihar
and Delhi. After all, what are we come to?
Delhi is a cosmopolitan town. Delhi is an
international town in a sense. How can we
say that every car in this city owned by
anybody, Hindi-speaking or not, must have
only a Hindi number-plate? We can
persuade people about Hindi language, and
see to it in due time. But you cannot do it
by force in in the street. And I do not think
that you are raising the prestige ecither of
Hindi or of the Hindi-lovers or of the
country by this attitude. After all, Delhi is
an international city, a cosmopolitan city.
There are friends here from every part of
India and the World. So I request that our
approach with regard to Hindi must also be
one of affection. Let us cut out all coercion
in our action and let us not even appear to
be coercive. Let us now make our Hindi as
representative as possible. Let us draw
material from all the languages and enrich
Hindi. That is the true Hindi of which we
should be proud. And when I speak Hindi, I
will be using words of Bengali, Marathi,
Gujarati, Tamil and words of other
languages, Sindhi also. And 1 will feel one
with their speakers. That feeling of oneness
cannot be created by a language which is
entirely based on the idiom of a particular
region. That is the basic difficulty with us.

Now we fought the British. We made
many sacrifices—I do not want to mention
them. Lakhs of us went to jail, faced
shooting and prison life and lost property.
And now the British are gone. Let us look
at the state of our country after these 20
years. Let us not forget that other people
are also looking at this great India, this
great India of Gandhiji and Nehru. Let us
see what we have made of our country.
How many focii of division,
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focii of discontent, focii of discord are
there? Let us see what is happening. Are
we going to create one after another more
and more forces of disintegration? So I
would request you to look at this matter from
a larger, broader, and a political and
national point of view. The interests of the
country as a whole means as a whole. It
does not mean the majority. {Interruption
from the Visitors' Gallery) For God's sake,
do not interrupt.

That nation is a nation which cares for
the smallest minority. It is when the
smallest minority is taken care of that a
nation is a nation. A family is a united
family when that family takes care of the
weakest member of it. Therefore, I suggest
that in this matter we should not create more
complications. We have our problems. We
have problems of poverty, problems of
land reform and problems of many other
types, cultural, political, economic, etc.
and we all forget that there are certain
international complications on our East
and on our West. We seem to forget all
that. In themidstofthat.we are functioning
like this. I, therefore, request that whatever
may be the decision which Parliament may
arrive at, let us start making...

SHRI M. H. DHARIA (Maharashtra):
Sir if I may interrupt him, you know just
now from the Visitors Gallery, one
stranger threw some leaflets here and
shouted slogans. Sir, this sort of incident
took place in the Lok Sabha also. This is
absolutely unfair and this is not according
to the decorum dignity and the traditions
of this House. So necessary action should
be taken against that person.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) Yes, they are taking
proper action.

SHRI JAIRAMDAS DAULATRAM :
I will conclude in one minute. Let us,
therefore, with the largest possible heart
approach this question of Hindi when we
go to friends in Madras, Nagaland and
elsewhere. I, therefore, say that unless our
approach is different from to-day, we will
create more complications even for Hindi.
To-day there is greater resistance against
Hindi, than there was a few years ago. Let
our approach be friendly, let our approach
be as to a member of our own family, a
member of our own nation. Then, I am
sure, gradually and gradually, the
opposition will vanish. Let us not argue
with them about this matter. Let us act
correctly ourselves and leave it to have it
effect on the other party's mind.



5221 Official Languages

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : Mr. Chordia.

it fawmga suveEst dtefear -
IUTEA  WETEH, FF ST ATH & AFATH
M AR fRg wE wgaEE: qfe
TAECATA S F AEATHAL FY FZ04T |
qfer  SdmETAT St &  AveAEAl W
ZROTF R FE TRTEN T TART FAS
At frar T ag g i 1963 &1 oY
fadas a1 ag A% amawAl @t g=er
71 gfF 4t gfez Far ggamasdrad
fe 9% amamEt # 97 A 4 oS
afgfrandt s 2 & o w9 fa zare
agt a7 feet 1 9qw S FTAT Wiy
aa F<, gawr fadaw & wfaa w7 faar
T, IF WAT AT IEA @ FErar e
gz 4% fusfize= grm A aw! 99q
TAFRTIE FT4 41 o€7d 787, 9% 3%
CEAl Zrm—That would create an extra-
ordinary situation and would be a wrong
precedent FuFT FTAT FT THF AT A1A-
"9 @ &1 W@ a® 3w fAew g,

I 9oz g 8 fF—English  cannot
continue  as medium of instruction,
Hindi is suitable as link language.

W A H TR AHT T FTFAE
it frafa ki az o1 ma & @ Fam
tafam & fewrmdy 4, fe=lr w1 4t wmeq
T qg AT ZO | IR iA FA THT A1
g war s feel gud ey 7 41 2 faw
qET & ®YH | FAaF AASAT B qATAT
s FEEfaud sea g fegw ¥
e 7% A 23 A

FE THAT ¥ g7 wera A fr feet
1 fawmr adt g sTewa agmEa,
W FET T {1 FE AT g7 AT A9
# ofogel A, sAwr gEA W ¥
797 A7 qEAZ | Ag-wn famry
fawra Zar g, araw §az TEA T
MU, AT M IEE | WEHT qF A
& wf 3 7w F groa fz % faa
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aF AT E 1 F s e fE s
q 1947 % qd 7Y feafr 34 a1 1947
¥ g &t oft, 7oy wre, T A
gEv@ETE § AT Wwredy wrarat § faoia
faw & €, @O wH WwAT 91, w4
Az g gf ) gafan gz o da
fe o qur faare /&1 1 o & sana-
AT FEN AT WO AT WIAT A AT
# qfeqel A& o h T oSw
Tng A A 4 97 fF gud T 7 aeerd
FRFTS & fad wiw A7 dfeq a4 4
ST St wTATOY AR 97 A Auer &Y
arear a1 {T AT AT G, IETT
4, 799 9,3 F7a 9 fF qasr &7 A
At &g AT wWAT, ¥ F @
T 1T AT 7w wrE ww AE F qEA,
| wfw gagdl wd # Az s anf A
Afza a7 &= & warg F1 A AT w7
fFar 1 &1 w7 a7 wgr N fr ag ow
B9 F® FT AR, AR AAATA TE |
fa'm't%' 30, 0 qifega a0 &
wig, agi Tafesr &1 sAAT SgvET AATY
Tl 8, T ORT TR g T
Tafaw & | a7 odr feafq 7 afs =
az 71 wa fx sufaw w0 & s
|=ﬁ?rrrr-sﬂ7.am-ffg==ﬂ A AT FIH
aure #r 9T, #d gee A9, H
qz AFA( FEAT, FA, FUAT FT HEAZ
ITRIEl AZ ATEB AAA § 717 ¢ AfEA
| ag w2 fs ot & 903 & 7w e @
| ST, qg HIE A AF | A7 A AE
AT Arfgd oA At A9 2 fEoaz
ANEYT ¥AT FWIT 4RI E, HT WA
A g wREAAr aErda @, Aifaaz
afraa % 21 2 feen fad, =gr
WIOTd £, F49 TN 4% F WAN ATl
X FOF 26 WA # AfFA 3T 26
waTsi £ OF A% T aqed ga T
FI AT OFT AT AWEAT A IERT
Z7 fFar | T2t I9%%Y, A7, (797
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[ fawagar aRrarasdt Ffean]
FNTE TT A AT 26 WA § R
¥ AR H FTEA M arer AeErE
oz WA & Ffga g W THIETH
frarg  “Islam in the Soviet Union” &
,Su# ggfaan

"The linguistic policy of the Soviet
authorities has a double objective: it
consists, on the one hand, in developing
the national languages by enriching
them, and, on the other, in making
Russian the 'second national language' of
all the non-Russians. They appear to
hope that, in time, Russian will become
the supernational language spoken by the
most advanced elements of the
population of the Soviet Union."

f&T s Ta# gt a%g & qaarg —

*“There is not, however, any question

of the local languages disappearing.”’

St awT qgt 9T FY At & R Dore-

AUy wEaT § gz sl saF faa
THH qg TAAT § —

"There is not, however, any question
of the local languages disappearing.
'Advanced' Muslims do not lose the use
of their mother tongue; they simply
become bilingual, Russian being the pro-
fessional and administrative Language

while the national languages only used
outside working hours."

At wwafe § g T F A w0z A
uF A H Ftga ¥ fad ada amws
¢ fous fow v g1, uw agamrEr |
FE wawa €A 2 F zrw w7 yeEmw
q7eq TH AT F1 w7 Fan g fw gare
481 9T uF e FEr 9ifed, w%
zaar g fe feadt 288 o fem A
¥ F, ®F IAF A, A1 IH TEA FT gH
A% AT A3 T+ & g (A6 q97 &, W
TR % F T 97 FEq 2 il w5
Fma A7 At A mar § 7w sy
A1 | 57 graar FEar fx G 51 9 42
IR FET &1 wHAl I BArT A9 § 67 2|
qMq, THAT IR A A7 2 Frowt Ew R
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faardt gt w¢€ aifaai &, wnd &, avm
UF g4 ¥ o419 AT 3w o§ AW o&r
THAAT § A9 A1 g Afer A e
fas amr & w7 Hcarqard ) 1599
FT d97 1 g7 ot dfqam & famfarsi
q 3N qAT G| sqaear @ i oA
afefeafa $r 21 a1 @i o g9+ 7=
¥ yaeqr g 7% AfEw oF  gwEwiie
nigw & fad sawy zre € a7 o S 9
T | A AT 7o gyt gt qet & 43
23 oft 728 & 5 feelt & W€ menia
T8l & "I Adr waw fod wwg 98 2,
adft 7@ e A &, AN few a7 Ay
F4 AHA | AT KTE 4 ¥ faedy
2w a9 da w7 feag gt a i faafas
gt Wt &t 7 & OvF 9, a7 @y A
#rg dfs s¥ag fragw At ¥ mm
I o fF gw Avan v s, faw
T & A% A1 TN HraAr A @7 qwar,
T4t 7 3a% faar dwn ar @r 73 qwar,
o fad a7 sea armws & fe ewie
agi 9T AT A1 feelt &7 wmre g,
R WE FL | ET WEA qE ATAT
g v W gz fadgs sar 2 fF
T AT EATL ATHTATAT F ATRA 20
fedv v agas § 4 e d fraz 2o
ATRTATHT F ATFT A@ & A A faedy
1 AEE AT AF A4RA q@ ot FEH 7
f gardy amwtarat ¥ sawa 78 2, 4
ndr feafg & aardt avwr w6 s
FH A AZ IHITAT IEA £ 44) 5@}
TAET AW /AT AT AT ;U AE
F HFAI & A1 THE] 4 AA9T FHAT W] WA
2 aifw a8t 9T 42 w7 & afr 7 =9 qv
fawizgra®, zawt faara w1 fagg a qqd
w17 | Ta7 faAt Ay w=t & a2 az A1 amw
&1 9% # fF feedy & are & Privy a2,
=t a= wmr & Y7 sest 3wk A
¥ REATT F wq H gA 47t @ awd) 8,
8T 95T Fa9 197 41 & O 3 % Fpm A0z
F FETr T w9y 5 fredy oy Ay O
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AT T AT FUST o 12 €T 97 A
& oA Ay gfer & a1 Al A &
wmrs wEa & gfiz 7 dredt qEas
g1 a1 gEet s faang &1 fawa ard
FrammEsfagfFaihm v za &
dm &, Fra e =T @ arer g, &g
UF 79 9T 4 FT g8 A4 w49 wHE
fear s, fem avg & gw a9y 57 Ay
F1 AW TIT AFA &, AHAT UE A FOF
Faa zHHT 991 A7 gt 1 faun
A a7 3 AE @AT 1 FA qg W
FFIA AL S, 9vET 42 9T §qE qig
g F1E AFL ATRAT 1 ART 9% ST ATGOT
g4 A7 ATET AT 4TATHT F1 2@ FTH
zaany v qpiav e adi am f
gz "2 @ser g§ fF g @A @
T, e w AT FeEew g e ) fee
qz Z@r #41 £ | grar zafag g fw |
F araA Sa g g, e wdy dw
m 72 f5 fam & wiw & Frew wF
arT A AMT &1 A q@Tr ad, Arw
W zure fag sgawar @Y &0 amar @i
afzet widl 577 1 9F /4 § qu@d
fr fe=lt a@ et AEEMET AR
g, femrgmit g QAT W@ & |
Tz I wWITW W Gowra g w@FT 9w §
TAAAT 9EAT | ¥R F AWEAT F) F9
gra® fagn, 39% g w a1 997 41, 399
sfgamasa®l 3o &, 3z ofw F  Fm
A &, 20 0§ A FT aFA 5, g ar
gAEs # famm w@a § @ aw 0w
F AT AT AT .

SHRI BHUPESH GUPTA : Mr. Vice-
Chairman, just now my friend was re-
ferring very much to Russia but I may tell
him if he refers to the Russian literature,
the book which is published in Russian, he
will find that after the Revolution Lenin
was approached on the question of
language. Some people asked "What to do
with the Russian language?" He said, "Do
not try to force it. Let people voluntarily
accept it and let the other languages of the

various nationalities also grow." The line
they pursued isone of per-
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suasion leaving it to the people to bring
about other changes in their socio-econo-
mic and cultural life so that the language
could establish itself.

SHRI TARKESHWAR PANDE : But
there was dictatorship. There is no
question of persuasion.

st WM|WW:
sramfa ft, AFETE qTE e o T
A FFTIW AT A A IAY A%EwT A F,
% a9 a1 & F afmaeadr g
A F MA IAF TEAIAIAA A AT AW
1 wig fam war & 397 7 5 faaan
481 & @fpa s & faor go 9t #1
MAE SHAFINAA, 20 989 & 5 29
A 99 FOATT IAR 0 7 4T GH

CFT WA AT, OF 914 faegw arefigar

F OAM,ZN AT OF 2 §9 WA HI AFT
Z0 T WE A1 AT A ZAET Ay
AT AW FRA G N A § O
qTH AT FTA4F FL | THET AR
F ORI AT AHAT  IA4 § GrdA
Fem fF a8 7o e # faame 5% e ag
a1 fe=r 1 3w F1 dreq arely, fowwr
FIA AT, AT TRAS & I9 A9 RN
qA At el &t Zo $1 0F g7 § arR
FAT AT ARH |

SHRI M. VERO (Nagaland) : Mr.
Vice-Chairman, Sir, the Language Bill
which is before the House has been thorou-
ghly discussed and debated in the other
House, and in fact they have already
passed the Bill. Though there is very
limited scope for us to bring any amend-
ment to this Bill, yet, I as a Member of this
House would like to express myself frankly
about the merits and demerits of the Bill

At the outset I feel ashmed of those
leaders who are exploiting the sentiments
of the student community under the pretext
of the Language Bill. A lot of distruction
has been done by the students in many
Hindi-speaking States including Delhi, the
capital of India. It is really regrettable that
many of our leaders believe and take pride
in the destruction of national property and
are also creating a law and order situation
in the country. [ warn
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[Shri M. Vero]

those leaders who are fomenting trouble all
over the country on this issue. It is really a
pity that they work only behind the scene
and let other innocent people suffer for
their selfish political ends.

The framers of the Constitution of India
in fact made an initial mistake by
recognising too many official languages in
the country. When the mood of the country
was in favour of Hindi to be the official
language of India, they should have chosen
only Hindi and English to be both official as
well as link languages. Any hasty decision
on this issue will have many deplorable
consequences at the present moment in the
country. There can be no two opinions as
far as the national language is concerned.

India being a sovereign country, it must
have a national language of its own, and in
the Constitution of India it is clearly written
that Hindi will be the official language of
India and that, at the same time, equal
importance should be given to all the
regional languages. But we should
remember that language is not anything
which can be manufactured in a factory
within a certain period of time. It has to
grow through long process like human lives.
Therefore, English has to continue for an
indefinite period at both the Central and
State levels. English is as much an Indian
language as any other Janguage of India,
because it is the mother tongue of millions
of people including a recognised Indian
minority, the Anglo-Indians. Recently, the
Governments of both Madras and Nagaland
have decided to have English as their
official language in lieu of regional
language. Therefore English becomes an
Indian language, also because both
Nagaland and Madras and also the Anglo-
Indians are very much within the Indian
Union. If English is called a- foreign
language, then all other regional languages
are foreign languages to one another. That
means—I can predict that India may
become a nation without any language.
Strictly speaking, English is a part of our
language. Therefore, there is no justification
for saying that Enghshls foreign language.
In fact, English is like a mirror through
which the non-Hindi-speaking people can
see Hindi, and if English is destroyed, then
Hindi language is gone for ever. Those
people whom I will call Hindi fanactics
want to impose Hindi on others and exhibit
their supremacy in the name of "One
India", and naturally, reaction is bound to
come. Let us therefore examine this
problem
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dispassionately so that we may maintain
the importance of Hindi as well as the un ity
and integrity of the country.

As the hon. Members would recall, the
reorganisation of States on linguistic basis
has given rise to secessionist tendencies in
the country. Instead of developing an all
round India outlook, people are developing
the spirit of provincialism, and their ideas,
opinions and thinking are confined to their
own respective provinces. Since we have
already committed ourselves to the principle
of reorganisation of States on a linguistic
basis, bifurcation of the country has to
come and we have to apply the same yard-
stick whether they are a majority or a
minority.

Hon. Members should remember that
we have already sown the seeds of disinte-
gration in the country in the formation of
various sorts of Senas and Shiv Sena and
Hindi Sena are glaring examples today of
the disintegration taking place.

Now, if the medium of instruction in
the colleges and universities is switched
over to regional languages, even our
educational institutions will cater only to
the needs of their own States and thus there
will be no contact among the younger
generation who will be the leaders of our
nation tomorrow. Now one born in his own
State and grown up in the same atmosphere
will always have a narrow outlook. This
will greatly hamper the emotional
intfrgra'ion of the people of India. I am
sure the future generation will find out the
blunder that we are committing today.

Sir, it is really amusing to note that
many of our leaders are sending their
children eithsr to English standard schools
or abroad for better education and yet, for
the sake of political advantage, they are
preaching for the Hindi language. The
orthodox Hindi medium schools are
therefore meant only for the poor people
of the country. This is nothing but mere
hypocrisy, and if the country is governed
in this manner, I do not know how long it
will take to achieve our goal, viz,
socialism.

Today in India unity of all the com-
munities is possible only under the um-
brella of secularism. English is the only
one language which links all the States in
India. Once we break this link, we cannot
talk about the unity and integrity of the
country. People should remember that in
our country there are many millions of
people who do not know Hindi, and
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if any attempt is made to impose Hindi on
them, there will be chaos, bloodshed and
revolution. It is therefore necessary that the
leaders should very calmly and cooly think
about the consequences as a result of the
imposition of the Hindi language on others.
1 would like to remind the House that
people in the Eastern region of India are
restive otherwise, and if we start imposing
Hindi on them, we would be giving them a
good handle to strike at the Centre. This
aspect of the problem is not only political
but human also. Good sense should prevail
in the minds of Hindi-speaking people so
that the non-Hindi-speaking people may
also learn the Hindi language as a necessity,
but not as compulsion. Unless and until we
create this climate of goodwill among the
non-Hindi-speaking people. Hindi will
never become the official language of India.

Lastly Nagaland State has decided to
have English as their official language for
many reasons. Firstly, there are about
twenty dialects in Nagaland and none of
them has been included in the Eighth
Schedule as the official language of India.
Secondly, Sir, English is the only language
which was taught to the people in high
schools and colleges. All official transac-
tions are carried on in English. Thirdly,
people have just started learning Hindi in
schools and therefore it will take at least
dozens of years to attain the proficiency in
Hindi. In view of all these practical
difficulties the Government of Nagaland is
bound to adopt English as their official
language but, side by side, Hindi will be
taught in all institutions in Nagaland. And
while Nagas are trying hard to learn Hindi
with good intentions, if any attempt is
made to impose Hindi on the Nagas by the
Union Government with the influence of
those conservative Hindi-speaking
leaders, the entire people of Nagaland will
launch a revolution against the Union
Government. This is a war of language.
Therefore, the Nagas must resist the Hindi
aggression with alltheir might and resources,
and I am sure the non-Hindi-speaking
races will win the victory. If the Govern-
ment of India wants the entire border
people tobe with them, no attempt
should be made to impose Hindi on those
people. On the other hand, a special pro-
vision should be made in the Constitu-
tion to allow them to have English as their
official language till such time as the people
are capable of carrying on the administra-
tion either in Hindi or any other language of
India. Secondly, I wish that some
provision should be made for the state of |
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Nagaland, in view of the decision made by
the State, to have English as its official
language and also make it possible to
communicate with all other states includ-
ing the Centre in English. Lastly, in order
to speed up the process of learning Hindi
in non-Hindi-speaking States including
Nagaland, a provision should be made so
that Roman script can be used in place of
Hindi script which is too complicated and
difficult for the beginners. But 1 do not
find any provision in the present Bill and
therefore 1 would request the Home
Minister to explain to us as to how this
problem will be sorted out in time of im-
pleinentation of the three-language for-
mula.

With these few words I conclude my
speech with the hope that thehon. Members
will realise that the unity and integrity of
the country is much more important than
the language issue.

MESSAGES FROM THE LOK
SABHA
I.THE UNLAWFUL ACTIVITIES

(PREVENTION) BILL, 1967

II. THE MANIPUR APPROPRIATION
BILL, 1967

III. THE INDIAN TARIFF (AMEND-
MENT) BILL, 1967

IV. THE HARYANA APPROPRIATION

BILL, 1967

V.THE APPROPRIATION (No. 3)
31LL, 1967

VI. THE APPROPRIATION (NO.4)
BILL, 1967

SECRETARY : Sir, 1 have to report to
the House the following messages
received from the Lok Sabha, signed by the
Secretary of the Lok Sabha :—

I

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose herewith the
Unlawful Activities (Prevention) Bill,
1967, as passed by Lok Sabha at its
?iétér;g' held on the 20th December,

SHRI BHUPESH GUPTA (West
Bengal) : Sir, 1 think the time when we
receive this should be recorded. It is 6-40
p-m. on 21st December.



